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The fimctiocis of the Landing and Shipping Fees Ccoaamittec and oonaca- 

tution and powers of the Port Conservancy Boards in the Madna 
S t a t e . ............................................................................................ 61— 63

Appendix~~n
Schemes for Devd<q»ieat of Minor Ports during the Hrst Five Year

............................................................................................ 64— 80

Statement showing the traffic handled at some of the Minor Ports duriiig
the period between 1950 and 1955...........................................g l— 91

Appmdi»~̂ ry
Survey programme of Hydrograpic Brandi of Indian Kavy for the laar

nifie finandal y e a r s . .................................................................... 9a>93

ApptmUx—V
Statendit showing the reoommendations of the U. K . Experts regardint

dredging of minor ports in India. . . . . . .  94,-

App€ndix---VJ
Sutement diowiog the staoBmary of ooochuicais/recnDincfHiaticiis. . 9$->io9



l^EMBERS OF TH E  ESTIMATES C O M M ITTE E -1956-57
1. Shri Da] van tray Gopaljee Mehta—C/iatrman.
2. Shri B. S. Murthy 

Shrimati B. Khongmen.
4. Shri Nageshwar Prasad Sinha
5. Shri B. L. Chandak
C. Shri Amarnath Vidyalankar*
7. Shri \'enkatesh Narayan Tivary
8. Shri Satis Chandra Samanta
9. Shri Raghavendrarao Srinivasrao Divran

10. Shri M. R. Krishna
11. Shri Jethalal Harikrishna Joshi
12. Shri Bhawani Singh**
13. Shri P. Subba Rao
14. Shri P. N. Rajabhoj
15. Shri Vishnu Ghanashyam Deshpande 
IG. Sliri Satyendra Narayan Sinha
17. Pandit Dwarka Nath Tiwary
18. Shri C'. R. Narasimhan 
11). Shri Raghubir Sahai
20. Pandit Algu Rai Shastri***
21 Shri Abdus Sattar
22. Sliri Laksliman Singh Charak
2X Shii N. Rachiah
24. Shri Radheshyam Ramkumar Morarka
25. Shri Mangalagiri Nanadas
20. Shri T . B, \'itial Rao
27. Shri Y. Gadilingana Gowd
28. Shri Jaswantraj Mehta
29. Shri A. E. T . Barrow
:iO. Shri Clioithram Partabrai Gidwani.

Se c r e ta r ia t  
Shri S. L. Shakdher~7oinf Srcretary.
.Shri H. N. Trivcdi—-/Vpu/y Secretary,
Shri R. P. Kaushtk—l/fidrr Secretary,
with elfect from (he aoch November, 1956.

••D ied on the 6ih October* 1956.
to be • member upon hi* election to R«jya Stbha on the 13th Dacsmber^ 1956.

(Ui)



1, the Chairman, Estimates Committee, having been authorised by 
the Committee to submit the Report on their behalf, present this 
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making valuable suggestions to the Committee.
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In the Constitution which came into force on the 26th January, 
1950, major ports were put in the Union List, whereas minor ports 
were put in the Concurrent List. Prior to that, the minor ports were 
regarded as a provincial subject, and were dealt with almost entirely by 
the respective maritime provinces. Even then, by virtue of their im­
portance in easing the transport problem of the country, the minor 
ports did attract some attention—howsoever reluctant and meagre—of 
the Central Government. The first serious move in tlie direction of 
development of minor ports was made by the Central Government, by 
including the following item as one of the terms of reference of the 
Ports (I'echnical) Committee appointed in 1946, under the chairman­
ship o£ Sir Godfrey Armstrong.

“What steps are necessary to develop minor ports in order to meet 
probable demands o£ coastal shipping traffic.”

2. In the very opening paragraph, the Armstrong Committee made 
the following very pertinent general observations regarding the forma­
tion of a progressive port policy:

“Uel'ore we proceed with our task we deem it our duty 
to make one or two general observ'ations. Our terms of re­
ference do not ask us to consider the needs of the whole of 
India and to recommend the adoption of a port policy which 
may be most benefiicial in the interests of the country. 
But the economic indivisibility of British India and Indian 
States, the increasing requirements of their rapidly expand 
ing agriculture and industries, the desirability of the dis 
persal of industries, the integration and implementation of 
a comprehensive, well-balanced and efficient policy of trans­
port, and its effective development in all its forms, the rout­
ing of trade through ports without being influenced by 
Customs. Policy, the need for a long view in tlie siting of 
new ix>rts and the development of existing ones, the evo­
lution of a sound policy of defence for the whole country, 
the geographical position and importance of India in the 
Indian Ocean and the strategic importance of India in the 
development of a world order in the Far East, all these are 
considerations of vital importance in the establishment and 
development of suitable ports round the coasts of India and 
the formulation of an all embracing and progressive port 
policy for this country.........”

3. With the integration of the former princely States with India, 
the differences of British India and Indian (Princely) States and the 
artificial customs barriers no longer exist. With the rapid economic 
development of the country in the Agricultural and Industrial fields, 
specially during the First Five Year Plan, the other criteria referred to

I. INTRODUCTORY



in the above observations have, however, assumed an added impor­
tance. Study of the problems of minor ports during the post-indepen­
dence period and die steps taken by the Centre so far, in their deve­
lopment has led the Committee to conclude, with regret, that the 
progressive port policy for India formulated by the Armstrong Com­
mittee, as early as in 1946, has not been pursued with sufficient vigour 
by the Transport Ministry.

4. While considering the future expansion of Indian ports, the 
Committee would like the Transport Ministry to bear the following 
remarks of tlie Armstrong Committee in mind:

“There may be a stage in every large undertaking when 
financial considerations are not the only or even the main 
ones. The value of a port is not solely to be reckoned in 
terms of economic integrity, and the financial side, though of 
the highest importance, is not always paramount. Judge­
ment of a port is not made on the basis of a few months or 
even of a few years’ work. It is based, rather, on the service 
a port renders through decades and centuries, and we must 
look far ahead in determining the best course of expansion.”

“ It should not, however, be forgotten that the creation 
of port capacity in excess of the immediate requirements of 
the trade is a vital aspect of a sound port policy and is 
followed by important major ports in British India.

“A  minor pwrt is, if you wish, a postern of wicket gate 
not of so much importance as the main entrances, but yet 
performing a definite service, and that service clearly depen­
dent on ships on one side of the gate and railway trains and 
road connections on the other.

“ If Government are resolved that the seapath round the 
coast of India is to be put to its best possible use it is not only 
necessary that ports, major and minor, should be fitted to 
pass the trade, but also that steps should be taken to rationa­
lise the means of transport both by sea and land and dis­
courage in the national interests of the country any unfair 
and uneconomic competition on the part of either.

“Finally ports are vital links in the eflFective and efficient 
working of trans}x>rt both by sea and land. And, while the 
establishment and expansion of ports w'ill have to be related 
to the general development of trade and transport in the 
country, the Committee is convinced that the planning of 
ports and their construction and the services which they have 
to provide should, in the national economy of the country, 
precede the anticipated devclopmentt and needs of trans­
port.”

Ports (Technical) Committee, 1946, in the comparatively 
short time at its dispopil, decided to concentrate its investigation on 
the two provinces which were most interested in their littoral sea



trade and where the successful use of the small harbour facilities along 
the coast is of definite importance to the economic future of the coun­
try (viz,, Bombay and Madras) . After on the spot inspections and 
discussions with various officers, the Technical Committee suggested 
the following general proposals, inter alia, for improvement of minor 
ports in the then Bombay province: ,

(a) It may reasonably be accepted as a matter of long term policy 
that all minor ports of the Province should eventually be capable of 
taking close inshore sea-going power launches of maximum 8 foot draft 
and sailing vessels of maximum 10 foot draft with or without auxiliary 
engines.

(b) Practically all the minor ports are capable of dealing with 
craft of the above description or can be enabled to do so at compara­
tively small expense. Such craft should be able to work their cargoes 
alongside jetties at Gogha, Kavi, Broach, Surat, Bulsar, Bilimora, 
Navasari, Dhanu, Bassein, Varsova, Revdanda, Bankot, Dabhol, Rat- 
nagiri, Devgad, Achra, Vengurla, Redi, Karwar, Tadri, Ankola and 
Monavar. While, however, the works required to meet the above 
standard are small, they may sometime be necessary and without them 
coastal traffic is not adequately provided for.

(c) It is desirable that oiling and watering facilities of some kind 
should in due course be provided at principle minor ports, but this 
may prove a serious difficulty at some of them and a priority pro­
gramme of work will need to be drawn up.

6. The above proposals have not been fully implemented, though 
more than ten years have passed since they were made. The Com­
mittee recommend that schemes covering these proposals should be 
included in the Second Five Year Plan.

7. In regard to the East Coast, the Technical Committee strongly 
recommended that Vizagapatam should be developed as a sheltered 
deep sea-port. This recommendation has already been implemented.

8. The next step towards the development of Ports taken when 
the Government of India constituted “The West Coast Major Port 
Development Committee” in 1948. This Committee unanimously 
recommended that Kandla should be developed into a major port. 
This recommendation has already been implemented. The following 
observations of this Committee, while dealing with the “ Future of 
Minor Ports” are worth recording:

‘'Although we recommend the construction of a major 
port at Kandla, we believe it to be essential to maintain in 
efficient condition the existing ports in Kathiawar e.g. Nava- 
lakhi, Bedi, Okha, Porbunder, Veraval and Bhavnagar. These 
ports are very necessary for the country's economic life. In  
one commodity alone, namely, salt, the Government's latest 
policy is to increase the annual output from 280,000 to
550.000 tons, so that India may in the course of the next 5



years be independent of salt imports. Practically, the entire 
increase will represent additional traffic in the ports of 
Kathiawar and Kutch. Again, on the transport side, India 
cannot but encourage the movement of goods along the 
coast, both in ships and in country craft.

In the event of an emergency, traffic could be diverted 
to these ports, should the necessity arise, and their conti- 
nued existence therefore is of considerable importance,'*

9. The above-mentioned Committee also made the following two 
specific recommendations for tlie Development of Bhavnagar Port.

(1) Steps must be taken to improve the dredging so as to obtain 
at least 28 feet of water at the berths, and keep tlie entrance channel 
clear.

(2) Surveys and plans should be prepared for the construction 
of one additional berth.

10. These proposals have not yet been iiiipleinented. The Com­
mittee recommend that maintenance of 28 feci of water at the l>erths 
and the construction of one or two extra berths should l>e done 
during the Second Plan period.

11. One of the Terms of Reference of the West Coast Major Port 
Development Committee was as under:

“What improvements are necessary In c ominnnic ations 
to the existing ports: also what other measures should l>e 
taken for tiie developmeiu or pnnisioii of additional faci­
lities in these ports as may Ik? found nec t-!isary’ or dt'sirable.”

12. The following observations of that C'̂ onuiiittcc in (onneition 
with this term of reference are wortfi recording:

“Along this coast line there are many suitable sites for 
the construction of small ports, or sheltered anchorages for 
small coastal vessels. At present, coastal shipping practi­
cally closes down during the monscK»n, on account ol the 
lack of sheltered harbours. As the west ct»ast is sc*paratc*cl 
from the interior by the Western C;hats, the cmly effective 
means of transport, in many places, is by sea. and it is a st»ri- 
ous deterrent to trade when this form of traiis[>ort breaks 
down for several months every year.

“ It would appear that there are a numlxr of minor 
ports on the west coast which could probably Ik* converted 
mto all weather ports if in each case, a channel were dredged 
into calm water, deep enough to take small coastal steamers. 
The depth of the channel should Ixr twelve feet at 
L.W.O.S.T. or thereabouts and if necessary ships conic! 
CTOss the bar taking advantage of the tides. This scheme 
also visualises the ccmstruciion of small Jetties at which



coastal steamers could tie up and work their caiig;o. Tt 
would be necessaiy to employ a sea<going dredger probably 
of the trailer-suction type, as it might have to work in a 
slight swell, to dredge and maintain these channels. The 
Madras Government did in fact contemplate procurring a 
dredger for this purpose but discarded the idea when it 
was stated that the coastal ship of the future will be a large 
ship of deep draught.

“Obviously the success of such a scheme would depend 
entirely on the policy enunciated by the Central Govern­
ment which has often expressed its keen desire to build up 
national shipping. It would be in the htness of things if 
this policy is now clearly outlined in detail with regard to 
overseas traffic, and ccjastal traffic. Whereas the main 
trade movements l>etween the east and west coast require 
large slii|>s, there is considerable rcx>ni for the small coaster 
of 1,000 to 1,500 Io n  ca|>ac:ity drawing not more than 14 feet 
of water. Further there is much to commend the policy of 
usiiig small ships along this coast as feeder services. Such a 
jx)li<y has lx*en worked t<» advantage in other countries.”

I.S. The sugj?estions made in the observations quoted above do not
ap|xrar to have l>een given any serious attention.

I'I. 'I'lit* West Coast Majf»r Port Development Ck>mmittee also 
recommended inter alia the formation of a Central Harbour Board 
for ((H>rdt^atin^ all |x>rt matters with industry, commerce, customs, 
raihvays. communications and defence. This recommendation was 
implemented by the Ciovernment and the National tiarbour Board 
was formed in l ‘»:>0. One of the rcrcommendations made by tlie 
Naticmal Harbour Board at its \ci7 first meeting held on the 28th 
August. 1950 was that an oHucr should Ik̂  appointed to conduct a 
qtiic k inc]uir> into minor |x>rts. ti> collect information relating to 
them and to make proposiils regarding the administrative machinery 
and other improvements necevvaiT. In pursuance of this recom- 
mendaticm the (»overiuneiu cjf India, Ministr> of Tranport, appoint­
ed Shri S, .Nanjuiuliah, l*ort .A.clministrative Ofhcer A’izagaitatam Port 
as Officer on S(x*cial Duty for carrying out a survey of the Minor 
Pons.

15. His Terms of Reference were briefly as follows:

(i) C>>lleciic»ii of information relating to the traffic handled 
by Minor Ports. numlK*r and sijie of shi|>s visiting the 
|>orts. existing and (xuentiat facilities for luindling 
gtKxls. staff and financial conditioiis and existing admi­
nistrative machinery, and

(ii) T o  make pni|X)sals regarding administrative machinery 
and other improvements necessary to ensure fuller use 
of these ports.*’



Shri Nanjundiah submitted his report in May 1951.

16. Some of the important observations and suggestions of Shri 
T^anjundiah are given below;

(i) In view of the amazing variety in size and functions of die 
minor ports in India, it was recommended that the minor ports lience- 
foTth should be classified into * Intermediate. Minor and Sub-Ports” .

(ii) It would be more helpful to the transport economy of the 
country as a whole to have a tew well-equipped Intermediate Ports 
suitably placed geograpliically and well maintained.

(iii) The development of some of the leading minor j>orts into 
major ports may be considered later if as a result of industrial deve­
lopment the country is able.to export and expand its overseas trade 
-and finances permit of such development, c5kha, Xuticorin and 
£havnagar may be considered first for such development.

(iv) There is great scope for the improvement and utilization of 
many of the Intermediate and Minor Ports at comparatively small 
additional capital outlay. A hydrographic survey of these }X>rts and 
their approaches, a planned scheme of dredging, provision of modern 
cargo handling appliances such as jetties, cranes and lugs or laun­
ches, amenities for passangers etc., will go a very long way to satisfy 
immediate needs.

(v) Some of the present minor ports are capable, at not very 
^eat capital outlay, of construction of medium sized ports capable ' 
o f taking coastal ships drawing 15 to 18 ft. (about .1,000 tons>. Chand- 
bali, Kakinada, Tuticorin, and Bey pore are some of the places which 
lend themselves easily to such development.

(vi) The justification of such works depends, however, upcm the 
economics and policy with regard to the construction of the future 
coastal steamers. If ships of small draft and tonnage as are now in 
use on the Upf>er West Coast are introduced and used on the East 
and lower West Coast also—and there is no reason why they should 
not be—there w’̂ ould be a great stimulus to the coastal trade.

(vii) Another imporunt item, information regarding which is
necessary before any scheme of expansion and development of a Port, 
is undertaken is a hydrographic survey of the approaches to the Port 
and in some cases the anchorages. Many of the gulfs, creeks and 
river mouths have also to be sur\'<ryed systematically not only for the 
use of the river or creek ports %vherever such exist but also for river 
conservancy and conservation of the coastline and in some cases with 
a view to examine the pr>ssibility of opening up the Inland water for 
navigation purposes. The necessity for the survey is not open to 
question although priorities have to l>e fixed to draw up a pro- 
^^amme. ‘ ^

(viii) To carry out the hydrographic surveys as stated above, 
isnthtn a reasonable time the present Wing under the Indian Navy
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will have to be trebled. Two units, it is considered, will be pen^- 
nently required, one for the Bay o£ Ben^l and one for the Arabian 
Sea. The third unit would be required for two or three yean to 
attend to initial non-recurring work. Alternatively, the formation 
of the iliird unit may be avoided by entrusting a portion of the work 
to a reputed firm of Hydrographic Surveyers who may be expected 
to furnish its own equipment for carrying out the Survey.

As regards priorities, the following tentative list has been suggest*
ed:

The Gulf of Kutch.
The Gulf of Cambay.
Okha.
Mangalore.
Malpe.
Beypore.
The Khort Creek north of Kutch.
T  uticorin.
Kakinada.
Narsapur.
Pamlian and so on.

(ix) It is difficult to make out a full financial justification for the- 
outlay on dredgers but they arc essential for the upkeep of the ports. 
The ports woultl however l>c able to pay their operating expenses.. 
The expenditure may be spread over the next three years.

(x) Although it is difficult to forecast the trade tliat may be ex- 
{xrcted to pass through the minor ports in future years, there is every 
prospect of the minor ports continuing to handle a traffic of about 
four million tons per year. The demand for building materials, 
firewood and timber is likely to increase and in any case not dimi> 
nish. The transfx>rt of salt from the west-coast ports to Bengal and 
Assam will also lie more cjr less permanent. The movement of raw 
materials and fcxxlgrains will continue in the southern Bombay,. 
Saurashtra and Kutch ports as these are the only suitable distributing 
centres in the absence of good railways and roads. The extent to  
which ports will be made tise of as distribution centres for coal de*

S;nds upon the railnim-shipping polic'y. Cuddalore. Tuticorin^ 
havnagar. Okha and NavalaVni offer scope for utilisation as regular 

coal distributing ports, esf^ecially railway coal. Small bunkering, 
station may also be established at Tuticorin, Bhavnagar and Okha 
for the convenience of steamers. Many cement works are situated in 
Saurashtra and tl»ere is scofjc for more. It is likely that cement will 
continue to move by sea to tlie big consuming centres like l>ombay 
city and Kandla.

(xi) Approximately 40^^ of the trade of minor ports is carried 
by sailing vessels. \  large number of minor pons depend on the 
eftcient working and operation of the sailing xrraft for their trade.



'Every facility should be given for their upkeep maintenance and re­
pairs and laying up during non-working seasons, at as many ports as 
possible. In particular, the ports of Kakinada, Cuddalore, Tuti- 
corin. Beyjpore, Mangalore, Karwar, Bhavanagar, Verawal, ' Bedi, 
Navallakhi, Okha and Mandvi may take action to provide such facih- 

»ties. In Tuticorin and Mandvi (Kutch), boat-building has been 
going on for decades. The industry is however languishing and 
;jnust be revived and encouraged. It is in the interests of tlie Minor 
.Ports themselves to foster this industry.

(xii) Coordination is very essential to get the best out of the 
limited resources of the country; to exchange information, technical 
personnel, plant and craft, etc., between Ports and to avoid duplica­
tions and uneconomic constructions; to avoid wasteful competition 
etc. Such co-ordination should be brought about by the Central Gov- 
-ernment for which purpose a permanent Central Organisation under 
the Ministry of Transport is necessary. This organisation will, sub­
ject to the jx>licies laid down by the Ministry on the advice of the 
>k̂ ational Harbour Board, be responsible for the following:—

(i) Assisting the National Harbour Board on technical matters.

(ii) Technical Scrutiny of prop»osa]s for port works and equip­
ment made by the State Governments and Port authorities.

(iii) Collecting and interchange of information and statistic bet­
ween Ports.

(iv) Offering exf>ert advice and guidance to minor ports adminis­
trations.

(v) Watching action taken on accepted recommendations of 
Special Committees and investigations.

(vi) Supervision of Ports in Part ‘C’ and ‘D’ States which are 
directly under the Centre.

(vii) Study of Port practice in foreign countries and making re­
commendations regarding their adoption in India wherever advan­
tageous.

(viii) Technical liaison with technical officers of Railway and 
Defence Ministries and Directorate of vShipping.

(ix) Responsibility for such obligations as the Central Govern­
ment may take upon itself such as Surveys, Coast preservation and 
protection etc.

(x) To study and prepare a scheme for the formation and run­
ning of a Towage and Salvage Organisation for India.

(xi) Generally assist the Ministry of Transport and/or the State 
Governments in Technical matters concerning Ports.



This Central Ports Oi^anisation should be under a Director who 
should be an £ngineer with experience of Ports and Harbour Consr- 
truction.

17. The Committee regret to note that some of the recommen­
dations of the Officer on Special Duty have not yet been fully imple­
mented despite the fact that more than five years have passed since 
he submitted his report. The Committee lay particular stress on 
bis suggestion to form a competent Central Ports Organisation under 
a Director who should be an engineer with experience of ports and 
harbour constructions. Failure to create such a Central Ports Organ­
isation on receipt of recommendations of O.S.D. has resulted in con­
siderable delay in the formulation of the scheme for the develop­
ment of minor ports during the Second Five Year Plan.

18. Some of the recommendations of the O.S.D. concerning indivi­
dual |K)rts were incorporated in the First Five Year Plan and have 
been or are under implementation.

19. The Officer on Special Duty in his report as early as in May 
1951 had rightly pointed out that there was great scope for the im­
provement and utilization of many of the Intermediate and Minor 
Ports at comparatively small additional capital outlay. He had 
further added that a hydrographic survey of these ports and their 
approaches, a planned scheme of dredging, provision of modem 
cargo handling appliances such as jetties, cranes, and tugs or laun­
ches, amenities for passengers etc. would go a very long way to satisfy 
immediate needs. This recommendation, however, does not apf»ear
lo have been given the attention it deser\ed. It was only in 1955 
ivhen the time came for the formulation of the Second Five Year 
Plan that it was realised that in view of the appreciable traffic 
handled at Minor Ports, the schemes for each port to be included in 
the Second Plan should be framed after a careful study had been 
made of the engineering and economic aspect of development by 
a technical expert deputed by the Central Government in the light 
of the traffic needs and [x>tential of each port. Accordingly, in May 
1955, four years after the recommendation of the O.S.D. an engineer­
ing officer was specially appointed by the Ministry of Transport to 
go round the various minor ports to make a careful and detailed 
study of the needs of each port in close consultation witli the State 
authorities concerned and to submit a report giving what in his view 
were the measures necessary at each port in order to ensure its utili­
sation to the best advantage of the country. This officer has so far 
been able to visit only 68 minor ports out of some 226 in number 
spread over the coast line of 2900 miles. The Committee regard the 
progfress in this direction as unsatisfactory'. Out of these 226 ports, 
150 are working ports. In view of the abnormal delay that has 
already occured in this vital matter. tl»e Committee hope that no 
Further time will be lost in completing this preliminary survey at 
least in so far as the 150 working ports are concerned. The C^m-



mittee undersund that the schetnes recommended by this ennneer* 
ing officer are estimated to cost in all Rs. 322*26 lakhs and that all 
of these have been included in the Second Five Year Plan.

20. The following obser\ations of this engineering officer arc 
vorth noting:

“The minor ports total some 226 in number spread over a 
coastline of more than 2,900 niHe ,̂ out of which about 
150 are working ports. The ports which are classified 
as Intermediate number eighteen and those as minor 
ports sixty-seven, the remaining being sub-ports. In 
1951-52 the minor ports handled a cargo of 3,756,000 
tons and by 1954-55 the tonnage handled increased to 
4,148,000.. During the same year the major ports of 
Calcutta. Bombay, Madras. Cochin, Vizagapatam and 
Kandla handled a tonnage of 20.396,400. The minor 
ports, therefore, handled roughly l/6th of the total 
sea borne trade of the Indian Union and almost as 
much as Cochin, Madras and V îz^gapatam put toge- 
tlier. During the last few years the minor ports have 
illustrated that under favourable conditions working 
a steamer in the roads can yield a daily handling rate 
comparable to die figure for a major port. The minor 
ports have also played an important role in relieving 
pressure on the major ports and the internal transport 
of the country. With comparatively cheaper port and 
wharfage charges, the minor ports offer an attractive 
opportunity to merchants.

"During World War II, the maintenance of the minor ports was 
largely neglected and restriction placed on their use. . . . ”

21. These observations clearly bring out the important role that 
the minor ports have to play in the transport economy of the coun­
try.

22. The Committee, therefore, hope that in future, unlike in 
the past minor ports will receive more adequate attention by the 
Ministry of Transport.

10



II. AD M IN ISTRATIO N

2S. The mode of administration of minor ports varies from 
State to State as explained below.

A. Madras State
24. There are at present some 24 working ports in Madras State 

consisting of the 3 intermediate ports of Cuddalore, Na^pattinam 
Tuticorin and II minor ports, the remainder being sub-ports. With 
the exception of the intermrdiate port of Tuticorin which is govern­
ed by a statutory Port Trust responsible to the State Government, 
all the remaining ports are administered by the State Government 
Uirough a Minor Ports Organisation under the control of a State Port 
Officer, whose headquarters is in Madras City. Each of the interme- 
<liate ports together with the minor and sub-ports in its vicinity is 
under a (Qualified Port Officer. A Central Engineering Organisa­
tion for minor ports under an experienced Assistant Engineer carries 
out all engineering works, design, construction and maintenance. 
The maintenance of mechanical plant and floating craft is under­
taken by an Inspecting Dredging Engineer attached to the Minor 
Poru Organisation. In tlie Madras Government Secretariat the 
Public Works Department is in overall charge of the administration 
of the minor ports

25. There arc landing and Shipping Fees Cx>mmittees and Port 
(k>nservancy Boards to assist the Port authorities. This Committee 
functions as follows: —

Where the port is tiie headquarters of tlie Ck>llector of Dis­
trict. the Collector, and where the port is the head­
quarters of the Revenue Divisional Officer, the Revenue 
Divisional Officer, is the president of the Committee. 
Tlie Ptjrt Officer or the Port Cx>nser\ator where there 
is no Port Officer is the Vice President (ex-officio). At 
other fx̂ rts. the Port Officer or the Port Conservator as 
the case may l>e is the President of the Committee (ex­
officio) .

In cases in which no peri<xl of office has been fixed, each mem­
ber of I winding and Shipping Fees Committee holds 
i>ffice for a pertcxl of three years and is eligible for re­
appointment at the end of that period.

The Cx>llet:t«ir M the district submiu to Ckivemment through 
the State Port Officer, his reiommendations regarding 
the members to be nominated. Customs Collectors at 
Minor Ports are ex-officio members of the Ixtcal Land­
ing and .Shipping Feet Committee.

244« I.S—*
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la
Any member absent from the Port for more than 6 month* 

vacates his seat but may be reinsuted by the President 
of the Committee so long as the President of the Com­
mittee is a Gazetted Officer and by Government when 
the President is not a Gazetted Officer.

Non-Official members who absent themselves from three conse­
cutive meetings of the Committee without reasonable 
excuse cease to be members.

One third of the total number of members subject to a mini­
mum of three form a quorum.

26. The functions of the Landing and Shipping Fees Committee 
and Constitution and powers of the Port Cx>nservancy Boards are 
given in Appendix I.

27. The Committee suggest that tlie ieasibility of increasing the 
elective element in the Landing and Shipping Fees Committees and 
the Port Conservancy Boards and also of increasing their scope should 
be examined.

28. The following is a statement showing the constitution of m 
Port Trust, a Port Conservancy Board and a Landing and Shipping 
Fees Committee at some of the Minor Ports in the Madras State.
CuddtUore Landing and Shipping Fees Committee,

Ex-Officio. (S)
The Collector of South Arcot (President).
The Port Officer, Cuddalore (Vice 

President).
The Customs Collector. Cuddalore.
Nominated Non-Official Members. (5)

(« )

(8)
Smgapattinam Port Comeruancy B€>ard.

Ex-Officio.
The Sub-Collector, Nagapattinam 

(Chairman).
T̂ he Port Officer, Nagapattinam 

(Vice-Chairman).
The Assistant Engineer. P.W.D..

Nagapattinam.
The Superintendent of Central Excise.

Nagapattinam.
Nominated Non-Officials.

0 ^



IS
T'uiicarin Port Trust Board*

1. Elected Trustees [Section 6(2) of the
Tuticorin Port Trust Act, 1924]. 11

2. Nominated Trustees.
(i) Official.

I"
Sub'Collector or Revenue Divisional 

Officer, Tuticorin Ex-Officio 
Chairman. 1

Local Superintendent of Customs. 1
Representative of Southern Railway. I

(ii) Non^Official.
Representative of Labour at the Port. I
Others. 2

G r a n d  t o t a l  17

Pondic Hetty
29. Under arrangement with the Madras Government tlic Port 

is now working under a Port Officer of the Madras Minor Port Orga­
nisation. So far as the construction of a new pier at ilie port is con*
( emed, there is a separate Resident Engineer to look after it under the 
special overall supervision of the of&cer on special duty (minor Ports) . 
Ministry of Transport.

B. Bombay State
(a) Saurashtra Ports

SO. There are 29 working poru located in the Gull of kutch. 
Arabian 5>ea and Gulf of Cambay. These include the hve interme­
diate ports of Bhavnagar. Bedi, Navalakhi. Veraval and Porbandar 
and î te nine minor (x»rts of Mahuva. Talaja. Albert Victor. 
Jafarabad, Sika. Salaya, Jodiya, Navabunder and Mangrol the 
reminder being sub-poru (15 in number). For the purpose of 
administration, these ^ n s  are grouped into five divisions with head­
quarters ai each of the intermediate poru. Each divisions is under a 
ron Officer.

The Ports arc administered by an .Administrative Officer 
(Poru) with headouarters at Rajkot under the Public Works Depart- 
noent of ^m bay »ute. A project division has recently been formed 
for ourying out the engineering works proposed under the first and 
Second Five Year Plans.



(b) Ports in the former State of Bombay
52. These number about 88 situated over a coastline of about 

650 miles consisting of the 3 intermediate ports of Okha, Broach 
and Ratanagiri and 40 Minor Ports, the remaining being sub>ports. 
These ports are administered by the State Government through their 
Public Works Department. With the exception of the Port of 
Okha» which is under a Harbour Board responsible to the State Gov­
ernment, the day to day management of the ports is carried out 
through local officers of the Customs and Central Excise Collecto- 
rate. The State Government liave recently formed a Marine Divi­
sion controlled by an executive engineer under the P.W.D. to under­
take all engineering ivorks pertaining to ports.

(c) Kutch Ports
3:}. Tliere are five ports Mandvi, Mundra, Jakhau. Laklipat smd 

Koteswar which are administered by the State Ports Organisation 
with the Port Commissioner and Harbour Engineer at its head.

C Kerala State

34. The ports of Kerela State are administered by the State Gov­
ernment through a Principal Pori Officer with headquarters at Allep- 
pey. The main ports of the State are Alleppey, Quilon, Trivan­
drum, Kozhikode, Koilthottam and Colachel. Almost all Kerela 
ports are opien roadsteads catering generally to steamer traffic. There 
is no independent engineering department under the Minor Ports 
Oiganisation for carrying out engineering works, maintenance of float­
ing craft and equipment as well as construction and improvement to 
landing facilities is being carried out through the P.W.D. of the 
State.

35 There is a State Ports Advisory Cx>mmittee. 'I'he Principal 
Port Officer is the Chairman of the Committee. The Chief Engin- 
neer (P.W.D.) and Chief Engineer (Electricity) are ex-officio mem­
bers of the Committee. The remaining four members are nomi­
nated by Government, one each from the representatives of Shipping 
and commercial bodies functioning at the various ports. The func- 
tions of the Committee are to consider and make specific recommen­
dations to Government for the general working, improvement; and 
development of the Ports in the State.

36. There is a Port Conservancy Board constituted under Sec ­
tion 7 of the Indian Ports Act functioning at Kozhikode Port and 
there are Landing and Shipping Fees Committees at the Port* of 
Poni^, Badagara, Tellicherry, Cannanore and Azhikkal with ex- 
officio  ̂members and non-officials. The conservancry Board at Kazhi- 
kode is empowered to sanction estimates upto Rs. 500/- in each case. 
The concurrence of the concerned landing and Shipping Fees com­
mittee is obtained for all estimates under the landing and Shippings 
Funds.

14



D. Andhra Pradeah

H7. The State of Andhra Pradesh has under its control six work­
ing ports comprising the two intermediate ports of Kakinada and 
Masulipatnam, the minor ports of Bheemulipatnam and Calingapat- 
nani and the sub-ports of Narasapur and Baruva. These ports are 
administered by a Minor Ports Organisation with headquarters at 
Kakinada under a State Port Officer which is on the Madras State 
Model. The engineering organisation is also modelled on that of 
Madras with an Assistant Engineer in charge of engineering works. 
The services of the Inspecting Dredging Engineer from Madras 
State are still being utilised for the maintenance of floating craft 
and plant belonging to the ports.

.‘J8. I'he non-official bodies that assist the Port authorities are 
the Port Conservancy Board at Kakinada and Landing and Shipping 
fees committee at Masulipatnam. The above committees are to be 
consulted as regards provision in the budget estimates of items of 
expenditure against the Landing and Shipping Funds and the expen­
diture proposed to be incurred by the Port Authorities against the 
landing and shipping Funds is to be referred for the concurrence of 
the Committee.

15

E. Orissa State

:i9. riieit* are at present three working ports in Orissa State, 
Cliandbali. Puri and Gopalpur. These ports are divided into two 
groups for administrative control. The first consisting of Chandbali 
and Puri is under the Collectorate of Balasore and the second con­
sisting of Cropalpur is under the Revenue Commissioner of the State. 
The technical and executive responsibilities pertaining to these ports 
art* vested in a Port Officer with headquarters at Chandbali-.

40. There is only one officer designated as the State Port Officer 
in charge of the Minor Ports of Orissa. .*\t present there is no non­
official Ixxlv or consultative C^>mmittee assist him.

F. Mysore State

41. There are four ports in Mysore, the intermediate port of 
Mangalore, Karwar and the minor ports of Malpe and Bhatkal. 
Mannlore is administered by a statutory Port Trust responsible to 
the State Government. Malpe, Bhatkal Karwar and Hangarkatta 
are administered by the State Minor Ports Organisation.

42. The Port of Mangalore is under the administrative control of 
the Mangalore Port Trust Board constituted under the Mangalore 
Port Trutt .Vt (Madras .\ct XV t>f 19.*>.HV The Bc>ard has* been



u
appointed as conservator o£ the port under the Indian Ports Act» 
1W8. H ie  Board consists of fifteen members as noted bdow:

1. Chairman.
2. Trustees.—!. Representing Southern Railways.

2. Customs and Central Excise.
3. Representing Shipping interest or sea-borne trade.

1. Trustee—appointed by Government from a panel consisting 
of persons elected by Trade Unions of workers at the 
port which have been registered under the Indian 
Trade Union Act, 1926.

Elected by local Bodies
1. Trustee—Elected by the Mangalore Municipal Council.
2. —do—Elected by the Western India T ile Manufacturers

Association.
3. —do—Elected by the Kanara Chamber of Commerce.

The Vice-Chairman is elected from amongst the Trustees.
43. In respect of all technical matters the Board is assisted by the 

Intermediate Ports Technical Advisory Committee, Cochin. This 
Technical Advisory Committee consists of the three officers viz., the 
Chief Engineer, the Traffic Manager, and the Deputy Conservator. 
The Advisory Committee has no executive powers and its function is 
confined to tendering advice on major problems or new major works 
and not on routine day to day problems. The Committee is expected 
to render assistance in respect of the following:

(a) Technical advice on problems pertaining to engineering, 
traffic, and marine matters.

(b) Technical scrutiny of proposals for port works.
(c) Suggestions for improvements in facilities, operation, 

methods and procedure.
(d) Assistance in the conduct and supervision of investiga­

tion and surveys.
There are Landing and Shipping Fees Committees at some of the 

ports such as Malpe and Hangarkatta.

G. Changes in the present set up of Minor Ports administration
44. From the brief description of the administrative machinery 

for the management of Minor Ports in the various maritime State 
Governments, it will be seen that there is wide divergence in tliis res­
pect. Where as Madras, Andhra and ex-Saurashtra State have 
permanently established State Port Oiganisations, in other States the 
port administration is generally left to the care of the Public Works 
Department, Municip^ities, Central Excise Department or private 
concerns. Partly due to the lack of well-knit port oi^ganisation and



IT
|>aitly due to the limited resources of the maritime State Govern* 
menu, the development and propa  maintenance o£ Minor Ports have 
not received adequate attenaon in the pMt, The Committee have, 
therefore, following suggestions to offer in this regard:

(i) As the coast-line of India is very deficient in natural l a ­
bours as compared to the foreign maritime countries, 
the importance of proper maintenance and develop­
ment of the existing ports of the country cannot be 
over-emphasised. The question of developing pons 
all along the coast line of India is essentially a naaonal 
problem. Rationalisation of export and import traffic 
through the various pons along the coast line is also 
similarly a national problem.. Providing the additional 
facilities such as road and rail-connections is also a sub­
ject which can best be dealt with by the centre. In
view of these factors, the Committee suggest that the 
feasibility of transferring the subject of “Minor Ports” 
from the "Concurrent” List to the “Union” List should 
be carefully examined in consultation with the maritime 
State Governments. Pending the examination of this 
issue, the Committee suggest that the development of 
18 intermediate ports should be taken over by the Cen­
tre. The State Governments may continue to manage 
these ports on behalf of the Centre on agency basis.

(ii) As the transfer of the subject of “Minor Ports” from the
“Concurrent” List to the “Union” List is likely to take 
sometime, the Committee suggest that in the meantime, 
the pattern of port administration followed by the Mad­
ras State might be adopted, with advantage, by other 
maritime State Governments, with such modifications as 
are considered necessary to suit local conditions.

(iii) Port Advisory Committee should be constituted at each
the 18 intermediate ports with proper representation to 
the local interests.

(iv) The feasibility of forming Port Trusts on the same lines
as at Tuticorin and Mangalore, at the important inter­
mediate ports, should be examined.

(v) Landing and Shipping Fees Committees and Conservancy
Boards should be provided at other Intermediate and 
important Minor Ports as well.

{▼i) The entire coast line of India should be divided into a suit­
able number of zones and each zone should be placed 
under the jurisdiction of a Major or Intermediate Pon 
for the purpose of proper maintenance and develop­
ment of the Minor Ports in each zone. The technical 
skill and eauipment at the disposal of such Ports will 
thus be made available to the Minor Ports also.



III. FIVE YEAR PLANS

A. Introducdon

45. With the normal tendency of the British Government towards 
<»vcr centralisation the export and import traffic of the country main­
ly concentrated on tlie major ports, and other ports along the coast­
line suffered from age long neglect. There are many instances of 
ports which were flourishing at one time, subset^uently falling into 
disuse, due to siltatiun, lack of modern facilities, inadequacy of road 
and/or rail connections etc. There arc, at present, about 226 minor 
ports in the country of which only 150 are working ports. The first 
attempt to plan their development on a co-ordinated basis was made 
only in 1951, when a special officer, Shri S. Nanjundiah was appoint­
ed to go round all the ports and to recommend measures for their im­
provement where necessary. Shri Nanjundiah in his re|»rt, after 
visiting about 38 ports, recommended in 1951 that the minor ports 
should be divided into three categories: (i) intermediate ports num­
bering about 18, handling traffic in excess of 1 lakh tons annually
'si) minor ports handling traffic in excess of 5 thousand tons annually 

and (iii) sub-fx>rts which handle traffic less than 5 thousand tons 
annually. He further recommended that future development should 
be mainly concentrated on the 18 intermediate ports.

46. The broad objective of port development is to seture addi­
tional capacity required to meet expansion in sea-borne trade rising 
out of the developments planned in the various sectors of the eco 
nomy of the country.

47. In the First Five Year Plan, the State Ck>vernments were 
asked to put forward proposals for the improvement of their res­
pective minor ports on the lines recommended in Shri Nanjundiah & 
Report. The schemes suggested by them costing about Rs. 2 4 
crores were actually included in the First Plan. Out of the total 
cost of Rs. 2.*4 crores involved on the schemes, Rs. 1 crore was to be 
provided by the Central C^vemment in the form of loans at conces­
sional rates of interest and the rest of money was tf> be foinid by the 
States themselves from their own resources.

48. It is significant to note that the schemes included in the 
First Plan of rehabilitation, modernisation and expansion of facili­
ties at the major ports were estimated to cost about Rs. 61 crorea; 
whereas the d^elopment schemes planned for execution at the minor 
p3Tts were estimated to cost only Rs. 2 4 crores. When it is remem­
bered that the minor ports handle about I/6 of the traffic handled 
by all major ports taken together, it would be apf»arent that the dcve- 
Jopment of minor ports which are the sentinels of the country, has. 
not received adeĉ uate attention during the First Plan.

18



49. The Ministry of Transport indicated that firm the State  ̂
wise figures of the expenditure planned and actually incurred during, 
the First Five Year Plan period are not available with them.

50. Provisional figures given would indicate that only 40% of 
planned expenditure for development of minor ports could be- 
incurred during the First Plan.

51. Appendix 11 gives the details oi the various schemes for the 
improvement of Minor Ports, included in the First Plan, and their 
progress. A perusal of this Appendix would show that the progress- 
Qf the various schemes has unfortunately, been unsatisfactory, and 
that in a number of cases, the schemes were still ‘under examination’

52. 7'he Committee also note with regret that except in a te%% 
isolated ca.ses, no provision has been made for staff quarters. The 
Committee suggest that this point should be given more attention 
(luring the Se<‘ond Plan.

B. Basis for Central Assistance
5:̂ . riie maritime State Governments generally have separate 

Ports Funds to which all revenues of the minor ports in their respec­
tive territories are credited and from which all the expenditure in 
respet't of these |x>rLs is met. The surplus in the Port Fund Accounts, 
alter meeting the normal maintenance exp>enditure in minor ports- 
is generally small and it is, therefore, not p>ossible for the State Gov­
ernments to bear any large expenditure on development works in­
cluded in the plans from the Port Funds to the extent necessary and 
the balance is provided by the Government of India in the form 
of concessional loam. The amounts of these loans are limited to 
the extent required for the execution of the approved schemes dur­
ing each year taking into account the actual progress of works and 
the balances a\ailable in the Port Fund Accounts for financing these 
s«-hemes.

C'. Second Five Year Plan

.'>4. A total amount oi 5 crores has been provided for the 
development of minor jx>rts during the Second Five Year Plan< 
j>eriod as shown Ixrlow: —

Rs. in lakhs.
I. Kutch 13*60
1*. Saurashtra 15*65
.i. Madras 43*70
1. Andhra 28 10
5. Travancore‘('«Khin 33*50
6. Bombay 77*91
7. Orissa. 2« 50

19



an
8. Andaman Ports 55*00
9. Third Survey Ship 36-00

10. Dredger Pool 100*00

T o t a l  .. 458*96
£xpenditure on Tuticorin, Sethusamudram

and other such projects. 41*04

G rand  T o t a l  .. 500r00

55. The funds ear-marked for the development of minor ports 
\which include intermediate and sub-ports also) are only Rs. 5 crores, 
against Rs. 81 crores (or the major ports, i.e. the former are onl^ 
1/16th of the latter, despite the fact that amount of traffic handled 
Jby the minor ports is about l/6th of that by the major ports. This 
.disproportionate allocation of funds, in the opinion of the Com­
mittee, is partly due to a general unhealthy tendency towards over­
centralisation. It is significant to note that the schemes for deve­
lopment of minor ports, as formulated by the maritime State Govern­
ments were curtailed on the basis of the recommendations of the 
Officer on Special Duty.

This Officer has, however, been able to visit only about 70 minor 
iports against a total of 226 ports. Besides, in a number of cases, he 
nas curtailed the schemes on the gpround that 'no work should be 
4aken upitill the increase in trade is well established.’

56. The Committee consider this a very unhealthy doctrine. In 
■this connection, the Committtee can do no better than to quote 
again the following pertinent observations of the Ports (Technical) 
iCommittee, 1946:

“While the establishment and expansion of ports will 
have to be related to the general development of trade and 
transport in the country, the Committee is convinced that 
the planning of ports and their construction and the 
services which they have to provide should, in the national 
economy of the country, precede the anticipated develop­
ments and needs of transport."

57. The Committee are of the opinion that minor {x>rts can be 
roade to play a much more important role in the transport econpmy 
of the country than that which has so far been assigned to them. 
They, therefore, suggest that the 18 interemediate ports, specially 
those among them which are all-weather ports and which have 
berthing feurilities, should be developed to the fullest extent possi­
ble. They also suggest that not only should additional facilities be

•given to the working minor ports, (about 150 in number), but also 
^orts should be made to revive those minor ports which flourished 
lin the past, which have now fallen into dis-use but which have 
*some natural possibilities for development. As it is, the coast-line 
*of India is very much deficient in natural harbours and creeks.



'Wherever such natural harbours and creeks exist, special efforts 
should be made to give facilities £or development o£ ports. By so 
doing, we shall not &  concentrating prosperity in a few major ports, 
but shall be distributing it all along the coast-line. The Committee, 
therefore, recommend that the Ministry of Transport should convene 
a high-level conference with the representatives of the maritime 
States to review* the schemes for development of minor ports. If 
the funds required exceed Rs. 5 crores as they are likely to be, some 
adjustment might be made from the funds ear-marked for the major 
ports. Also, the Committee reiterate their suggestion made in 
para 47 of their 48th Report that the recommendation made at the 
Second Meeting of the National Harbour Board to create a Port 
Development Fund by levying a surcharge of one anna per ton on 
all goods imported or exported through all ports, should be imple­
mented.

58. Some of the important problems faced by the minor ports, 
requiring uxgent solution on a planned basis are:

(i  ̂ Siltation of ports and entrance bars.
(ii) Survey of ports.
(iii) Navigational aids.
(iv) Communications (between the ports and the ships).
(v) Embarking and disembarking arrangements.

(vi) Handling facilities.
(vii) Suitable road and/or rail connections.

lx>cal interests including the steamer companies using the ports 
may be consulted while drawing up plans of improvement.

D. Traffic Handled

59. Appendix III gives the trafiic->imports and exports—handled 
at some of the minor ports during the years 1950-51 to 1954-55. The 
names of the Ports and the traffic handled by them during the year 
1954-55, where it was more than 2 lakhs of tons are as under:—
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Cuddalore 2,16,089
Tuticorin 5,19,670
Bhavnj^ar 3,10,669
Bedi 2,93,SS2
Okha 4,49,778
Kozhikode 2,68,768
Kakinada 2.80.280
Mangalore 2.70,217

60. The Committee are of the opinion that with the provision 
of aulditional &u:ilities and suitable rationalisation of traffic, the 
intermediate, minor and sub-ports can successfully handle much 
more traffic and thus relieve chronic congestions that are occurring 
at some of the major ports.



IV. INTERMEDIATE PORTS 

A. InuxMtuction
61. As mentioned in an earlier Report, the officer on special 

duty who submitted a Report on tlie survey of Minor Ports in India 
in May 1951, suggested a sub-classification of the potts, then coming; 
under the category of Minor Ports, on the following basis:

(1) Intermediate Ports: Ports which handle or have handled
in the past one lakh of tons or more of cargo per year 
or are otherwise important.

(2) Minor Ports: Ports with an annual crago tonnage below
one lakh but not less than 1500 tons or which have an 
importance for any other reason (such as passenger 
amenity customs or naval requirements etc.)

(3) vSub Ports: All the remaining Ports.
In accordance with this classification there are eighteen ports 

which have been classified as Intermediate Ports and the Comn^it- 
tee propose to deal witli each of these briefly. Incidentally, while on 
the subject, the Committee would reiterate their recommendation 
made in para of their Forty-eighth Report, that the classification 
of other than Major Ports into intermediate .Minor and Sub Ports 
.should be given statutory recognition.

B. Andhra State

(a) Kakinada Port
General

62. The Port of Kakinada is situated on the Kakinada Bay, nortli 
of Godavari River. It is roughly 80 miles south of Vizagpatam and 
370 miles north of Madras. The shore facilities are loc'ated in rfie 
Kakinada Canal.

63. The Port was very prosperous and thriving f>efore W'orld! 
War II, the main items of trade being export of grotmdnuts and 
the import of petrol and mineral oil.

64. The port was closed to traffic during the war and in the post' 
war years the trade of the port dwindled to about 60,000 tons per

roughly 30% of the pre-war figure. 'Fhis was due to the prohi­
bition placed on the export of groundnuts and the sbifting of the
oil trade to other ports. Since 1952, however, the port has steadily 
increased its trade to the imposing figures of 2.34.000 tons in 1954 
55. During the current year this extra-ordinary rise is being
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Aialntained. This increase in trade at Kakinada is due entirely to 
•the export o£ iron ore through this port. Kakinada favourably 
located with respect to the ore producing areas of Hospet, Bellary 
and Bezwada. The ore from areas near Bezwada is capable of being 
brought by road transport to the canal head at Bezwada and there­
after by inland water transport, to the port itself at cheaper freight 
Tates. In view of the great demand of iron ore in foreign countries 
there is every reason to believe that this upward trend in ore traffic 
*wi11 be maintained at Kakinada in the immediate future.

J*ort Facilities

65. (1) Old passenger jetty on screw piles with timber decking. 
150 ft. in length, now used as customs examination jetty. Depth 
:aIongside 6 ft.

(2) 38S ft. of wharf wall for the workshop constructed with 
reinforced concrete sheeters. Depth alongside 6 fit.

(3) A dry dock for port craft. length 165 ft. breadth 35 ft. TtTe 
<iry dock is equipped with two dewatering pumps actuated by 2 elec­
tric motors of 20 and 10 H.P. the two pumps working together being 
able to dewater the dry dock in 6 hours.

(4) C'.anal Water wharf 665 ft. long, depth alongside ft.
(5) A port and customs office.
(6) Approximately 10 old timber jetties at both sides of tKc 

canal owned bv private parties now being replaced by R. C. wharf 
-wall.

(7) Stacking area l<»r ore served by railway, total area 62.000
•sq. It.

(8) Sc\eral transit sheds and storage godowiis owned by private 
parties.

fir.\t Fhtr Yrat Plan
66. Under the First Five Year Plan, works consisting of repairs 

and replacement of timber jetties, reconstruction and improvement 
•of workshop and the construction of 4 reinforced concrete jetties 
for ore were sanctioned at an estimated cost of Rs. 5.25.000. Except 
tor the improvements of the workshop, it has not been possible to 
take up any of the other works. These works have been carried over
lo the Second Five Year Plan /Rs. 4.00.000) and the actual expendi­
ture incurre<I was Rs. 49,000 cml>.

Srcond Five Year Plan
67. Under the Second Five Year Plan works costing Rs. 14.15.000. 

designed mainly to inc rease the ore handling capacity of the port, 
!have been included.
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(b) Masulipatnam Port

Generml
68. The port of Masulipatnam in die Andhra State is located

about 195 nules north-east of Madras on the Bay of Bengal. The 
shore facilities are situated on the left bank of a tidal channel 
known as Salt Creek roughly 6 miles from its mouth. This creek
is connected to Krishna River through Masulipatnam Canal. A
pair of lock gates near the wharf protects the canal against the 
entry of salt water from the creek.

69. The port of Masulipatnam was an important trade centre 
until 1894 when a great tidal wave swept through tlie town result­
ing in great damage. During pre-war days export of groundnuts, 
was an inipi r̂tant feature at this port but this trade has since 
dwindled to nothing due to the export restrictions on this comm»> 
dity. During the last few years, however, an export trade of iron 
ore amounting to about 60,000 tons has gro^vn up.

Port facilities
70. (1) 2250 ft. of wharfwall of dry stone masonry on concrete 

foundations, depths alongside being 6" at low water.'
(2) 3 small wharves each 50 fr. in length located in Masuli- 

patnam fresh water canal.
(S) Wide quay space for iron ore served by railway sidings.
(4) A port and customs office.

(5) 6 godowns parallel to the whart 150̂  from the edge of the 
quay belonging to private parties. Some of these godowns are 
rented to Government for the storage of grain, the rrinainder being 
practically empty.

First Five Year Plan
71. Under the First Five Year Plan the dredging of the bar at 

Masulipatmun using the suction dredger from Rakinada and the 
electrification of wharves at Masulipatnam were sanctioned. The 
former work has since been dropped and it has been decided instead 
to purcha^ a grab dredger for this purpose. The proposal for 
electrification of wharves has not been completed during the plan 
period, and Rs. 25,000 in respect of this work have been carried over. 
The actual expenditure incurred was Rs. 56,000 against an estimated' 
expenditure of Rs. 1*75 lakhs.

Second Five Year Plan
72. Under the Second Five Year PUn works costing Rs. 8,95,000 

consisting of the survey of the anchorage, iraprovetnencs to the bar, 
pvovision of a tug, reclamation of low lying areas and the shifting 
of the -present lighthouse have l>een included In view of the delay
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likely to occur for completing the standing works due to the neces­
sity of collecting hydrographic dau and undertaking a model tt«dy 
the total expenditure during the plan period is expected to be of the 
order of Rs. 3,95,000 only.

C. Madras State

(a) Tuticorin Port

General

73. Tuticorin, the most important Intermediate Port in the- 
State of Madras, is located on the Gulf of Mannar roughly 100 
miles from Cape Comorin. The |x>rt is an open roadstead, the ancho- 
rage being roughly 5 miles off shore to the east of Hare Island. 
Cargo is handled by lighters between ship and shore. The bay form­
ed by Hare Island and Devil’s point gives ample protection to the 
vessels from monsoonic weather conditions. The port is open to 
traffic throughout the year. The unique position of the port of 
Tuticorin explains why for decades it has been one of the largest 
ports in South India. It is situated well up the almost land locked 
Gulf of Mannar which is rarely visited by storm. The harbour 
itself has the shape of horse shoe with the opening towards the 
inside of the Gulf. It has. therefore* a fine natural harbour with 
(aim water inshore throughout the year.

74. Though under the Government ot Madras, the day to day 
affairs of the port are carried out by a Port Trust with the assistance 
of a port Officer and Secretary. 7'he annual trade of the port is in> 
the region of about fj.OO.OOO tons of cargo. The construction of 
boats and lighters is a .specialitv of this place.

Fort facilities.
75. â) One pier on screw piles for landing general cargo 315 ft.

long and 37 ft. wide with two lines of metre gauge trolley tracks.
(b) One pier for landing general cargo founded on reinforced

(oncrete piles 478' long and 40̂  wide with reinforced concrete 
bracings, timber beams and timber decking and provided with S 
lines of metre gauge trolley î hurks.

(c) One small pier on screw piles having a length of 38 ft. and
a breadth of 20 ft. for landing coal. Fhe pier is not provided with
trolley lines.

(d) Steel sheet piled wharf wall 1126 ft. in length along the 
fore-shore, depth alongside being roughly 10 ft.

(e) 44 Not. of trolleys of 2i ton caiiacity each for omveytng 
Kciocls to and fro between pier and sheas.

(f) Transit sheds having a total floor area of 68,080 sq. ft. a i^  
•erv^ by railway lines and roads.
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(g) 54,000 sq. ft. of stacking area for coal and 76.000 aq. ft. for 
^general cargo.

(h) One fire engine.

First Five Year Plan

76. No expenditure was incurred against the estimated expendi­
ture of Rs. 4*70 lakhs in the First Five Year Plan.

77. The following works >vere carried out without central assist­
ance directly by Port Trust.

1. Purchase of a tug of 260 H. P. Rfc. a»47iOOO

2. New quarters for coal labourers ., R». 3>4^

3. Water tank .. R*. 4,880

4. A Steel Sheet piled wharf R*.
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."Second Five Year Plan

78. investigations are now in progress by a Consulting Engineer 
regarding the feasibility of developing Tuticorin into a 20 ft. 
harbour. The Officer on Special Duty (Ministry of Transport) has 
recommended that provisional sum of one crore may be fixed for 
'taking up this work subject to the results of die investigations being 
-satisfactory and the recommendations of the SethUsamudnun 
Committee now examining the feasibilitv of a ship canal l>etween 
;the Gulf of Mannar and the Palk Strait.

79. One of the first essentials, if tlie project is to be taken up, 
will be the purchase of a suitable dipper dredger which is unlike!v 
to be efiEected within the first two years of the plan period. I !: ’ 
•dredging of the approach channel and the basin itself in hard rock 
may easily ukc up the remainder of the plan period.

^Development

80. The National harbour Board in its fourtii meeting recom- 
'mended that the possiblity of developing Tuticorin on the ea*t- 
•cost as a major port should l>e examined. This question of conver 
•sion of Tuticorin as a deep sea harbour is linked up with the 
Sethusamudram Project, which has for its object the construction 
o f a ship canal through ihe Rameshwaram Island.



81. The proposal of the Madras Government for the construc- 
dion of the ship canal was received in May, 1955 and in November, 
1955 a Ck>mmittee was set up to report on the feasibili^ and 
advantages of this Project. The Committee reported in April, 1956. 
Its findings were that both the ship canal scheme and Tuticorin 
deep sea harbour scheme were feasible from the engineering point 
•of view and that the projects were closely interrelated and success 
of one depended on the other and the projects should be taken up 
during the Second Plan at a total estimated cost of Rs. 10 crores. 
The report was considered by the Government and arrangements for 
carrying out investigation for collecting certain additional data, viz. 
hydrographic survey of the region, boring tests and study of waves, 
are in hand. Final decision is exepected to be taken after obtain­
ing these data.

82. The Committee are in agreement with the follow îng conclu­
sion of the Officer on Special Duty (Ministry of Transport) regard­
ing development of Tuticorin.

“ In view' of the present trade of more than 5,00,000 
tom per year, there is every justification of developing 
Tuticorin into a deep sea port. As most of the coasters 
and steamers at present draw more than 20 feel a minimum 
draught of .SO feet will liavc to be provided.”

27

(b) Smgapattinam Fort

Ornerdt
83. Tfic |x>rt ot Naga|>attinaiii is IcKated at the mouth of the 

river Raduvayar in the Bay ot Bengal, roughly 165 miles and 70 
miles south of Madras and Cuddalore respetlively. It is a sheltered 
lighterge port, the shore facilities being located on the left Ijank of 
the river.

84. Nagapattinam is an important |x>rt of the Tanjore district, 
of the Madras State. Prior to the war, the port was of considerable 
importance. Steamers on the Bombay-RangcKin and Karachi- 
Calcutta lines called regularly at this port. The Madras-Straits 
passenger steamers maintained a regular weekly service. At 
present, however, trade has dwindled tt» approximately 15»000 tons 
per year. Passenger service between the Straits and Nagapattinam, 
iiowever, continues to thrive.

Port facilities

85. (a) 1,500 ft. of wharf wall, 1.000 ft. of w'hich is of reinforced 
concrete sheet piles and the remainder of mass masonr>\ Minimum 
l̂epth alongside is about 6 ft.

(b) 3 transit sheds having a floor area of 12,400 sq. ft.
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Five Year Plan
^6. Uflder tlie First FiVe. Year Plan works amounting ta 

*̂63,000 were approved, but tlie expenditure incurred during 
the Plan period was only about Rs. 1,27,000.

In addition to approved works, the Minor Ports Organisation 
carried out works costing roughly Rs. 2,50.000 in effecting repairs 
to the damagt?s caused by the cyclone in 1952.

Second Fixfc Year Plan

87. Under the Second Five Year Plan works costing Rs. 20,11,800̂  
have been proposed amongst which the main item is the construc­
tion of groynes for the entrance channel. In lieu of this, a revised 
scheme has been recommended by the Officer on Special Duty 
(Ministry of Transport) which has been included under the Plan.

which incorporates a small pier witli a mobile sand pump. This will 
result in a saving of Rs. 7,00,000 from the original estimate of 
Rs. 14,00,000. The proposed provision of a tug is also proposed to be 
deferred till the entrance has been improved. The total cost of 
recommended work will now be Rs. 10,00,000.

(c) Cuddalore Port

General

88. The port of Cuddalore is situated at the confluence of the 
rivers Paravanar and Gadilam, roughly 115 miles south of Madras. 
The shore facilities of this port are located along the bank of the 
Uppanar cross channel which connects the two rivers. The harlx>ur 
is situated in the back-water which joins the sea at the South end.

89. Cuddalore is one of the most important intermerliate ports 
of Madras .State and handles approximately 2,00,000 tom of traffic 
per year. It is the main port of entry for c:oal recjuired by the 
Southern Railway.

Port facilities

90. (i) 8,000 ft. of reinforceci concrete sheet piles wharf waW 
Ifor workmg lighters alongside; minimum depth 6 ft.

(ii) A dry dcxrk 95’x82'xir for effecting repairs to the 
dredger. '



(iii) Several godowns belonging to private parties, situated
parallel to wharf wall.

(iv) a port and customs’ office.
(v) Ample stacking area for coal.

First Five Year Plan
91. Under the First Five Year Plan works amounting to

Rs. 1,59.000 were approved, but the expenditure incurred during 
the plan period was only about Rs. 39,000.

Second Five Year Plan
92. Under the vSecond Five Year Plan works costing

Rs. 29,08,000 have been proposed, amongst which the main item 
is the construction of groynes for the entrance channel costing 
Rs. 24,00,000. This work has been considered as necessary by the 
Officcr on Special Duty (Ministry of Transport). An alternative
design costing Rs. 15,00,000 has been included in the Plan. In
view of the necessity, however, for undertaking investigations and 
model experiments l^fore the design of the gro\Ties can be finalised, 
it is estimated that an expenditure of Rs. 7,00,000 may only be 
incurred during the Plan p»eriod under this item.

D. Kerala State

(a) Kozhikode Port . . . .

General
93. The Port of Kozhikode (old name Calicut), an open road- 

.stead, is locatcd on the .\rabian Sea roughly 76 miles north of Cochin 
and 120 miles south of .Nfangalore. The port of Kozhikode and the 
sub-fx>rt Heyptire is administered by a |x>rt officer. It is the most 
ini|;x>rtant port in the Malabar district and handles roughly 2.50,000 
tons of trafhc |>er year. The port is open throughout the year, but 
during the numsoon in June and July, ship|>ing operaticms are slack.

94. The pt»rt of Ktv.hikode is also historical importance.
Vasco De '»ama landed at this j>»ni in 14V*S and sulisequently die 
Uritish took possession of the town in 1650 alter the Mysore wars.

Port facilities
95. I. SO UTH  PIER
(1) Tlte South Pier, foiuided on screw piles and sAbsequently 

encased in reinforced concrete is 596 ft. in length, widdi varying 
from 52 ft. to 28 ft. This pier is equip()cd with 3 trolley lines with 
neccssary crossovers. The pier area is enclosed by a boundary wall.

(2) 21 platforms trucks or trolleys of 3 tons capacity each, for 
trans|X)rting cargo l>etween shore and pier.



(3) Two open cargo sheds, seaward sides walled, 162’ x 35’ and 
140’ X 35’.

(4) 3 cargo sheds 72’ x 37’, 56’ x 44’ and 50’ x 35’.
(5) A  canteen for the labour by conversion of a portion of one 

cargo shed.
(6) Stacking areas with concrete p»aving having a total area of

39,000 sq. feet.
(7) Several store rooms, tally clerks’ rooms etc.

II. N O R T H  PIER

(1) The North Pier founded on screw piles and recently encased 
in reinforced concrete 20 inches square. 532 ft. in length with a 
width varying from 52 ft to 28 ft. The pier is equipped with 3 sets 
of trolley lines on the seaward side and 2 sets on the landward stretch.

(2) 21 platform trucks or trolleys of 3 ton capacity for c^rr>ing 
cargo from shore to ship.

(3) Two open cargo sheds one located near the pier and ihe 
other behind the port and customs oflices, size 60’ x 35’ and 80’ x 35’ 
respectively.

(4) Concrete paved stacking areas 5,900 sq. ft.
(5) Store Rooms.
(6) A small workshop.
(7) Port and customs offices.
(8) A signalling cabin and quarters for light-keepers.

First Five Year Plan

96. Works costing Rs. 3*63 lakhs were included under the First 
Five Year Plan to be carried out at Kozhikode, The actual exjiciidi- 
ture incurred was only Rs. 1*24 lakhs.

97. Several works have l>een directly carried out by the Mincn 
Ports Organisation though not included in the First Five Year Plan 
including the strengthening and eler:trification of lK>th the piers, 
construction of a new cargo shed and an extension to the stacking area 
at north pier for a total expenditure of roughly Rs. 5,25,000.

Second Five Year Plan

98. Works costing Rs. 3,80,000 proposed by the Minor Poru
to he carried out under the 5Jecond Five Year Plan* 

have been included in the Plan.
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(b) A lleppey Port

General

99. The port of Alleppey, an open roadstead on the Arabian sea 
roughly 45 miles south of Cochin and 40 miles north of Quilon is an 
important (>ort of Kerala State. The port handles an annual average 
trade of 23,000 tons.

__ -%
100. The town of Alleppey is a prominent industrial centre where 

several coir and oil factories arc located. The port is served by a canal 
and is connected by backwater to Cochin and beyond, upto Badagara 
in Malabar in the north and upto Trivandrum in the south. The 
presence of a mud bank off the coast near Alleppey which has the 
extraordinary property of tranquilising the seas over it, is a ^eat 
advaiitaj^e of Allcpjjcy port. In those years when the mud bank 
wlii( Ii lias a icndcnc y to move up and down tlie coast envelopes the 
pier, cargo may be handled in coaiplcle safety in still waters during 
the south-west monsoon season, when the rest of the coast is subjected 
to severe monsoon ic gales.

Port facilitie.s
101. (a) pier 1.270 ft. long, 21 ft. wide, founded on screw piles,

witfi timber decking equipped with 8 pairs of trolley lines and
cranes.

(b) 2 cargo sheds Itxzaied on either side of the pier with 3 sides 
closed having a total floor area of 20,000 sq. ft.

(t) 2 o|x*ri car^o sheds having a total fl<x>r area of 15,150 sq. ft.
(d) (i go<lowiis having a total floor area of 21,.*538 sq. ft- now

rented t)ut to the Government for storage of grains.
(e) A pori and customs office.
(f) Trolley lines serving the pier, the cargo sheds and

godowns with 130 nos. of 3 ton trolleys.

first f iv e  Year Plan

102. Works estimated to cost Rs. 6*91 lakhs were sanctioned to be 
carried out under the First Five Year Plan. .\n amount of Rs. 107 
lakhs has only been spent.

Second Five Y'ear Plan
103. Under the Second Five Year Plan, a proposal for constructing 

a boat basin on the Alleppey coast was put forward. On examination 
this scheme was found to be economically not feasible. A  total 
amount of Rs. 5,00,000 has been recommended by the Officer on 
Special Duty (Ministry of Transport) for inclusion under the Second 
Five Year Plan (or extension and repairs to the pier and for providing 
devtcct for the safety of lighters during rough weather.
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32
£. Mysore State

(a) Mangalore Port

General
104. Mangalore is one of the most imporunt ports in the Mysore 

State. It is located on the Arabian sea roughly 196 miles s<2uth o€ 
Mormugao and 190 miles north of CkKhin at the confluence of the 
rivers Netravati and Gurpur.

105. Ships lie in the open roadstead over one mile off shore and the 
port is closed during the monsoon.

106. The port M-as considered by the West Co^t Major Port 
Development Committee as a possible site for a major port between 
Mormugao and Cochin. It was, however, not favoured mainly due to 
certain doubts regarding the possibility of maintaining a dredged 
approach channel at a reasonable cost. In view of the established 
trade at present at Mangalore and the prospects of the port, in serving 
the important Bhadravati district of Mysore, the Government of 
India referred the problem of the feasibility of maintaining a dredged 
channel to the Hydro-dynamic Research Station at Poona.

Port facilities

107. (1) Wharf walls with suitable lamps. having a total length 
of 4,050 ft. built of stone masonr>\

(2) 3 transit sheds having a fkxir area of rouglily H,0(M) scj. ft.
(3) A dry dock for carrying out repairs of the suction dredgers.
(4) A workshop building, recently c onstrut ted.
(5) A passenger shed with latrines and other facilities.
(6) Port and Customs Offices. "
(7) Concrete stacking areas for .salt.

First Five Year Plan

108. Ver>' little work has been done during the |>eri<Ki of the First
Five Year Plan at Mangalore, the exjKrndiiure incurred Ixring only 
Rs. 25,000 against the estimated expenditure of Rs. 55,000. Tliis 
was mainly due to the fact that decision had not yet been taken 
whether .Mangalore was to be develo|xr<l int<j a iiiajor port or not. 
Even 2̂  an important intermediate Port, it has to U- developed. 
Facilities with this aim could, therefore, have been extended durinir 
the First Plan. **

109. Several works not included in the Five Vcrar Plan have been
^rried out directly by the Minor Ports Organisation, important
Items being the construction of a passenger shed, electrilkatlon of

? R^lamation area, and the survey required in connection 
with the model experiments.



Second Five Year Plan
.l ip, .Since ;np |i«l bteeî  Ukei? as to t|ie futurp of M^ga-

lorc Ppri;  ̂ d̂ p,<;njdê  on' the putrcomc; q f, the mod<̂ l '^periiaei^its
undertak^.a^^popn^, only those sch^es, ^  of bencAi

i£tHa^g$alor< is ^o 1?̂ . d^^opcd into a, Majpr port ^ v e  been 
recommended by the Of^cer.of> ^peci^l Ddty (Mii^i^try of Trahsj^t) [

Development
, .111; Xhp Na t̂ioiifil Harbour Board in its fourth meeting re<;om- 

me^d^4 that the developmejat. of Mal,pe or Mangalore on the West 
Coa^l should be examined. The question, was deferred tilV the resut^ 
•of the model experiments being carried out at the Central Water and 
Power Research Station. Poona were received and studied.

112. Theneport of the Pcxma Research Station on Mangalore 
which has been recently received, has indicated that . the port of 
Mangalore can he developed into an all-weather port to admit steam­
ships with draft upto 24 ft. by providing two groynes, 2000 ft. long 
placed 1250 ft. apart and that the channel, if dredged to an initial 
depth of 29‘5 ft. would maintain sufHcient depth to ^dmit ships upto 
24 ft. dfAft to enter and leave the port throughout the year and that 
the l>erthing facilities for steamships can l>e provided along the banks 
of Gurpur and Netravali rivers.

I !.**>. On a scrutiny of the results of the model ejtperiments, the 
Development Adviser has suggested another design o£ the breakwaters 
et<. for exjKTiments to the Cl.W. P.C'. Research Station Pcx)na as he 
f«*els that this design may^ix'c c*\-en !>etter results. While the <Som- 
mit-tce have no objection to further incxiel experiments regarding the 
.<itipcrinr designs, they are of the opinion that since the feasibility of 
devefoptng this port as an aU-wcather port to admit steamships, with 
draft uptf) 24 ft. has Ixren establislKiti, the scheme for adequate develop* 
ment ’Of this jioit shonltl be included durinfi: the Seiond Plan period. 
Much tinu* has already been k>st in preliminaries. Prompt steps 
sluHiUl, tlicrcfore. l>e taken for carrving out necessary development 
works.

(b> Katii'ar Port

( I r n e r a t

114. The |x>n i>f Karwar is located on the southern end of Karwar 
Bay in the shelter of Karu*ar htud in the Arabian sea. It is approxi­
mately 40 intlc  ̂ south of Marmuga.o. The West Coast Major Port 
Developmnif C'ommittee in 1\M1V investigated Karwar as a possible 
site for major jx>rt l>etween Marmugao and Cochin. .‘Vlthough 
Karwar has many features ti> commend it from the engineering point 
of Coitimttt^ did not recommend Kar^var due to several
reasons nhiongst whieh wcr^ the ptobiible dredging here of some 
maict̂ vctidr. its geojgpr3iphlc:iil pcwititm in relttton n> tlie Jiintexland 
die Tail Wary habl from centre* of industry.
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115. At present Karwar is a minor port which handles a cargo o£ 
about 5,000 tons per annum. It is also a port of call for the coastal 
steamers from Bombay to Cochin. Approximately 5,000 passengers 
pass through this port every year. The port is closed from 1st June 
to 15th September every' year due to monsoon.

Port facilities
116. (i) A wharf wall lonstructed in stone masonry 800 ft. long 

located on the eastern side of Baitkol Cove, depths alongside varying 
from 3 ft. on the southern end of the wharf to 4*—6" at the northern 
end.

(ii) A jetty tor landing passengers 90'x40' constructed in 1955 
in reinforced concrete as a replacement to the old screw 
piled jetty.

(iii^ Stacking area between the main road and the wharf wall 
roughly 800*xl00’.

(i\, An open customs shed.
( \ > A passenger shed under < oust rut lion for third cla.ss f>as- 

sengers. both for men and women and a canteen.
<vi) A customs and excise office which is also used as a port 

office.

First Five Year Plan
117. VV*'orks pio|x:)sed under the First Five Year Plan estimated to 

cost Rs. 75,000 consisted of the provisit>n of navigati*>nal aicis and 
improving facilities for passengers. The latter work is now nearing 
completion. The provision of navigational aids, however, is Ixring 
scrutinised by the Engineer-in-Cfuef. Lighthouse Department. The 
total carry over to the period of Second Five '̂ear Plan is R.s. 62.500.

Second Fii>e Year Plan
118. Works under the Second Five War Plan inilude the construc­

tion of a transit shed for an estimated amount of Rs. 20.000.
119. The Committee suggest that the feasiljility of converting this

port into an all-weather j>ort should Ik * examined.

F. Bombay State

(a> Okha Port

General

120. Port Okha is situated at the mouth of ihe Gulf of Kuich oo 
the north-western tip of former .Saurashtra .State and was the most 
important port in the ex-Iiombay .State; in fact the most developed 
minor port in the whole of India. Steamers of 27 ft. draught can be 
worked*alongside the wharf at all stages of the tide. In spite of its 
close proximity to the Arbian Sea it is protected from the south west
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monsoon and can be worked all the year around. Though endowedi 
with natural features for the making of a good-harbour, Okha suffers < 
from its unsatisfactory geographical position in relation to the hinter* 
land and the other ports of Saurashtra. The immediate region served' 
by the port is thinly populated and the bulk of the trade is oil and 
cemcnt from the oil company operating at Okha and the cement works 
at Dwarka. With the development of the new port at Kandla, there 
is a move by the oil companies for shifting their field of operations to 
Kandla. If this schcmc is put into cfTect there is a likelihood of the' 
present oil trade at Okha of the order of about 2,00,000 tons being 
reduced to about 75,000 tons, this being the quantity that is expected 
to l>e required in the immediate hinterland. This will, however, be- 
counter-balanced Ijy the expansion of industries in the vicinity.

Port facilities

121. (1) A reinforced concrete pier capable of berthing at all
stages of tiic tide steamers upio ft. draught and having 27 ft. of 
water at I..W.O.S.T. This pier is 100 ft. in length and is connected 
with tlic main land by an approacii road 500 ft. long. The pier is 
scrvttl by twi> railway tracks and several cranes.

(2) Two stream moorings when vessels of 20’ and HV draught can 
Ik* berthed.

(,:i) (> main slieds ha% tng a flr>or arc*a of 95.000 scj. ft. witli railway 
platforms on Ixjih sides and several other sheds including those at 
lighter wharf having a fUx>r area of 47.700 sc|. ft.

A wharf for lighters 8CK) ft. in length the lx*d level alongside
Ix'ing ft. alK>vr l..\V.O.ST'. This wharf is l>eing extended and
<lredged vuuler the First and Sccond Fi\e Year Flans.

(5) \  mxson wharf alx>ut (»00 ft. long for countrv' craft.
{('») Stacking plac*e and o{>en clumjw inside the port estate having' 

an area of 1.88.000 scj. ft.

t in t Five Year Plan

122. Works amounting to Rs. 20,00,000 were approved for port’ 
Okha in accordance with the reccmmiendations made bv Shri Xan- 
jundiah in his rejjori on the sur\ey of the minor {x>rts of India. Most 
of these works were taken up late in the plan |>ericxl and the expendi­
ture upio the end of the plan was alx>ut Rs. 2.00.000 the carr> over u» 
the Second Five Year Plan l>eing Rs. 18.00.000.

Second Five Year Plan

125. Under the Second Five Year Plan works of modernisation 
and imurovements estimated to cost Rs. 15.00.000 have been recom* 
mendea for execution by the Officer on Special Duty.
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124. The Ck>mmittee arc in agrfcment with the following observa- 
idons of the West Coast Major Port Development Committee:
.,' ■. ,  ̂ ) ‘‘ p̂rjt Qkiia will ônf̂ mue’̂ tp ^rye its ii^me^iate Wrtterf
, . . )ai]ui'^d for t|>is ^Mfpose it is well la^  ̂ w4,e^cient

r ,, , , Wijt^ ,the e;sul?;Iishi|ient ̂ of new ancj ^xp^nding; industries m
: ,, ; > , ^he vicinity, there \s no reason in fact why port Okha shpuld 

r , / not (Continue to expand." ‘

 ̂ ■ (b) Broach Port '
*Gimhral . • ■ ■. t

125. The port of Broach is located on the Narmada river 32 milei 
ij^and from the gulf of Cambay and is about 166 miles coastwi^ 
north of Bombay. The annual cargo handled by the Port durinj^ 
1954-55 was of the order of alwut 55.000 ions. At present only sailinĝ  
vessels call at Broach mostly for c<jasial trade. The fK »rt is open 
throughout the year but during the south-west monsocm period traffic 
is restricted and limited to jx>rts in the Ciulf of C'.aml>ay.
Port facilities

126. There is at present no P<̂ rt facilities at Broacfi. except fc»r the 
Antral Excise and Customs Omce which is also tised as the port office 
and a roadway running along the bank, about 12,00 ft. in length.
First Five Year Plan

127. The work of providing reinforccd concrete jetty and transit 
shed is in progress.
Second Five Year Plan

128- No ivork lias been proposed by the .Stale (Government under 
the.Second Five Year Plan at Bic»ach. Except the carryover oC 
Rs. 2,50,000 in respect of the construction of a rcinhmed cxmcrete 
jetty and transit shed. It is significant to noit* that the rail route bet­
ween the West and Easi Coasts of the (iulf of Cambay is very circuit­
ous and tedious, involving a break of gauge wliere as the distamve l>y 
sea is very much less (i.e. less than one sixth). The Committee there 
fore, suggest that the feasibility of establishing a regular ferrv servic’e 
both for passenger and cargo between Bhavnagar and Brcuich might 
be examined. If the scheme is found to be workable additional faci­
lities required for the pux{x>K  ̂should be providc*d in tlie Second 
Plan.

129. j\t <me time Broach was a very pro*^rr»ii«i port. With a few 
additional facilities, including prof>er dredging and rationaiiftatiofi of 
erkffic, it should be f]bssible to Testore, at leavt a part of its past gloiy.

(c) Ratnaffiri Port
General

ISO. The port of Ratnagiri is located on the Arabian sea in Ratna- 
on the tiordit^ s i^  of tf»e month of Ratnagiri Ci^ek. The
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^ r t  is about 120 miles south of Bombay coast-wise and is an import- 
:ant terminal for coastal passenger traffic from Bombay. Due to its 
importance as a passenger terminal, Ratnagiri is classified as an inter­
mediate port. The annual number of passengers passing through the 
port during 1954-55 was 2,46,000. The port is closed to traffic from 
June to middle of September every year.
Port facilities

131. (1) A pa.ssenger jetty in Ratnagiri Bay, length 1000 ft. width
12 ft. partly founded on piles and partly founded on caissions. The 
extreme end practically dries at low water, confining the use of the 
Jetty, to peri<^s other than low tide.

(2) Waiting rcKim for 1st Class, Second Class and Third Class 
p»assengers.

(3) Cargo handling beach on the right bank of the Ratnagiri 
creek near its mouth.

(4) A customs office whi< h is also used as port office.
hirst Five Year Plan

1.̂ 2. The works pro{x>sed imder the First Five Year Pain, viz., the 
provision of a l)eafon litrht at Mir\'a are still l>eing scrutinised by the 
Engincer-in-Chief. l.ighthouse Deptt. and the amoimt of Rs. 18,000 
has l)een carried over to the Second Five Year Plan.
Second Fii»e Year Plan

IS .̂ I ’ nder the Second Five Year Plan works desiiyned to improve 
f>assenger and cargo handling facilities at an estimated <c>st of 
Rs. S.OO.OOO have been recommended by the Oflicer on Sf>ecial Duty 
and included in the Plan,

1;4*1, It is understcMKl that this jjort has l>een showing very peculiar 
sign of erosion at the shore and Rnjiwada Creek, as a result the jetty
i.s silted and even the jvissenger boats drawing a drauirht of feet are 
not able to g<» alongside the jetty built for the purjx^se of embarkation 
and disembarkation of passengers. The C^ommittee suggest that this 
problem of erosion should be given prinnpt attention, causes therefor 
as<eriained and remedial measures taken.

(di Hhaimagar Port
General

l.'Jfi. The fxirt of Bhavnagar is Icxatetl near the head of the Gulf 
of Cambay on the west coast. Fhis is one of the most important ports 
in Saurashtra and is the only p<3rt where the deep draught steamers 
«an be worked alongside. The jx>rt has developed at two diflferent 
sites the old [K>ri known as the ’.Steel jetty’ which is used by country 
craft and the new port or the ‘Concrete jetty’ for deep sea vessels. 
Both the old and new ports are well equtp(>ed with quay cranes and 
have ample storage and transit space. Export trade comprises oil­
seeds, cotton and grain and import trade, wool, cloth, iron and 
timber.
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JPort facilities
136. (i) The new port or the ‘Concrete Jetty*
1. An entrance dredged to 6 ft. below L.W.O.S.X. and having ai 

length of roughly 5,000 ft. and a bottom width of 100 ft. minimum*, 
which is approached by ships at high water slack.

2. A  turning circle 500 ft. mininnmi diameter and dredged to 6 ft. 
below L.W.O.S.T.

3. The berthing basin having a length of roughly 1000 ft. and* 
width 100 ft. minimum and dredged to roughly 15 ft. below 
L.W.O.S.T.

4. A reinforced concrete jetty having a length of 882 ft. and width 
of 42 ft. safe load on jetty 5 cwi, per sq. ft. and 12 ton railway axle 
load. The jetty is connected to tlie shore by tuo approaches 200 feet 
long and 28ft. wide with railway track.

5. Two loading tracks, flush with the quay 880 It. cach. withdraw' 
off at each end.

6. Two transit slicds with floor at <|uay level and having no loading 
platforms. The sheds are constructed in steel framing witli corrugated 
sheet side walling and asl>estos cemem sheet rcMjfing. The flcK>r is* 
stone paved.

(ii) 7'ht old port or thr Steel Jetty'
1. The steel piled jetty built (>arallcl to the bank of the Creek for 

lighters or small craft upio say 600 tons tonnected to the shore by 
trucking and railway approaches. 1 he dreclKcd depth alongside is 
approximately 12 ft. aljove I>.\V'.(J.S/r. Salt* load on jetty 5 cwt. per 
sq. ft. and 12 tons railway axle load.

2. Transit and storage sheds ha\ing a total area ol 9.1,600 .<q. ft.
3. Additional 48 sheds in the port area and  ̂ gcxiowns in the city 

with a total storage accommc>dation of 5.99,570 sq. ft.

First Five Year Plan
137. No work was carried out under the First Five Year Plan with 

central assistance. From the (xirt’s own rewiurces several improve 
ment works were executed at Bhavanagar, such as providing hume 
pipeline from Gogho circle to concrete jetty, gunting the concretc 
jetty, dredging at Mahuva, timber jetty at .Mahuva etc.

Second Five Year Plan
138. At Bhavnagar port works costing Ra. 1.02.50.000 were pro- 

pos^. Apart from the water pounding scheme, these works can be 
divided into three broad categories: (i) works of mainienance and 
replacement, (ii) works of modernisation and improvemencs, and 
(ill) schemes designed to provide additional port facilities. Out of 
these works under item (i) and (ii> are necessary; the cost of main- 
tenance and replacement schemes will, however, be met frcwn ibc
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|̂X>rt’s own revenue. The officer on Special Duty (Ministry of Tjans- 
•port) has recommended that central assistance may be given to works 
iOf modernisation and improvement to those which are designed for 
increasing the cargo handling capacity subject to the proviso in the 
latter case that no work should be taken up till the increase in trade is 
well established. Any temporary increase in trade can easily be 
:accommodated by the present capacity of the port. The estimated 
wcost of these works is R.s. 9,46,000 under item (i) 7,06,000 under
item (ii) and Rs. 11,28,000 under item ( i i i ) .
JDex>elopment

139. The West Coast Major Port Development Committee after 
,a critical study of the problems of the Bhavnagar port recommended—

(i) Steps must be taken to improve the dredging so as to obtain
at least 28 ft. of water at the l>erths. and keep the
entrance channel clear.

(ii) Surveys and plans should be prepared for the construction
of one additional berth.

140. In regard to tfic implementation of these recommendations,
'the Ministry stated that it lias not been jxissible to get a depth of 
28 ft. water by dredging the channels. No action has so far been
taken for the constructitm of berth. The Cx>mniittee reiterate their
earlier suggestion that these rectmimenciations may l>e given effect to 
.early.

141. There was some misunderstanding in foreign shipping circles 
regarding the usefulness of the Bhavnagar Port. The following facts, 
published by the Saurashtra Ciovernment alx>ut this port are. there­
fore. of special interest:

few masters are afraid of their ships losing draught, 
with ronse<|uential damage. This fear is confined only to 
those who are |H>ssibly misinformed or who are unacquaint­
ed with the physical conditions of the Port. Steamers with 
27’™<i" draught have safely worked at the Concrete Jetty, 
However, it is worth-while knowing the basic facts.

The Port with its tidal range upto 34 ft., maintains at 
the C.oncrete letty alH>ut 20 ft. of water at the lowest low 
tide, whic h hardlv lasts a few minutes. F.xcept for this the 
tvaier depth is always greater. Again the bottom at the 
berths consists of slurrv' llowable silt and soft mud. When, 
therefore, a deep ciraught vessel takes her l>erth. and the tide 
recedes, she floats with less draught. That this is not a loss 
in draught amounting to harmful grounding will be clear 
when it is realised that (î  the vessels can be movetl easily 
and (ii) the reduction in draught is not ec)ual to the fall 
in tide but is less. At low levels when more buoyancy is 
available the vessel have less volumetric displacement and 
hence less draught.
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I£ however, for any reason a vessel of deep draught does- 
not use the Concrete Jetty there is available a sheltered 
anchorage where vessels, without any draught restrictions, 
can work at any period of the year. Normally this should 
not be necessary unless when both the berths of the Con­
crete Jetty are occupied. During tlie last four years bet­
ween April, 1949 to March, 1953, 387 Steamers upto 27’— 
6” draught, have worked alongside with absolute satisfac­
tion.”

142. Continuous and efficient dredging is an important problem 
£acing this port. The following observations of the officer on Special 
Duty (Ministry of Transport) in his report submitted in 1951 are- 
worth noting.

"Difficult though the problem of dredging and main­
taining deep water berths is it can be tackled but the dete­
rioration of the Gulf of Cambay and the approach to the 
Bhavnagar port are more serious and attention should be 
focussed on tliem.

Enough has been said to show the complexity of the 
problem. The available data should now be studied and 
correlated and sj>ecific recommendations based on such 
studies and observations made.”

143. No serious efforts yet appear to have Ix̂ cn made to study and 
tackle effectively the problem of siltation at this fx>rt despite the fact 
that the above officer in his Report had recommended in 1951, that 
Okha, Tuticorin and Bhavnagar might be considered for development 
as major ports, if as a result of industrial development, the country 
w*as able to export and expand in overseas trade and finances per­
mitted of such development. This question of development into a 
major port can l3e considered only in the Third Plan. In the mean­
time, the Committee recommend that effective measures based on the 
advice of properly qualified foreign experts, should be taken to tackle 
successfully the problem of siltation during the Second Five Year Plan 
period itself.

In view of the favourable geographical jxwition of this Port on 
the Gulf of Cambay, and in view of a distinct hinterland which it 
ser\es (as indicated in Appendix G of the Re|xjri of the West Ck>ast 
Major Port Development Committee), provision of adequate facili­
ties for the development of this port deser\es s|)ecial attention. In 
particular the following facilities should be provided expeditiously 
in consultation with the Administrative Officer (Ports) of ex-Saurash- 
tra State:

(i) Coal berth.
(“ ) or two additional berths for general cargo.
(iii) facilities for handling iron ore.
(iv) development work regarding lock-gates.
(v) reclamation works.
(vi) Improved facilities in the Port workshop for undertaking,:

major repairs to drergers and for building barges.

40



4t
(c) Veraval l̂ ort

General ,
144. The port of Veraval is located on the south-west coast of ex- 

Saurash(ra State on the Arabian sea. The entrance to the harbour 
is protected by a breakwater on the west side and by main land on 
the north and east forming an artificial bay. This port is an imf>or- 
tant fishing centre and is noted for boat building. The lighters from' 
ports in the vicinity take shelter at Veraval during the monsoon* 
season.
Port facilities

145. (1) A  breakwater roughly 1650 ft. in length constructed in- 
limestone masortry projecting into the sea which gives shelter to the 
inner harbour.

(2) Two boat basins having w'harfage accommodation for 14 
country craft or lighters. At each wharf ramped approaches are also’ 
provided.

(.*i) One dry dock capable of accommodating the harbour craft. 
The gate is of the lifting type having a weight of 12 tons. Repairs- 
to harbour craft arc carried out during the south-w'est monsoon 
season.

Several "odowns for the storage of cargo, a railway godown 
for iKXjking gtKwls (lirr< t and open transit sheds. The sheds and 
wharves arc served bv railways.

(5) An at4tomati< tide recording station.
(6) An outer ‘Khadi’ and an inner Rhadi’ with a swing bridge 

for the use of country craft. In the outer Rhadi’ there is accommoda^ 
tion for vessels and in the inner ‘Khadi’ for 5 vessels.

(7'ii Ciodowns for the storage of jx*troleum products.
(8/ A |K>rt and customs ofhte building.
(9) .Several stacking platforms.
(10) Passenger shed and amenities.
(11) A sea wall extending Irom the breakwater upto 1,700 ft. oit 

the west side, whith gives protection to valuable state property.

First Five War Plan
I4G. T lie works approved under the First Five Year Plan were 

estimated to cost Rs. 1.77.000. .\gainst this, an expenditure of 
Rs. I.87.H54 was incuned during the Plan period.

Srcond Fix̂ e Yrar Plan
147. Works costing Rs. 6,28,000 are proposed to be carricd out 

at Wra\'a! Port under the Second Five Year Plan. These works may 
generally be grou|>ed into four categories:

(a) works of modernisation and improvements:



(b) works of maintenance and replacement;
(c) works designed to increase the cargo handling capacity

of the port; and
(d) works relating to the development of facilities for the

fishing industry.
'T h e  Officer on Special Duty (Ministry of Transport) has recom- 
rmended that out of these. Central assistance may be given to those 
-works listed under (a) and (c) subject to the proviso that in the 
rlatter case, works should be undertaken only if trade is firmly establ- 
‘ished to any-where near 3,00,000 tons per annum, the estimated 
•cargo handling capacity of the port. The cost of works relating to 

- the development of fisheries should not be met from the provision 
for minor port development. The works of maintenance and replace- 

iment may be carried out through the State’s own resources.

148. It does not matter so much whether the funds are allotted 
!from the Centre or by the State. The Committee, however, are of
the opinion that works relating to the development of fisheries 
should be executed during the Second Plan. They also recommend 
that a special study should be made of the boat building industry 

. at this port as well as other p>orts where it is well-established, and 
suitable encouragement given in developing this industry. The 
'Committee propose to deal with this suljject again in their subse­
quent Report. The feasibility of converting \’eraval into an All- 
weather port should be examined.

(f) Porharular Port

'General

149. Porbandar, another intermediate jx>rt of importance in ex- 
Saurashtra is located at the mouth of a small creek on the Arabian 
SC3L. It is exclusively a lighterage port, the anchorage of deep sea 
vessels being in the open sea about two miles off shore. Tlie port 
facilities are built mainly on the left bank of the creek which takes 
a sweep from the north, flows parallel to the coast and finally enters 
the sea in southernly direction. An island in the middle of tlie

•creek has been formed with reclaimed material. The petroleum 
godowns are located on the right bank. There is a submerged rock 
near the entrance marked by buoys. The right bank near the 

•entrance is also of rock with an overlay of sand. The port is closed 
•during the south-west monsoon period from 15th May to 15th
• September.

JPort facilities

150. (1) Wharf wall of lime stone masonr>' roughly 4200 ft. long 
lor the berthing of country craft. A part of this wall is used by the 
ffloating craft belonging to the port. Roughly 1,000 ft. out of the
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length is approach wall which cannot be used f«r berthing. There 
are 14 ramps from the wharf wall along which country craft can 
be worked. «

(2) Twenty-one transit sheds and godowns inclusive of tw» 
petrol godowns served l*y railways: total area roughly 50,000 sq. ft.

(^) The port oPTu e, passenger shed, open slacking ground, timber 
pond etc.

First Five Yrmr Plmn

151. Under the First Five Year Plan, works totalling Rs. 10,90,000 
were approved by the (iovernment of India to be carried out with 
central assistance. I'he progress made so far has been poor. The 
amount spent during the First Five Year Plan was only Rs. 3,51331.

Second F iv r  Yrur Plmti

152. l ’n<ler the Second Five Year Plan, the State Government
has proposed works costing Rs. 18,.‘53.000. These works generally 
fall into four <atcv,oiies fai works of modernisation. <'b) works of 
niaintetianc e and replac rtuent, it t woiks dfsigned to iiu rrasc the 
cargo handlinu capacitv ol the port, and Mi works relating to the 
developineni <»l la< iliiies toi fisiiiii'z trade. WovLn oI modernisation 
have been rn oinnit-nded toi inc lusion in the plan. The cost of 
works relating lo in.iinienanc <* and replacement is to l>e met from 
the ordinarv ir\<“nnt* »»1 ihe port. Works relatiTig to the develop­
ment ol lai iliti<*-> lor ilie ii>hin<> iiichistrv h.'i\e to be examined by 
thf Ministi\ »)t Food and Agriculture. With regard to the works 
designed to iiurease the cargo handling ca|>acity of the fx>rt. it is 
pc»inted out that the present trade is 1 .fiO.OOO tons, roughly 
liali the tapacitv ol the pent. Though these woiks ha>c been pro­
visionally inc ludrd in tlie Plan, it has been sjjec ihed that none of 
these should be taken up till the trade has actuallr increased and 
firmly established to arivwhere neat the capacity of the Port. The
Conmiittee are c»f the opinion that trade will follow the
ta(ilit\. Neu t eturut l.u tories and a bi  ̂ cheinit al fac tory now being 
cstablislicil are lioiuid to increase the importance ĉ f the Port. Hence, 
the piovisiouai int lusiou o| tlie wot k in the S<*( nnd Plan under 
item (( ) should be taken as fuial.

(gi B rd i  Port

Crnerml
♦

l.̂ *>. I'he |M>it ot Bedi is c>ne <»l the five nu'ist important ports in
e\ Saurashtra. It is a well e^juipped lighterage port, situated near

head of the Uedi ( ’reek on reclaimed groiuid roughly 4 miles 
boui the Gull of Kutch. The port is o|>en to traffic throughout the 
year; but at low tides the jjort is drv. thereby restricting the niove- 
n»eut of fugs, lighter* aiul country craft. Wssels approach the jxirt



at high tides both during the day and night. These v«sels sit on 
rpughiy 2 ft. o£ soft mud overlying a hard stratum, during the low 
tide period. This soft mud acts as a cushion and prevents damage 
to the vessels.

Port facilities
154. (1) Jagatjit Dock
A tidal basin with mud bottom which dries at low water springs, 

with quay walls of stone masonry.
(a) East quay <)92 ft. x 0̂ ft. wide, served by single loading 

track 919 it. long. This can be plumbed by cranes.
(b) Wesi quay 800 ft. x 40 It. served by 2 heading tracks 700 ft. 

each with single draw-off and whith tan be plumbed by cranes.
(c) A centre pier with 1400 ft. of cpiay. 80 ft. wide and having 

one loading siding 500 ft. with a single draw-ofl.
(d) Norjh quay 240 ft. long and 50 It. wide. sei*\ed by one 10 

ton steam porta crane.

(2> Country Craft Q̂ ttay

On the east side of Jagatjit D<Kk <onstrurie<l in stone masfmry, 
length 850 ft, and of variable width, in two strcuhes at right angles 
and foinided direct on shallow r(wk. I'fie nnul botiom in front 
of the quay is dry at low tides.

(.S) Oil Brrth

Oil berth situated on the north side of ihr Jagaijit Dock with 
quay walls of masonry’. The mud bottom in Iront <lries at low 
w'ater springs. This berth is used for tfu- dist harge ol edible <»ils.

(4 1 T'u'O dry docks and otir hat^e ha\in

One dr>- dtxk is used l>y the Indian Navv and is |>rovi<lcd with 
tw'o pairs of mitre type gates so ihat it (an eithei I k - useti a.s a wet 
or diy dcxk. The other dry dcKk and barge basin are lined with 
lifting ty|>e gates and are used lor repairs to |K*ri iialt.

(5) 'Fransit shrd̂  and f>odown’>>
Ample transit sheds and gmlowns with 7 transit go<lowns. 2 semi­

covered transit godowns, having an area of 9.-5.l2«i sq. fi. and .1.995
sq. ft. res|>e< lively and in addition 14 storage g<Klowns with a total 
area of 2..S5.297 s<|. ft.

First Five Year Plan

155. Under the First Five Year Plan work* ccming Rs. 6,5S.OOO 
by tht C#overnment of India lo be tarried out with

a 44t  U S . ^ 4 .
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central assistance at Port Bedi. This amount excludes the cost of 
one dredger and hopper barges and the dredging required to be 
carried out at Bedi. The progress so fsir obtained has- been poor, 
expenditure incurred during the Plan pericxi being Rs. 2,92,293.

Second Five Year Plan
156. Under the Second Five Year Plan works costing Rs. 29,56,000 

have been proposed by the State Government to be undertaken at 
Bedi. These works generally may be classified into three categories;
(a) works of maintenance and repairs (bj works of modernisation, 
and (c) works designed to increase the cargo handling capacity of 
the port. It has been proposed that the works of maintenance and 
replacement under item (a) alx>vc should be tarried out from the 
ordinary reveiuie of the port. The Ofliter 'on Spccial Duty (Minis­
try of Transport) has re(oinmendcd that central assistanc:e may be 
given to those works luider items (b) and (c) subject to the proviso 
that in thi* laiUT case, chc works should be undertaken only if trade 
is firmly established to auywlurt* near the inaximiun of about 5 
lakh tons per annum, the estimated car^o handling capacity of the 
jx>rt. In the rapidly developing economy of the country, this idea 
of delaying the provision of additional facilities till trade is firmly 
established’, does not appeal to the Committee. The trend of traffic 
handled during the last feu years, and the imrease of industrial 
nctivitic's in the hinterland should be regarded as a sufficient indi- 
< aticm.
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•'hi Port

ir>7. riie port of .\avlakhi is situated at the junction of Sui and 
\'eis;uuedi (.reeks and is another imfiortaiit iiuermediate port of 
ex-Saurashtra State. It is essentially a lighterage jx>rt. the steamer 
ant horâ ê beinj; in Ilansthal Creek, at the head of the inner (^idf 
of Kiucli. The |Mut is roû ^hh 27 miles north cast of Bedi and 30 
miles ir(>m the j>ort ol Kandla. A reiiular fenA ser\ite runs between 
Kiindla and Navlakhi.

lf>JS. 'rhe |K)ri has been de\elo|x*d lH>th in the Sui and*X'ersamedi 
<Ireeks. the fornuM site beinu j;enerallv used by coimtiT craft and 
j>asseni»ei launches and the latter bv |x»rt craft and lighters.

Pent facilities

159. (I> Sui Sidr
10 timlxrr piled jetties with low tide approaches for the use of 

the country craft, except one which is exclusively res;ervcd for 
|xis.srnger iraflu l>enveen Kandla and Navlakhi. These jetties arc 
scrv'ed by railways.



(2) yrrsmmedl Side,
(a) A steel »hcci-piled lighter wharf equipped with cranes and 

railways for lighters.
(b) Slipway and works f<jr the repair of port craft.

T'rmnsit .sheds and gtidowti.s
(a) J'ransir sheds and gcxlouns. well built with steel framing 

and asl>estos «cinrni loofinji, having a HfK>r area of approximately 
2,66.CKK) s<|. it.

(b) An r>|>en icneiiient adjacent Co lighter l>erth having a floor 
area o f 4.4(MM»0 *c|. It.

F i r s t  H x ' r  Yrur P l u n

MiO. I'ndn the First Five Year IMan works costing; R.s. 1.22,500 
were apptovrd to be <anied oin with <entral assisiamc. These 
works have been (oniplrted.

S e c o j t d  l ‘ ix>r Yrat /*lan

Hil. I'he Slate (iovernineiit |>i<}{»<>sc<1 wdtkk costing Rs. 1,39,700 
to be tarried out at the |Hirt <>l Naxlakhi during the |>eric»d ot the 
Set<ind Five* Year Plan. 1 hesc- works may "eneraliy be ijroujx*d in 
three <atej;ories: (aj works of nKKitrnisation and iinprovenients. b̂) 
works ol rnaintenant e and rc|)la< cnu'nt. an<I (c > works tiesit»iied to 
iiu rease tlu- tar^o handling ta|).i(iiN ol the |)ott.

ir»2. riie works <»! niaintenan< r ami irplac emeiu aie likriv to be 
tarried out through the poi t s <»wn reveiuies. As lai as works 
designo<l to iiurease tlu* (argo handling tapatity of the fxirt are lon- 
terned. the Olluer on Special Duty (Ministry <>t rransport) ielt 
that theie is no justihtation at present with ilu* steadily tailing trade 
at this jK»rt. for tarrying out any sutli work. Me recommended the 
wtiiks relating to modernisation only tor iiu lusion in the Plan. The 
('.otmnittee suĝ c'st that the teasibiliiv ol utilising Navlakhi as a 
transhipirient |x>rt for Kandia shotdd be tarefullv examined.

(i> Mutnhfi Pott
Getirtal

l(>.i. Mandvi MarlK>ur opened to trallic in IH82 is situated on the 
west bank ot the River Rukmavti where it delxiiuhes into the Gulf 
of K.iu<. h. riic harbour is prote< ted frtim heavy seas by a break­
water jutting int<» the sea. Due to inadecpiate land cominunicatioiis 
in the iiuerior, the pm  serves as a distributing centre. It was the 
num im}>oriant minor port in the ex Kutc h State.
Pmri facilities

164. (1) A breakwater KiOO ft. in length from the shore jutting 
into tlie sea, the fn-si 1150 ft. being ot gravity type wall and the 
iwnaimng stretch Made up of walls pitched side by side.
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(2) A groyne of icK»sr rubble maM»iir> m  the east sidle mt Ihte 
approach, projeiting into the sea.

(5) A wharf wall of mass stone masonry mn the west side C«r 
berthin]{ tountry rraft.

An open transit shed roujjhly 20 it. x lf> ft.
(5̂  Twt» tovc'icd storage ĵchIowhs TO' x '29' ;«nd l(H*‘ x 50’.
(tii Port and C'aistoms (IH iio and 411 ()!>servat<iry ItMaied on the 

r©ot «>f the oflite building.
(7) A ne^ jM̂ fcenRer shrtl menilv huili.
(8) Anienifie* lor |>a!»Nenjtrrs iiit huliny* (4nteen. latrines, e t ( .

First Fhr » « r  Plmn
l<ir». Out <»t tlir satKfioucil uniouni of Rs. f<»r Matidvi,

the ex|>en<liturr at tiially iiu urrrti wsks t>nly Rs. <0.000,

S r t o n d  H x  r Yrmi Plmn

H>6. Out <»f tlir wotki |)n>jx>sed lor Manclvi under the Second 
Five* Year Plan loi Rs. 14,00,000. wtuks (osiin^ Rs. 7,10.(K)0 have 
l>een a|>|)roved lor uii lusion 111 thr Plan.

G. Deirelopment of Intermediate Ports into Major Ports.

H)7. I)r\t*lopujent of port.̂  t<» < opr with the expanding exjK>rt 
and iin(K>rt traHic. and mioura^ing roasial trade 10 relieve the 
transfx>rt Ixittleueck is e*ss<-ntially a national problem. 'This is the 
reason why thr Ĉ onuuittec* have suj;!i;eMcd earlier that the tievelop- 
ment ol Intermediate |M)rts shoidd l)e taken over by the Centre. 
There is no doid>t that at least three major jnirts in the country 
viz. Calcutta, Bombay and Matlras are wt>rking under heavy 
pressure. Hold ups to ships and cargo are (juiie a fr<-<pient <K:c:ur- 
rence. One day's hold up ol a ship means a loss ol approximately 
Rs. 5.000 to JS.OOO. The annual loss tm this attduiH would probably 
work out to several ( rorcs of rupees. Proper development of Inter­
mediate ports and intelligent and well planned rationalisation of 
traffic between major anci intermediate jK>rts w’oiild. therefore, be 
in the interest <jf the major ports themselves, as also in the National 
interest. During the coursc of discussions which the siib-Committee 
of the Estimates C^ommittee had with the Chairman. Bombay Port 
Trust, the latter aj îeed with these views. He cited a few instances, 
wiiere due to lack of proper rationali.sati(3n, cargo which should 
have gone ttj cjther ports had come to Bombay.

168. In the expanding economy of the country, the demand for 
additional port facilities is Ixmnd to increase. It would, tfierefore, 
be advisable to plan steps for converting some of the more important 
intermediate ports into major ports. Due to limited ftmds avail' 
able, such a programme can only be inc luded in the Third Plan. In 
this connection the Ck>mmittee are in agreement with the recom-
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nendation of Shri Nanjundiah, Officcr on Special Duty (Ministry 
of Transport) that Okha, Tuticorin and Bhavnagar may be con­
sidered first for such development. The Committee would also 
suggest that the port of Paradip l>e added to this list. In regard 
to Bhavnagar, the Commiticc reiterate their earlier recommenda­
tion made in their Sevciiicciiili Rc*jx>rt that it should be provided 
with a B.C;. rail connc< tion, so iluit it can play its role effectively as 
an important port, aiitl rdicvt* pressure on Bombay. 1 he Committee 
suggest that a B.(.. rail link should also be provided to Bedi.

16*J. I'he t'-oiiiiiiiitee further recommend that the list of Minor 
ports should bf i*xaniined carehilly periodically, and more impor­
tant of them should be brouj l̂u in the list of intermediate ports.

170. One facility that should be iiixariably given to intermediate 
and souu- of the minor |>oris is that they should be connected with 
a N;uion;il ni^huay by a put < a road.

H. Rationalisation of Traffic amongst different major, intermediate
and minor )M>rt.s

171. C:ouj*esnon at Major Poris has, of late, been a frecjuent 
CHCurreiu e and is caused by a \ariety oi lac tors suc h as;

(i) biuuhin^ of shij> arri\als;
(ii) labour troubles:
(iii) limitation in rail and road transport for movement of

gocxls to and from ports:
(iv) weather and tidal conditions; and
(v) Inaclecpiate berthing, handling and stacking facilities.

172. As a long term measure, port capacity is being increased 
by the execution of various develc^pment works under the First and 
Second Five Year f̂ lans. The somewhat difficult conditions which 
recently prevailed are mainly due to the sudden increase in imp>orts 
in rt‘ceiit months, particndarly of iron and steel and heavy machin- 
ery-a type of cargo which is difficult to handle. Various administra­
tive ancl operational measures have been taken to deal with the situa­
tion. 'Fhese include the establishment by the Port Trusts of dumps 
in Bombay and ('alciuta for the reception of iron and steel which 
cannot be c leared and moved rapidly to their ultimate destinations, 
appointment of special traffic officers to co-ordinate and control all 
work relatinj» to the quick clearance of docks and quay sides, 
rationalising customs and other dcxumentary procedure and the 
provision of mechanical handling appliances such as fork lifts and 
mobile cranes. The Director of Rail Movements, Calcutta has been 
appointed as a co-ordinating officer to watch the arrivals of iron and 
steel, cement and fcxxl cargoes at all the ports and programme their

destinations. Even with these measures already 
ttkePt periodical congestions continue to occur. The country, thus, 
feces ihe paradoxical situation w'herein some of the major ports
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suffer congcsuons resulting in hold up to ships and cargoes, whereas 
the port capacity oi some of other ports like Cochin, Kandla, Bhav- 
nagar. Okha etc. is not fully utilised.

173. The Committee have, tliereftire, come to the conclusion that 
the Ministry of Transport has not yet given much serious thought 
to the diversion ot traHic from the tongested Major Ports to the 
Intermediate and the Minor Ports which can easily handle the 
traffic with a little increase in the existing; facilities or even by pro­
viding a few additional facilities. The Committee, therefore, 
recommend that the Ministry ot rrans|x>n slu>uld give ti>p priority 
to the rationalisation of traffic amongst different Major. Intermediate 
and Minor Ports and take concrcte measures tor diversion of traffic 
to fxjrts which can easily handle them. Some intemiediate Ports 
like Bhavnagar and Bedi t an handle much bigger rraHi<. if B.G. rail 
connettitm is provided. This w'ill add considerably to t)ur Port 
capacity and will greatly reduce congestion at the Port of liombay. 
Special facilities should be provided at some of the Ports like Kandla 
and Bhavnagar where iron ore is being handled in an increasing 
measure recently.



V. MISCELLANEOUS

A. Hyilt •graphic Surveys and CoiiservatiM of the Coast line ^

174. I he lollow i»f pertinent observatioiu ol the Pom (Tcchm 
«al) Cfininiittce, MHtt, regarding the conservation of the coast lior 
arc worth ret<»rdiiig:

”'I'he Bombay minor ix>rts, some of them, suffer severe­
ly from silting or erosion. For instance, the Committee 
saw a < lear example of the former at Vengurla where the 
old Customs C-argo jetty is no longer accessible to cargo 
boats except at high tide cowing to the silling up of the bay. 
Of the latter, that is ercjsion. they saw a striking example 
at Ratnagiri where rapid inc ursion of the sea aided by the 
river is taking place and fallen trees and ruins of walls and 

buildings litter the either the one or the other steps have 
been taken tc» arrest either the one or the cjther and it is 
clear frcMii the 19.S7 report on the minor ports that several 
other ports similarly affected by the Natural changes.

"The C’.onimittee feels that this is a matter of some 
importanc.e. greater perhaps than should be left to Provin­
cial Governments who may or may not !>e fortimatc enough 
to ha\e at their service expert engineering advice and otiier 

•resources which will enable them to deal correctly with 
their coastal silting and erosion prciblems. The matter left 
in inexperienced hands can easily become disastrous as it 
bids fair to do at Ratnagiri unless something is done with­
out delay.

“ II would, therefore, venture to suggest that the trans­
ference to the Centre of this subject of coast-protection 
might well be considered by the Central Government with 
the Provincial and Maritime State Governments. As a 
matter of fact the Committee would recommend that the 
conservation of the coast line of India should be the direct 
concern of the Central Government.”

17r». 1 hr alx>ve valuable observations of the Ports (Technical) 
r>ommittee do not appear to have received any attention. A proper 
hydrographic survey is a prerequisite for the conservation of the 
coast line as alsci for the development of minor ports. This point was 
again stressed by the Officer on Special Duty, Ministry of Transport, 
who submitted his report on the survey of minor ports in India in 
May, 19M in the following terms:
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"ANOtlieT important item. i»formatioii f^aircltii€ wkick 
is necessary before any scheme of expansion and de'^elop* 
ment of a Port, is undertaken is a hydn>graphic survey « (  
the approaches to the Port and in some lases the ani tioragcs. 
Many of the gulfs, crreks and river iiuiuths liavr alst> ti» Iwr 
sur\cycd sysieinaiitally not only for the use of the river or 
Creek Ports wherever such exist biu aUt» for ti>e ii\cr 
conser\ancy and i onservation of the coastline and in some
casts with a \iew rxamine :hr j*osst!>iliiy of openinj up
the Inland water for navigation purposes” .

176. The sur\ey progranune of Hydri*gvaphii Branch of Indian 
■Navy for the last 9 financial years is given in Appendix IV.

177. riie surveys are tarried on hy season i.r.. Ot tober to April.
The f(»llowing surveys are expected to be progressed in the aext 
five years:— ^

Gulf of Kuti h Plus various project surveys which
Gulf of Cambay are put uj> from time to time
Malabar (oast by State (iovts. and the Ministry
Gulf of Mannar of I raiisport. I
Palk Strait . ^
Andamans 1: Nicobars

In the 195r» r>6 Survey season, the under-mentioned surveys were 
rarried out:

(1) Gulf of Kutch—Navinar to Takra rfViangulation only).

(2) Pondicherry Anchorage. r
{%) Gulf of Cambay. \
(4) \ î/.igapatam Harbour (Work has been (ompleted this

(5) Cuddalore. ^
16) Ports in Andaman Islands.

178. The Committee understand that the following surveys wii< 
fee carried out during the 1956-57 season;

(a) Progress Surveys in the Gulf of Kutch;
(b) Full survey of the Port of Jaghau (Godia Creek):
(c) Survey in Palk Strait, working towards the area required

to be surveyed in respect of the Sethusamudram Pro­
ject;

(d) Survey of Port Meadows in the Andamans;
(e) Survey of Bey pore;
(f) Survey of Bada|^ra;
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(g) Conipletiun o£ Surveys in Bombay Harbour of areas left 
over ill the previous surveys; and

(Ii) Progress surveys in the Gulf of Cambay.

179. Marine Surveys were carried out on various dates from 1829 
onwards and marine survey of the coast line of India is a continuous 
and unceasing prcxess. Tlie annual survey progress is decided upon 
by the Hydr<igrapJiic Survey sub-Coniniittee of the National Harbour 
Board taking into consideration the operational requirements and 
requiieinems of the Ministry of Transport.

JSO. In ihc last meeting of the Hydrographic Survey sub-Com- 
luiiiee, the Cihiei Hydrograplier was asked to prepare a detailed 
iiieiiioranduni in consultation with the Nautical Adviser to the 
government of India setting forth the additional number of survey 
slii]>s rec|uired, their r<iugli tost, tfie additional number of personnel, 
the exact training to be imparted etc.

181. I he Connnitiee regret to note that the hydrographic survey 
of the c:oast line of India is progressing at a snail's pace. At the 
piesent rate it would take several detades before the siu'vey of the 
entire toast line is ctimpleied.

1H2. The CltHnmittee ttmsider this very unsatisfactory and 
rctonnnend that suitable measiues should be taken to complete the 
hydrtjgraphic survey of the entire coastline of India %vithin a period 
of ten years. I he Clonmiittee also recommend that the conservation 
of the coastline sht>uld henceforth be the responsibility of the Union 
(iovernment as retommended by the Ports (Technical) Committee, 
194G.

B. Dredging
i8S. Dredging of Pt>rts and approaches is a problem common to 

many ports in India. This problem can be classified into three 
types:

(i) Simple dredging of silt and sand or droppings in the inner 
harbours and alongside wharves and in comparatively 
calm approach channels;

(ii) The dredging of sand bars at the sea entrace to the ports 
such as Masulipatam, Mangalore, Mandvi etc.;

(iii) Dredging in alluvial soil and very fine silt which comes 
with the flow

184. Shri rMaajundiah in his Report had observed in tAat
the creation of a pool of dredgers for minor ports was a sound idea. 
Despite its limitations, specially the shortage of dredgers and their 
limited mobility, he had suggested formation of two dredgers pools;

one for Madras Port (ii> one for the Saurashtra and 
Bombay Ports.
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1> 5. He had rightly stressed that it was difhcuU to make out • 
full financial justification for the outlay on dredgers, bvu that they 
were essential for the upkeep of the Ports.

186. T lie United Nations rethnical .Administration at the ins­
tance of the Government India tlcputetl two dredgers cx|>erts for 
examining the problems of silt.ition ot minor [K>ris and advising 
the Ciovernmcnt tin mcasnrt-s to hr taken to solve the problems. The 
terms of reference suggested wt ie as imder:

“The experts will lia\e to visit the important ports 
examine in detail tiu* jnoblem of dredging in all its aspects 
and make rcct>iiim<:'ndations as regards the steps to be taken.
I  he experts will also ha\e to advise as regards dredging
requirements and whethi-r pooling oj dredgers for Indian
jx>rts will be jK)Ssible*’.

I he experts airived at New Delhi on 21-2 ID'ili. rom[>leted the sinvey
on H-5-19r>.‘i and submitted the report prior to their depariiue from
India on 17-r> r>:>. The re(ommendaticMis made by the experts are 
gi\en in Ap|>endix W I'he re|)ort of the e.xperts was examined by 
the Ministry, and it was fell that the recommendations were not 
piecise or complete, in the absence of reliable technical data, and 
that action on the lines siiggestetl by them w'ould involve prohibitive 
expenditure. At the suggestion of the National Harbour Board 
Meeting held in November, 1055, another expert Committee of 
State P<jrt Officers, the O.S.l). (Minor Ports) etc., was set up to 
examine the feasibility of one or two dredger pools for the use of 
minor ports. While on the subject, the Committee would like to 
draw special attention of the Ministry of Transport to the following 
observations and recommendations of the U.N. experts’ Committee:

(i) The National Harbour Board should have permanently
at its service, a technical organisation with representa­
tives of the Board;

(ii) In connection with dredging, immediate attention should
be given to the following recommendations made in a 
recent Report on the Minor Ports of India;

(a) That the existing ports be classified under Inter­
mediate, Minor and sub-ports.

(b) That a decision be reached as to the size of the ships
that would use the ports.

(c) That some ports be closed and that the Ministry o£
Transport be consulted before new ports are opened.

(d) That hydrographic surreys be made where required.
(e) That technical adrice should be secured by the creation

« f  a Central Porte OrganisatioB.
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(iii) While some definite lecomiHeKdadom were made by 
Shri Nanjundiah in his Report of 1951, as to tke pur* 
chase of the equipment and execution of ports works, 
the main siibjetri of the Report was the establishnent 
cil the |x>li<y for minor Port operation. The attitude 
cjf the Onrrai Government, the National Harbour 
lifjard or the State Organisations tcjwards the Report is 
not known but it is believed that very few of the 
riirasiircs suggested have been adopted, and in the 
ab?»cn<r of any dehnite objec t, the task of reporting on 
conniry-uide projects in connection %*’ith any particular 
phase of port developnteni is extremely difficult and 
(an only lead to suggestive rather than positive
I c‘< oiiimendat ions.

(iv) B om  hay Stale: should have a proper jx>rt department; much
surveying recjuired at Okha tcjr the present. Dredging 
ol port Oklia should be given hrsi priority: the pur­
chase or rental of a suitable seaworthy bucket ladder 
dredger and the ancillary machinery is the only equip­
ment recjuired.

(v) Saurashlra Stair: Improvement of mechanical shop facilities
at IJhavnagar. Reconditioning of the ec]uipment avail­
able at present. J'he purchase of a 24 inch cutter
hydraulic pipe line dredger should be considered for 
Uhavnagar. if a new machinc* is purchased either the 
■Reclainjer” or the “Sudharu" should be entirely rebuih 
and sent to Bedi or Navlakhi on the Gulf of Kutch.

(vi) In the future, if new (dredging) equipment is purchased
digging depth capacity should be given due attention.
.........There is no reason why dredging equipment
should not be operated on a 24 hour day basis rather 
than on 8 hours, as generally practised throughout 
India.

The Cc^mmittee reconunend tliat the suggestion given under 
item (v) above should be implemented straightaway.

187. The summary of the recommendaticjns of the Expert Com­
mittee in regard to the creation of the "Dredger Pools” is as under:

“A pocil of dredger consisting of two suction dredgers 
and one bucket dredger with the necessary auxiliary equip­
ment and crafts. It should be purchased and maintained by 
the Gcnernment of India. The total cost of the above unit 
is estimated tcj Rs. 1*9 crores.

This pool of dredgers would undertake all the other 
harbour dredging in the minor ports.

In some minor ports where conditions are faroitrable, 
tke internal dredging may be carried out by these dredgers.
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At an other minor pons, internal dredging should lie 
carried out by smaller units stationed in the ports them­
selves under the direct control of the respective port 
Officers who will be in a {x>sition to evolve the specification# 
for these units.

For the dredging carried out. in the adjuswient of cost 
between the Centre and the respective Ports, only the ope­
rational cost sliould be taken into account without provid­
ing for the capital and depreciation tost of the plant. The 
operational lost of the three dredging; units per annum is- 
anticipated to Rs. 9 lakhs.

For the operation of the dredging pool, an organisa­
tion may be set up luuier the Mitiijftry of 'I'ranspon. This 
organisation will be headed by i>nc marine engineering 
superintendent uho will be responsible lor the mainten- 
ante of the traft and for drawing up a progrannne of prio­
rities for dredging in tonsuliation with the respe< tive State 
Ciovernments.

'These three units should be based at tlie ports ol V'isa- 
kliapatnam. liouibay and Kandia respectively.

'I'lie dredger which is propt)sed tor the uiiiu»r ports in 
the gull of Ruu li n>ay also be utilised for the dredging on 
the bar at Randia if it beeonies netessary. . . . ”

18S. The expert C'.ommitlee also examined the feasil)ility of 
dredging the fishing ports. I'hey have stated that the number of 
ports, exclusively for hshing is not high and that therefore this 
dredging could also be undertaken by the pool of dredgers already 
reiom mended.

189. rhe Couiinittee are glad that, at long Iasi, the decision to
form a nucleus dredger pool for minor ports lias been taken and that 
a sum of Rs. 1 crore has been set apart in the Second Plan for this 
purpose. They hope that the cjuestion of the purchase of dredgers 
and formation of the pool will be pursued vigorously and that the 
benefit from the pool will accrue to the minor ports during the 
Second Plan peric^d itself. The (juestion of suitably expanding the 
pool tcj meet the requirements ade(|uately should be reviewed 
peri<xiically. The feasibility of stationing a unit at one of the
intermediate ports of Saurashtra which may have proper technical 
personnel and advice available for the purpose should be carefully 
examined in view of the number of Ports on the .Saurashtra coastline.

C. Problems of development of certain Ports

(a) Geonkhali Port

190. The case for the establishment of a subsidiary port at 
Ocoskhali near Calcutta has been advanced and considered more 
A a » once since 1958, when Shri P. E. Mehta, consulting Engineer
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(Geology Mining) Calcutta, prepared a memorandum on Geonkhatl 
development project and sul*mitted to the Ministry of Xransport. 
IVhile submitting this memorandum the following advantages of 
Geonkhali were enumerated:

(i) An average d r a f f  o f  45 ft. throughout the year.
(ii) It is an all-weather port, not affected by the monsoonic

storms.
(iii) It is not affcrted by bore tides, as Calcutta.
(iv) Only two bars (Balari and Auckland) have to be negotiated

belorr an< horiiig at Saugor.
(v) It would remove the congestion of the railway traffic at

Calcutta.
(\i> Ii would be 4>est suited for export of minerals from 

Bihar, Bengal and Orissa.
(vii) A new mechanically loading port can be developed at this 

site at a much lower cost than a new port in any other 
place.

(viiii Larger ships can tonic to Geonkhali than at Calcutta, 
and there are good natural facilities for dry docks and 
other installations.

(ix) The new port will avoid the dangerous sandy deposits
(II bars) of ihc ITppcr Uooghly whith are a constant 
danger lo navigation.

(x) The lime oi loading and the outward journey to the sea
will be much less than at Calcutta.

(xi) Little maintenance as to dredging will be necessary at the
new port, as the current at its site is advantageous and 
very little silting will take place.

191. Early in 19.53, the Scheme was discussed at a Conference 
presided over by the Chief Minister of West Bengal and attended 
by the representatives of Ships and Steamer Companies. The consen­
sus of opinion of that Conference was that the consideration of the 
scheme should await the results of the development plans of the p>ort. 
The sc heme was again considered at a meeting held in the Planning 
Commission in April 1955 ŵ hen it w’as decided not to proceed with it 
for the following reasons:

“In the first place the Geonkhali port, if developed, 
could be expected only to handle export traffic in iron ore 
and coal. There was no prospect of any return cargo from 
Geonkhali to the interior. Secondly, the problem at Geon­
khali is that of building up entirely new port facilities and 
this would involve heavy capital costs. It would be neces- 
sary to go in for an expansive dock system and for loading 
and unloading equipment which will involve works on a 
scale much higher than that included in the development
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pragranime at Calcutta Port works which are designed to 
meet ail the anticipated traffic requirements of the hinter­
land of Calcutta Port. Thirdly, there is the cjuestion of
providing special rail facilities to cater for C^eonkhali. So
far as the Kharagpur line is concerned, the Railwa)^ would 
be ret{uired to put a third line and additional junction 
arrangements. Moreover, traftic from B.N. Railways ex|̂ ec- 
ted to l>e canied to Geonkhali would have to pass through 
the Lilooah bottleneck and would thus create a diHicult 
situation. It is true that some years back the B.N. Railways 
were in favour of development of C>eonkhali Port but with 
the proposed development of steel plants, the coal from 
Bengal-Nagpur regitm <t>uid be expottcd to be utilised by 
these plants and, theref<»re. there would be a little export
coal available lor (ieonkhali from tlii.s rc«>ion. All coal for
export would Imve to be railed through the existing dock 
svstein. As an alternative to Ciecmkhali Port, therefore, it# _
would be advisable to develop the X'zagapatam Port and 
increase further the capacity at the Calcutta Port with an 
investment ol Rs. 1 t>r 5 < rores. I'his would save an 
expenditure ol Rs. ir» crores what was then roughly estima­
ted as the tost of development of C'rconkhali. Present 
indiiations are that this will be very mudi an under 
estimate.”

192. The reasons given above need a tarefiil reconsiderati<m. 
For instance originally when this scheme was considered there was 
no possibility of return cargo in the immediate future. Iti view of 
the changed circumstances of the heavy i.ndustrialisati(m prograimne, 
the import of cement, steel and capital goods miglit be able to 
offer return cargo partially at least. Similarly, in the case 
of ores for export, the Lilooah bottleneck does not come in. The 
(oal from Jharia can come in via .\dra tfuis avoiding the Lilooah 
bottleneck. In case of coal from Ranigiinj, which has to pass 
through Lilooah, the Durgapur canal can be utilised, and thus 
Lilooah bottleneck avoided.

193. The Bengal National Chamber of Commerce submitted a 
memorandum to the Secretary, the Ministry of Transport, New Delhi 
as recently as on the 29th October, 1956, suggesting that the question 
of development of a subsidiary port at Geonkhali be investigated in 
detail by an expert committee. The following new arguments offer­
ed in support of this scheme by the Chamber merit careful considera­
tion;

“As a result of Partition of India and except for the 
export of Jute and Tea, a very large percentage of traffic 
that has now to be handled by the Calcutta Port cither 
originate, or is destined to be delivered, on the west side of 
the Hooghly. The docks and jetties of the Calcutta Port 
are on the other hand all situated on the eastern side of the
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river. As a result, severe strain is likely tm be felt by tke 
Caicutu Port Commissioners Railway and the Eastern Rail* 
way in handling ail this traffic. Any further increase in the 
capacity of the Port should, therefore, be made preferably 
on the west side, and the scope for providing additional 
facilities on the west of the river should be examined and 
all avenues for expanding the Calcutu Port in this direction 
should lie first explored”.

194. 'rhc fullowing observations of the World Bank Mission, who 
recently visited the country, in their report on tlie “Current Econo­
mic Position and Prospects of India” , are worth recording:

It might be particularly worthwhile to investigate the 
lea.sibiliiy ol establishing a lully mechanised ore and coal 
haiuiliiig port oii the lower Hooghly below Calcutta. This 
might provide facilities more easily accessible to coal and 
iron ore mines more than those oi Visakhapatnani, through 
which it is ncjw planned to direct much of the increase in 
ore export *.

195. I'lie  Committee are glad to note that it has since been agreed 
that ii would be wcjrthwliile asking the American Expert Team to 
visit Geonkliali lor further investigations and submit a preliminary 
rejKirt on the lines they had done for the Railway system in India.
II the preliminary report shows that the scheme of having a sub­
sidiary port at Gconkhali is feasible, the Committee would suggest 
that steps might be taken Icjr a detailed survey ot the scheme being 
undertaken for the inclusion of the scheme in the third Five Year 
Plan. The Committee were given to understand that Geonkhali 
would also eventually serve as a suitable site for locating a ship­
building yard.

(b) Paradip *■
19(). The Orissa ticivernment have foi the past few years been 

considering the possibility of constructing a new major port in their 
State. At their instance, during 1948-49, the Central Water and 
Power Commission carried out surveys at the mouth of the Dhamra 
River (the northern arm of the Malianadi delta) for suitable site 
for a Pĉ rt. Sul)sec|uent surveys at the middle (Mahanadi River) 
and soiuheni arm (Devi River) indicated a better site at Paradip at 
the moiuh o{ the Mahanadi River.

197. In 1950, the Central W^ater and Power Commission request­
ed a group of French Consulting Engineers to send a Mission to India 
to advise inter alia on the choice of the most suitable site for a deep 
sea Port at the mouth of the Mahanadi. This Mission, after neces­
sary investigation, agreed with the Central Water and Power Com­
mission that the Mahanadi mouth was the only suitable site on the 
East Coast of India for the development of a new major port. This 
Mission estimated the cost of a Port there at Rs 7:35 crores, inclusive



the cost of 2,000 tom dredger, construction of breakwaters, 
two berths and two shediu dredging of channels through the bar and 
between breakwater, rectification of padding of the river, but exclu­
sive of the cost>of constniction of a railway line between Cuttack 
and Paradip and deepening of existing navigation canals. The 
jawTiiial maintenance cost was estimated at Rs. 10 lakhs for dredging, 
maintenance of breakwaters and port working expenses. The Mission 
considered it essential, b^ore the construction of the port was taken 
in  hand, to construct models for deciding on the best alignment of 
ibreakwaters, location of Port, prevention of wave action in the 
Harbour and prevention of accumulation of sand by littoral drift at 
che entrance of the harbour. They estimated the cost of these model 
tests at Rs. 10 lakhs and the time these tests would take, at about 
4WO years.

198. -Surveys and model studies as recommended by the French 
Experts are in progress. Towards the cost of these, the Central Gov- 
lemment promised the State Government loans upto Rs. 11.12 lakhs.
A loan of Rs. 7.30 lakhs has already been given to the State Govern’ 
ment upto 31-3-56. The State Government has incurred an expen­
diture of Rs. 7.50 lakhs upto the 31st March, 1956.

199. Recently, tlie Orissa Government have entered into an 
.agreement with Kinoshita and Co. Ltd., of Japan with a view to pre­
paring a project report inter alia for the development of Paradip 
Port in order to facilitate the export of iron ore from that port. The 
Japanese Company who have sponsored the survey work are bearing 
the cost of the survey which is without any commitment from the 
State Government. The Japanese Experts will submit their project 
report to the Orissa Government for their consideration. The State 
'Government will in turn show the report to the Government of 
India. If the report is found acceptable, the question of develop­
ment of the port will be considered by the State Government in con­
sultation with the Government of India.

200. The Officer-on-Special-Duty (Minor Ports) of the Ministry 
o f Transport recently visited the Orissa Minor Ports and has recom­
mended certain schemes for the Orissa Minor Ports including Paradip 
at an estimated cost of Rs. 23.50 lakhs under the Second Five Year: 
Plan. So far as Paradip is concerned, the scheme includes provision 
o f jetties or quay walls for lighter cranes; trolleys and ore tubes; 
water supply, electricity, road approaches from Paradip Port site, 
acquisition of land and levelling and filling at an estimated cost of 
Ks. 20 lakhs.

(c) Pondicherry Port
201. The design, drawings and estimates for the new pier at 

Pondicherry Port have been prepared and financial sanction for Rs. 
■29.42 lakhs for the project issued. The pier w ill be enlarged and 
improved in about 2 years or less and then the Port will be able ta 
handle 2 or 5 lakhs of tons of traflic per year.
^  LS^S.
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(d) Point Calemere

202. The Committee were given to understand that Point Cale^ 
mere on the South-East Coast is a suitable site for the development oT 
m port and that this site being only about 50 miles from the nearest 
point in Ceylon would serve as a useful outlet for trade with Ceylon^ 
The Committee suggest that a quick traffic survey may be worked 
out for this site, and if the trade prospects are bright, suitable facili­
ties may be provided for handling the traffic that could legitimately^ 
come to this port.

D. Standardisation of Port Dues

203. One of the recommendations of the Officer-on-Special-Duty,. 
in his rcjjort on “survey of Minor Ports in India” , 1951, was that a 
certain measure of uniformity in Port dues may be brought about. 
The Committee were informed by the Ministry that necessary data 
on the subject has been collected and tlie work of processing has been 
entrusted to the Special Officer at Cochin Port. In view of the delay 
that has already occurred, the Committee suggest that this question 
may be finalised eX|>editiously.

N ew Dlliii ; BALVANTRAY G. M EHTA,
The 2nd March, 19r>7. Chairman,

Estimates Committee^



The functions of the Landing & Shmping Fees Committee and 
constitution and powers of the Port Conservancy Boards in the 
Madras State are:

Functums of the Landing & Shipping Fees Committee
1. They will recommend the rates at which Landing and

Shipping fees should be levied.
2. They will sanction refunds of Landing and Shipping Fees

if they are satisfied that the refund claims are in order.
3. They may incur contingent charges within the sanctioned

allotments for the year provided such orders are consis­
tent with the orders of Government for the time being 
in force relating to any special items of expenditure.

4. They will be consulted as regards provision in the budget
estimates for items of expenditure against any Landing 
and Shipping Fund.

5. Any expenditure proposed to be incurred by the port
authorities against the Landing & Shipping Fund will be 
referred for concurrence to the Landing and Shipping 
Fees Committee.

6. The proceedings of the Landing and Shipping Fees Com­
mittee will be published in the District Gazette free of 
charge.

Constitution & Powers of the Port Conservancy Boards

1. Under Section 7 (i) of the Indian Ports Act, 1908 (Act XV
of 1908) the Government can appoint some officers or 
body of persons to be the Conservator of a Port. The 
Board as the Conservator of the port exercises all the 
powers specified in Sections 8 to 16 of the Indian Ports 
Act 1908 and it is administratively subordinate to the 
State Port Officer.

2. The Port Officer w ill be the Dy. Conservator of the Port and
the Board may from time to time delegate to him any 
of its powers as conservator and may also modify or 
withdraw such delegation. In cases of emergency the 
Dy. Conservator may in his discretion exercise any of 
the powers conferred by law as the conservator thou^ 
the same has not been delegated to him. He should 
however report his action for the approval of the Board 
at its next meeting.

APPENDIX 1
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IL The following rules govern the constitution of these Boerds:
(ft) Nominated members will hold office for a period of three 

years and will be eligible for reappointment at the 
of that period provided other suitable persons 

who have not previously served on the Board are not 
available. The Collector of the District w ill submit 
to Government through the State Port Officer his 
recommendations regarding the members to be 
nominated.

(b) Any non-official member who is absent for six consecu­
tive meetii^s will vacate his seat but can be reinstat­
ed by the Chairman of the Board concerned.

(c) Four members will form a quorum.
(d) The Collector or sub-Collector at the Port, as the case

may be, shall be the Chairman of the Board and the 
Port Officer, its Vice-Chairman.

(e) The Board shall meet at least once in a month for the
transaction of ordinary business and a copy of the 
proceedings of each meeting with a transaction of the 
same in Uie language of the district shall be forwarded 
within 3 days to the Collector of the District for pub­
lication in the District Gazette at the cost of the 
Board.

4. The Port Conservancy Board exercises the function of 
Landing & Shipping Fees Committees at the Ports of 
Nagapattinam and Kozhikode.

(a) They supervise all works 'such as maintenance and
dredging carried out at the cost either of the locsd 
Landing and Shipping Fund or of the Minor Ports 
Fund not specially entrusted to Public Works Depart­
ment.

(b) The State Port Officer will consult the Boards before
framing his budget proposals in regard to the Minor 
Ports Fund and will endeavour to embody its recom­
mendations in the budget as far as possible.

(c) They can sanction estimates for original works «nd
repairs to buildings, docks and other property of the 
local Landing and Shipping Fund with the exception 
of dredgers, launches, barges, punts and boats upto 
a limit of Rs. 500 in each case provided that allotment 
for the expenditure in question exists in the budget 
or that a reappropriation is made imder proper sanc­
tion to meet it and provided also, in the case of build­
ings, that they are not borne on the books of the Pub­
lic Works Department.

(d) Proposals regarding repairs and improvement to dred­
gers, launches, barges, punts and boats should be sub­
mitted by the Board for the approval of the State 
Port Officer and the Government.



(c ) They can enter into contracts for the piirchue and 
8up^y of stores and materiato paid for from the Land­
ing and Shipping Fund.

(f) They may on the recommendation of the Port OfBcer 
sanction the appointment or removal of menials such 
as peons, lascars etc. paid for from the local Tjandlng 
and Shipping Fund in cases where the appointment is 
non-pensionable and maximum pay does not exceed 
Rs. 18 per month.
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APPENDIX n  

for Deveiopment of Minor Ports duriiiif tho Rrst 
Five Year Plan

Brief particulars of the various schemes, contemplated during the 
First Plan, for development of Minor Ports are given below: —

(a ) Madras State

Under the First Five Year Plan, improvement works costing 
Rs. 8,82,000/- were approved by the Government of India to be car­
ried out with Central assistance. Those works related to the ports 
of Cuddalore, Nagapattinam, Kozhikode, Mangalore and Badagara. 
Most of these works are now under execution. Details in regard to 
each individual port are given below: —

(i) Cuddalore

(1) Construction of jetties for handling coal along the coal creek

At present coal is being handled along the main wharves in the 
Uppanar Channel which is roughly 2000 ft. away from the coal stack­
ing areas. The proposal is to construct 9 reinforced concrete jetties 
jutting into the coal creek at an estimated cost of Rs. 80,000/. The 
work is expected to be commenced in the near future.

(2) Provision of a small workshop with equipment

The proposal is to set up a workshop at an estimated cost of 
Rs. 97,500/- for imdertaking repair works of the port craft and shore 
gear at Cuddalore as well gs the manufacture of spare parts etc. for 
the various other minor ports of the State. The work is expected to 
be commenced shortly.

(3) Improved lighting facilities for night work

The work was completed at a cost of Rs. 10,833/-

(4) Construction of slipway for hauling of pontoons

A slipway for the handling of the small steel pipe line pontoons 
used for reclamation work is proposed to be constructed alongside 
the existing dry dock. Tenders have been invited for the workt The 
estimated cost of the work is Rs. 30,000/-. During the First Five Year
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W^an period the following works were carried out at the port directly 
ibythe State Minor Ports Organisation without Central assistance:—

(a) Repairs to dry dock,—The sole floor was renovated with
suitable slopes and a sum pit; the gates were also 
thoroughly repaired and new planks and copper sheets 
fished. The expenditure incurred is Rs. 12,4^/ (Esti­
mated amounted Rs. 13,000/-).

(b) Repairs to Wharf Wall.— T̂he wharf wall had no f « i-
derinff arrangements. The southern portion of the 
wall has now been protected with wooden fender 
piles and beams. Houghly Rs. 8,500/ had been 
pended on this work.

t(fi) Nagapattinam
S anctig ned  w o r k s  under  the  F irst  F ive  Y ear P l a n  w it h

C entral assistance

(1) Provision of a seaface wall and diversion groyne
The Kudavayar before its entry into the sea runs for a distance 

of i  mile parallel to the coast after taking a short bend. This 
stretch of the river near the bend was orginally open to the sea. 
During the occurrence of cyclonic weather conditions in the sea 
coupled with floods in the river, there is a tendency for the sand 
spit to breach. By the cyclone in November 1952 this spit was com> 
pletely breached resulting in damage to vessels berthed in the inner 
harbour. The present proposal is to construct an adequate sea 
wall to prevent such an occurrence in the future. The work is 
estimated to cost Rs. 4 lakhs. Tenders are being invited and work 
is likely to be commenced by the beginning of the next year.

(2) Replacement of south groyne after cyclone
The proposal involves the reconstruction of a portion of the 

south groyne using steel sheet piles which collapsed during the
1953 cyclone. The work was completed in 1953. (Estimated cost is 
Rs. 69,000/-).
(3) Realignment of displaced steel sheet piles in the south groyne

The restoration work described in item (2) above was wrecked 
during the north-east monsoon. This estimate provides for the 
removal of those dislocated and damaged piles and the driving of 
new piles along another alignment. This work has been completed. 
(Estimated cost Rs. 60,000/-).

(4) Electrification of wharves
This proposal provided for electric lighters in the wharf area 

and has since been completed at a cost of Rs. 4,700/-̂
(5) Provision of covered shelter for visitors

Work is in progress. Probable expenditure is Rs. 9,200/-. No 
J^rks were carried out at the port directly by the Minor Ports 
^ganisation without Central assistance during the First Five Year 
^Plan period.



(iU) Tutieorin
No works were carried out with Central ■wristiince under the 

First Five Year Plan at Tuticorin. The follow ii^ woiics were 
carried out without Central assistance under the First Five Year* 
Plan directly by the Port Trust:—

(1) A  tug of 260 H.P. was purchased recently for towing*
lighters to and fro between anchorage and the piers^ 
Expenditure incurred is Rs. 2,47,000/-.

(2) New quarters for coal labourers were completed for as
expenditure of Rs. 3,480/-.

(3) A  water tank in the port area was constructed dtirinff
1953-54 at a cost of Ite. 4,880/-.

(4) A  steel sheet* piled wharf on the southern side of the
pier was completed in 1954-55 at a cost of Rs. 2,58,172/->

(iv ) Coondapur.
No works were proposed under the First Five Year Plan. 

Several construction works have, however, been carried* out by the 
Minor Ports Organisation outside the Five Year Plan up to a value 
of Rs. 1,30,000/-.

In case of Hangarkatta, Pamban and Dhanushkodi Pbrts, no* 
work was proposed under the First Five Year Plan.

(v ) Ponnmi
No improvements to the port were contemplated under the 

First Five Year Plan. The Minor Ports Organisation has, however^ 
carried out certain works which were not included in the Plan viz.^ 
the construction of a stone groyne 1400 ft. long, a well, latrine etc. 
for a total cost of Rs. 56,000/-.

(b ) Myvore State

(i) Mangalore

Following are the details of the works sanctioned imder the First 
Five Year Plan with Central assistance and the present position in. 
regard to them:—

(1) Construction of workshop and improvement of equipment

Estimated amount is Rs. 40,000/-. Workshop buildings have 
already been put up near ^ e  site of the dry dock. Purchase of 
equipment had, however, been deferred till such time as a decision 
was made with regard to the development of Mangalore as a 
major port.

(2) Lighting the reclamation area
^Tlie «tiiiM ted cost is Rs. 15,000/-. Tenders have been called for 

Ihis work which is expected to be commenced in t ^  near future.



tr
(3) R^aUgrtment and recoiutrvction of north wharf toall

This woric is estimated to cost Rs. Imkha. The work fau been» 
deferred till the outcome of the model experiment now being eoo- 
ducted at Poona is known. This work will not be necessary if a 

is made to develop Mangalore into a major port

(4) Shifting of Lighthouse

The estimated cost of the work is Rs. 25»000/-. The work has 
b e^  deferred until a decision is taken to develop Mangalore as a. 
major port.

Several works not included in the First Five Year Plan have 
been carried out directly by the Minor Ports Organisation, important 
items of which are the construction of a passenger shed, electrifi­
cation of the North Reclamation Area and the survey required in 
connection with the model experiments at Poona.

(ii) Malpe

No work was carried out under the First Five Year Plan. A  
total amount of nearly Rs. 50,000/- was, however, spent by the 
Minor Ports Organisation for the construction of a reinforced con­
crete passenger jetty, extension of passenger shed, provision of 
groynes in the boat channel and extension of the Port Office build­
ing.

(iii) Karwar

The works carried out with Central assistance CLt the Port o f 
Karwar include construction of passenger shed, waiting room, impro­
vement to Koney lighthouse and Provision of lighted buoys* Cons­
truction of passenger shed at an estimated cost of Rs. 18,000/- is 
nearing completion. The improvements to Koney lighthouse and 
the provision of lighted buoys estimated to cost of Rs. 75,000/- and 
50,000/- respectively and these schemes are imder the scrutiny of 
the Engineer-in-Chief, Lighthouses.

(iv) Bhatkal

At Bhatkal the schemes proposed are the construction of pas­
senger shed at a cost of Rs. 20,000/- the necessary land for which 
has been acquired and the work is about to commence and a pro­
vision of lighted buoy estimated to cost Rs. 80,000/- is still under the 
scrutiny of the £ngineer-in-Chief, Lighthouses.

The improvenients in the minor ports of Kumata and Honavar 
Schemes included provision of bearing l i^ t  on shore and eonstruo- 
tion of Transit Shed respectively, the former being imder scrutlnj 
and th« latter is nearing completion.



It may be mentioned here that except in the case of Mangalore 
and Mfdpe where works have been carried out by ^ e  States from 
flieir own resources, no other work has been carried out by the 
State at other ports.
<c) Ex-Saorashtra State
(i) Bhavnagar

No work was carried out under the First Five Year Plan with 
Central assistance. From the port’s own resources, several improve­
ment works were executed at Bhavnagar. Details of important 
works are given below:

Name of work Estimated cost Progress

Special repairs to fender bars

Repairs to Bund

Gunting the concrete jetty

. Special repair  ̂ to Barge Ba<;in at 
Bhavnagar

Provision of 9"  diameter *C’ class hume 
pipeline fro.Ti Gogho circle to concrete 
letty

Rs.
9,cxx)

10.000

70.000 

87,300

2,66,203

Work completed, 

do 

do

Work in progress.

Work completed.

(ii) Bedi
The following works were sanctioned under the First Five Year 

Plan with Central assistance:
Labour quarters.—The estimated cost of the work is Rs. 2,50,000 

■ and the work is in progress.
Shifting of wireless station to a place within the port limits.— 

Estimated to cost Rs. 10,000. Work has been completell
Crane track along dry dock.—Estimated cost is Rs. 12,000. The 

proposal involves the extension of the crane track alongside the dry 
dock to enable the crane which is now used ior lifting the gate, also 
to lift the machinery etc. out of the boats under repair. TTiis work 
is kept pending till the surfacing of the adjoining roadway with 
stone sets, now in progress is completed.

Stone pitched pavement roads.—^Estimated cost is Rs. 42,000. The 
•work has since been completed.

Over-head w a te r  storage tan k  w ith  necessary  hydran ts a i (d
PIPELINE

Estimated cost is Rs. 92,000. The proposal involves the cons- 
tructi^ of a 20,000-gallon overhead tank at an elevation of 2T above 

«  level. The supply will be procured from the corporation, 
^ e  water from ^  tank, in addition to its use for firefighting will

® for drmking. The contract has been awarded and the 
xwork.is m progress.



T r ansit  a n d  stobagb godow k  renovation

Estimated cost is Rs. 2| lakhs. The proposal involves through 
renovation of two transit ^eds which were built 30 years ago. The 
work has not yet been completed.

The following works wcure carried out by the State Minor Ports 
Organisation directly from the resources of the States.

Work of filling in timber pond estimated to cost Rs. 48,000 has 
been completed and the extension of railway sidings estimated to 
cost Rs. 44,000 involving the extension of railway sidings to the 
petroleum godowns, is being negotiated with the Railway authori> 
ties. A  dry dock gate costing Rs. 54,000 has been completed.

(in) Veraval
The following works were sanctioned with Central assistance 

under the First Five Year Plan:

( 1) Removal oj boulders

Estimated cost is Rs. 25,000. The boulders are a source of danger 
to navigation. It was therefore decided to remove the boulders and 
demarcate the channel by providing guide marks. Work is in pro­
gress.

(2) Improvements to sailing cmft beaching facilities were esti­
mated to cost Rs. 24,450 and the work is nearing completion.

(3) The proposal to provide a stone pitched payment costing 
Rs. 61,000 involves the paying of the present roads with granite 
stones sets, which are very cuitable for heavy traffic. The works is 
in progress.

(4) An open shed at a cost of Rs. 17,500 has been completed in 
June, 1955.

(5) Provision of storm warning signals at Veraval was esti­
mated to cost Rs. 1,166. The work proposed includes the moderni­
sation of existing storm signals at the port in accordance with the 
instructions of the Meteorological Department. Major portion of the 
work has been completed.

The following works were carried out without Central assistance 
imder the First Five Year Plan directly by the Minor Ports Organi­
sation:

The proposal involves the construction of a sea wall or wharf 
wall in the inner Khadi to give additional wharfage accommodation 
and beaching facilities for country craft.

The building of the retaining wall at an estimated cost of 
Rs. 1,01,000 on the outer Khadi to prevent the beach slipping in, 
has been taken up and completed.

Rock cutting from the bed of the harbour involving an expen- 
'diture of Rs. 5,234 has been carried out.

The port has purchased machinery worth Rs. 10,986.



A  moulding shed has been constructed at an expenditure o f 
Ba. 6JB01.

An automatic tidal gauge cabin has been conatructed near the 
breakwater for Rs.
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(iv ) NavldkM
Sanctioned works under the First Fire Year Plan with Central 

assistance are as follows:
Provision of two grab buckets for the crane for silt removal— 

Estimated cost is Rs. 35,000. Work is in progress.

Dredging in the creak:
Estimated to cost *Rs. 87,500.
The dredging work is. in progress.

Works carried out without Central assistance under the First 
Five Year Plan directly by the Minor Ports Organisation are:

The barge is intended for the supply of coal and water to 
steamers. An order has already been placed for the barge. The 
estimated cost is Rs. 80,000.

Six double type quarters at an estimated cost of Rs. 1,04,000 are 
now complete.

The three old electric generators were insuificient and accor^ 
dingly two new generators are proposed to be installed at the Port. 
Estimated cost is Rs. 1,13,000.

Water pumping set, estimated to cost Rs. 10,000, has already been 
ordered, neplacement of passenger launch engine, estimated to cost 
Rs. 40,000, is expected to be completed shortly. Reviewing, pipe 
line for water supply arrangements are in hand.

(v ) Porhandar
Sanctioned works under the First Five Year Plan with Central 

assistance:
(1) Deepening channel by rock blasting, at the cost of Rs. 1,50,000 

was included and the work is in progress.
(2) Stone pitched pavement, i.e., surfiacing of kutcha roads within 

the port area with stone sets, estimated to cost Rs. 42,000, was 
sanctioned and work is expected to start shortly.

(3) Construction of new godown at the cost of Rs. 40,000 is ex­
pected to start in the near future.

(4) Amenities to passengers for and from Africa include water 
»upi«y. sanitary arrangements, provision of latrines, electric li^ ts  
etc. Estimated cost is Rs. 6,000. Work is nearing completion.

in g %  ^?^^to*ie*in^pp5 i2 !?  country craft) cost-



n
(6) Order has been placed for one lOC t̂on dumb ste^ barge, the 

estimated cost of which is Rs. 1,50,000.
(7) Order has been placed for one SOO H.P. Motor tug, estimated

cost Rs. 6,75,000.
The following works were carried out without central assistance 

voider the First Five Year Plan directly by the Minor Ports Organi­
sation:

(1) Overhauling of dredger and change of hull.
Estimated cost is Rs. 2,00,000. The proposal has since been aban­

doned and the possibility of purchasing a new dredger is under 
examination.

() Stone-pitched pavement—Estimated cost of Rs. 11,000. The 
proposal is to surgace the roadway from the jetties to the godowns 
with stone stes.

(3) Hopper barge
Estimated to cost Rs. 1,35,000 was purchased in 1952.

(4) Additional lighters
Estimated to cost Rs. 38,000. Orders have been placed for the 

lighters.

(vi) Mahuva
(1) Works of extension of the wharf for another 400’ is nearing 

completion. Estimated cost is Rs. 90,000.

(2) Stone-pitched pavement estimated cost is Rs. 11,000. The 
proposal is to surface the roadway from the jetties to the godowns 
with stone sets.

Work is nearing completion.
(3) Protection works on the opposite bank consist of training the 

creek opposite the jetties for obtaining a deeper channel.
Estimated cost is Rs. 20,000. Work is in progress.
(4) Improvements to navigational marks is nearing completion. 

Estimated cost is Rs. 2000.

(vii) Sika
In Sika Port navigational improvements and l i f t in g  work were 

carried out with central assistance under the First Five Year Plan, 
the cost of work was Rs. 12,000.

<viii) Salaya
In Salaya Port improvements in landing facilities, a wharf wall, 

provision of transit shed, approach Road and Railway' siding were 
inuuded In the First Five Year Plan. The works have been parti-̂  
auy completed; the Estimated cost of the works is Rs. 92,000.



«

Mangrol
Sanctioned work* under First Five Year Flan with centra 

MPistance were:
Removal of sand and rock at the entrance of the harbour^ 

and Intimated to cost Rs. 24.000» has been completed.
(2) Compound wall at Mangrol Port on Western side of the port- 

near petrol godown, which has been completed. Without cen t^  
assistance, the following works were executed during the First Five 
Year Plan.

( 1) Order has been placed for new Engine for Jyoti laimch 
estimated cost of which is Rs. 15,000.

(2) Rock cutting work estimated to cost Rs. 8,000 has been 
completed.

(d) Ex-Bombay State

(i) Okha

(1) Electric power supply. The original proposal envisaged the 
provision of two 150 k.w. generators to provide more electric power 
to the port. The work is no longer necessary as the power house 
belonging to the port has since been transferred to the Electricity 
Board which has undertaken to provide additional power to Port 
Okha.

(2) Wharf for lighters. Estimated cost is Rs. 4,00,000.
(3) Work regarding the strengthening of pier has been com­

pleted at the cost of Rs. 60,000.
(4) The work of dredging could not be taken up due to non­

availability of suitable dredger. Work is therefore to be carried 
over to the Second Five Year Plan. Estimated cost is Rs. 4,00,000.

(5) Schemes regarding Water supply are not likely to be com­
pleted in the near future. Estimated cost is Rs. 40,000.

(6) An order for two electric cranes as replacement to the exist­
ing equipment has been placed with the D.G.S. & D, estimated cost 
of which is Rs. 3,05,000.

(5) The proposal for having workshop equipment envisages the 
replacement and modernisation of the existing machinery at the 
port to enable effective repairs to be carried eut on items of mecha­
nical equipment and floating craft owned by the port.

(8) Procurement of 18 second hand wagons from Western Rail­
way has so far been possible. An indent for diesel shimting loco­
motive has been placra with the D.G.S. & D. Work to the value of 
Rs. 50,000 is likely to be carried over to Second Five Year Plan.

(9) Contract for the construction of two steel l ift e r s  has been 
let out. One of these lighters is now nearing completion. An order* 
for a motor laim ^ .^ 4^̂  barge for supplying water to tiie ships have* 
been placed with the D.G.S. & D. Estimated cost is Rs, 430,0Q<̂
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Sanctxonxd w o r k s  umdkr the  F irst F ive  Y ear P l a n  w it h  central.
assistam cb

( 1) Special repairs to Cambay Jetty. Estimated cost is Rs. 1,00,000. 
Work is in progress but is unlikely to be completed during 
the Plan period. Carry over of Rs. 40,000 to Second Plan is expected.

(2) One front and one rear lieht and one fore-shore light at 
Gangwa Village, ^timated cost is Rs, 78,018. These works are 
designed as navigational aids at Cambay Port and are under 
examination of the Engineer-in<Chief Lighthouses.

(iii) Broach
In the Port of Broach» work providing reinforced concrete with 

jetty and transit shed is in progress and is likely to be carried over 
to the Second Plan. The estimated cost of the work is Rs. 3,50,000.

(iv) Surat
Special repairs to R.C.C. jetty and construction of transit shed at 

Surat are in progress and have been carried over to Second Plan. 
Its estimated cost is Rs. 1,50,000.

(v) Bilimora
Sanctioned works under the First Five Year Plan with central 

assistance were (a) Landing and wharfage facilities with cranes and 
jetty, and (b) Provision of a light at the entrance of the Ambica 
River. The work in respect of both the items are in process. The 
estimated cost of the former is Rs. 3 lakhs and the latter Rs. 9,845.

(vi) Bulsar
Tender for the work have been received for special repairs to 

groynes and the contract is to be awarded. Estimated cost is 
Rs. 1 lakh.

The work of improvements to existing lights consists of the 
erection of new beacon in structural steel te exhibit an Aga light at 
an elevation of 40 ft. The foundation of this beacon has since been 
constructed. The State Government has applied for the approval 
of the Engineer-in-Chief Lighthouses for the installation of suitable* 
light. Estimated cost is Rs. 23,278.

(vii) Umhergaori'
Sanctioned works imder the First Five Year Plan with Central 

distance were for the provision of a ramp for the handling o f 
timber and provision of a lighted beacon at Umbergaon. The work 
in the case of former is expected to commence shortly and as 
regards the latter the foundation work for the beacon w ill com­
mence as soon as Engineer-in-Chief Lighthouses approves the erec- 
non. The estimated cost of the two works are Rs. 50,000 and 
Rs. 24,278 respectively.
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iCvilf) Dahtmu
In port of Dahanu sanctioned work under tiie First ^ v e  Y< 

IPlan with central assistance was provision of beacon and flasmng 
ttil^t at the entrance to Khanda C re^  whiidi Is expected to eotor 
MoeDce shortly. The estimated cost is Rs. 30,000.

•(ix) Satpati
Sanctioned works under the First Five Year Plan with central 

.assistance were for the improvement to existing light and 3 beacons. 
The estimated cost is Rs. 23,385. The matter is still under consi- 
•deration of the Engineer-in>Chief Lighthouses.

.(x) Versova
9

Sanctioned work for the First Five Year Plan with central assist­
ance included shifting of present Aga light from customs house near 
Madh Fort facing the sea and the suggestions for the work have 
been submitted to th^Engineer-in-Chief Lighthouses and are under 
his consideration. The estimated cost is Rs. 5,000.

<xi) Elephanta
Sanctioned work under the First Five Year Plan with central 

assistance was extension of jetty at Elephanta and this is estimated 
to  cost Rs. 2,50,000 but work has not yet commenced.

(xii) Revdanda
Work sanctioned under the First Five Year Plan with central 

assistance for the provision of lighted beacon at Revdanda was esti­
mated to cost Rs. 20,388. The proposal is under consideration of the 
£ngineer-in-Chief Lighthouses.

(xiii) Shriwardhan
Work sanctioned under the First Plan with the central assistance 

is for the provision of beacon light, which is estimated to cost 
Us. 16,885. The scheme is under scrutiny of Engineer-ln-Chief 
Lighthouses.

<xiv) Dahhol
Sanctioned works under the First Five Year Plan with central 

assistance are:—
(1) Extension of the present wharf estimated to cost 

Rs. 1,95,092. The work is in progress.
(2) Marking navigational channel between Karbone and 

Govalkot estimated to cost Rs. 8,720. The work is in pro­
gress; and

(3) The provision of li(;hted buoys at entrance o f the port is
esnmated to cost Rs. 50,000. The last fs under
scrutiny of the Engineer^in-Chief Lighthouses.
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Sanctioned works •under the Tirst Five Year Plan with central 
assistance are:

( 1) Provision of lighted beacon. Elstimated cost Rs. 9,845. The 
proposals are under examination of Bngineer-in-Chief 
Lighthouses.

(2) Construction of a stepped jetty at Boria. Estimated to 
cost Rs. 1,50,000. Tenders for the work were accepted and 
the work commenced in March, 1956.

<(xvi) Jaigad
Sanctioned works under the First Five Year Plan with central 

.assistance are:
(1) Provision of a beacon l i^ t  at Dhanankol;
(2) Improvement to present lighthouse; and
(3) Two lighted buoys for marking Jaigad bar and Mora Sand 

Banks. A ll these schemes are now under the scrutiny of 
the £ngineer-in>Chief of Lighthouses Deptt.

(xvii) Ratnagiri
Provision of beacon light at Mirya in Kalbadevi Bay, is estimated 

to cost Rs. 20,388. The proposal is under scrutiny of Engineer-in- 
Chief Lighthouses. Foundation of the light is complete.
*<xviii) Malwan

The works sanctioned under the First Plan with central assistance 
;are:

(1) Malwan jetty extension, which is estimated to cost
Rs. 1,40,000. The work was started in Feb. 1956 and is in
progress.

(2) Lighted beacon on Perch Rock, which is estimated to cost 
Rs. 1,92,500. Tenders for the work have been invited and 
the work is being finalised.

''(3) Construction of first class passenger shed which is esti­
mated to cost Rs. I6’)000. Tenders for the work have been
invited.

Xxix) Deogad.
Construction of jetty is estimated to cost Rs. 2,00,000/-. Tenders 

•have been called for. (No work was carried out without the cen­
tral assistance^.
'(e) Ex-Kutch State
'(i) Mandvi,

Schemes for providing open space enclosures, passenger sheds 
nave been *completed. The works in progress or under examination 
are the following:

(1) Clearing of sand dimes etc. at the mouth of Mandvi 
Port
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<2) Extension of wharf wall and reclamation. This wodg. 
baa been given up lor technical reasons and it has beeo 
decided to carry out certain minor repairs to the exisfe' 
ing break-water which is in a dilapidated state. The 
proposal is estimated to cost Rs. 62,500/- and the work 
is in progress.

(3) Water supply at Mandvi Port Estimated cost of thA* 
work is Ks. 75,000/-. The work has not yet been started 
as certain alternative methods are imder investigation.

Works carried out without central assistance are lights in the 
port area, godowns, workshop and repairs to wharf waU and jetty 
etc.

(ii) Mundra J
Following schemes have been included in the First Five Year 

Plan with the Central assistance:
(1) Link road from Nundra town to new jetty on Bociha

creek has been completed in 1952 and the expenditure 
incurred is Rs. 1,39,328.

(2) Water supply arrangement— T̂he salt company situated
near the port propose to lay a new water main for 
their works. It is proposed to obtain a connection for 
this main for port purposes at an estimated cost of 
Rs. 5,000/- as against the orij^al sanctioned amount of 
Rs. 25,000/-. Work has been kept pending till the 
mains proposed by the salt works are laid.

(3) Construction of Timber jetty has yet to be completed.
(4) Extension of Reclamation— T̂his is designed to provide

additional stacking ground for the port and access to» 
the proposed j.etty. The work is estimated to cost 
Rs. 25,000/- and has yet to be completed.

(5) Plans and estimaties.fo]: an. open transit shed and a cover­
ed warehouse are ready and are expected to be sub­
mitted to Govemmmt foe sanction.

(6) Proposal for constriction of additional quarters estimated
to cost Rs. 50̂ 000/̂  is being reconsidered.

Works carried out without central assistance directly by tiie 
Minor Ports Organisation) axe:—

(1) R^airs to jet^^
(2) Construction of cross drainage works on: link xoad..
(3) Office quarters and; godbwn.
(4) StaflP quarters..
(5) Enclosure to portt area and Tide guage cabin;.

(iii) Jdkhau
Sanctioned works with' the* centtal' assistance Include:

(1) Tunper jetty at New Port— p̂lans and estimates for’ which- 
have been prepared; work has, however, yet to 1̂  start­
ed. Estimated cost is Rs H,0(̂ 000/-..
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IS) TAnir road from town to New Port work has been com­
pleted.

(3) Reclamation for the Port area.— The possibility of re­
ducing the length of reclamation from 28(K to 220' with 
a corresponding increase in the leugth of the jetty is 
under investigation by the Port Commissioner and 
Harbour Ekigineer. Estimated cost is Rs. 25»000/-.

(4) Construction of office quarters and other port struc­
tures.—^Work has been almost completed. Estimated 
cost is Rs. 25,000/>.

(5) Water supply arrangements.—The proposal is dependent
on the completion of the yraier main proposed to be 
laid by the salt works. Work has yet to be completed.

(6) Plans and estimates are under preparation, for addition­
al staff quarters (Estimated amount Rs. 30»000/-).

(7) Proposals for providing Navigational aids are under
examination of the Lighthouses Department.

Works carried out without central assistance directly by the 
Minor Ports Organisation are causeway on the link road, enclosure 
to the port area, construction of cross drainage works.

(iv) Koteshwar

Sanctioned works with central assistance were:
(1) Road from Narayan Sarowar to Koteshwar; and
(2) Reclamation of port area. Both these works are yet to

be completed. Estimated cost is Rs. 50,000/-.
(3) Plans and estimates are ready for the extension of land­

ing groimd. This work is not likely to be completed in 
near future.

(4) Senrcants quarters, office premises and godown are near­
ing completion. Estimated cost is Rs. 25,000/-^

(f) Kerala State

(>) Koxhikode

All the works were carried out with central assistance and none 
^̂ I'pctly by the Minor Ports Organisation from its own resources. 

of the works are as under: —

(1) Ebrtension of trolley lines.— T̂his work involves the ex­
tension of the trolley lines with necessary twin tables 
at South Pier to serve the two cargo sheds on the west



side of the road. Work has not yet commenced due to 
the non-availability of 30 lbs. rails required lor the trol­
ley lines. The work is estimated to cost Rs. 50,000/-.

(2) Fencing North Pier.—Barbed wire fencix^ at the North
FHer with concrete posts has been provided at a cost of 
Rs. 8,000/-.

(3) Provision of water supply.—The proposal envisages the
Upping of a municipal water main near the South Pier 
for water supply in that area at an estimated cost of 
Rs. 5,000/-. The work is in progress.

(4) Purchase of a tug.—A tug for towage of lighters was
purchased at a cost of Rs. 1,03,000/-.

(5) Constructioii of a slipway at Beypore for hauling up of
tugs.— T̂his is estimated to cost Rs. 80,000/- The work 
has yet to be completed.

(6) Provision of Aga Light buoy.— T̂he provision of an Aga
Light Buoy is being under-taken by the Lighthouses 
Department. The work is estimated to cost Rs. 20,000/-.

(ii) Cannanore
No work has been carried out under the First Five Year Plan. 

The Minor Ports Organisation has commenced the construction of 
a cargo shed 61' x 23' which is not included in the First Five Year 
Plan.

(iii) Badagara
Only one work viz. the provision of Aga Light on the flagstaff 

was included under the First Five Year Plan. This work is being 
carried out by the Lighthouses Department. The work is estimated 
to cost Rs. 9,000/-.

The Minor Ports Organisation has carried out certain works 
which were not included in the First Five Year Plan viz. the cons­
truction of a signal station, a road-way along the beach etc. costing 
roughly Rs. 11,000/-.

(iv) Tellicherry

No work has been carried out at this port under the First Five 
Year Plan. The Minor Ports Organisation has, however, carried 
out certain renewal work to the pier costing Rs. 50,000/-.

(v ) AUeppey

Sanctioned works with central assistance include:
(1) Repairs to pier.—Estimated cost is Rs. 3,89,000/-. Work

is in progress.
(2) Installation of additional diesel and electric cranes on

cranes have been purchased. The installa­
tion of the cranes has, however, been h^d over pend- 
mg completion of repairs to the pier.

7t



(3) Improvements to port Bud pi«r workshop.—ISstimated
cost Is Rs. 2| lakhs. Work has yet to be commenced.

(4) Concrete flooring of storage sheds.—Estimated cost is
Rs. 50,000/-. Work is nearing completion.

(5) Provision of light singnalling apparatus.—Estimated cost
is Rs. 2,000/-. This work has been completed.

(vi) QuHon

In Port of Quilon the Scheme for providing night signaJling 
apparatus work has been deferred till the site of the new Pier is 
selected Estimated cost is Rs. 2,000/-

(v ii) Trivandrum

Sanctioned work with central assistance include:
(1) Reconstruction of pier of Trivandrum is nearing comple­

tion. The work is estimated to cost Rs. 12 lakhs.
(2) Erection of cranes and provision of lights on pier.— F̂ive

cranes have been acquired by Government. As soon 
as the pier is completed, the cranes will be installed. 
Estimated cost is Rs. lakhs.

(3) Provision of cargo shed near the pier.— T̂he work is
nearing completion. Estimated cost is Rs. 50,000/-.

(g) Andhra Pradesh

(i) Kakinada 
Sanctioned works with central assistance include:

(1) Repairs and replacement of timber jetties.—^Work is
expected to commence shortly. Estimated cost is 
Rs. 2i lakhs.

(2) Reconstruction and improvement of workshop.—^Work
is nearing completion. Estimated cost is Rs. 75,000/-.

(3) Construction of reinforced concrete jetties for ore.—
Designs for the jetties have been finalised. Work will 
be taken up only during the Second Plan period and is 
estimated to cost Rs. 2 lakhs.

(ii) Maaulipatnam

Sanctioned works with central assistance include:
(1) Dredging bar channed.—^Estimated cost is Rs. l i  lakhs. 

Originally the work envisaged the dredging «f the bar 
channel at Masulipatnam using the suction dredger 
**Akhanda Godavari”. The scheme has since been 
changed to the purchase of 1 ton grab and 2 mud punts. 
Orders have been placed for the vessds.

(S) Electrification of wharves.—Estimated cost is Rs. 29,000/- 
Work has yet to be started.



(h) OriMta State
(i) Chandb4iU
Sanctioned works with central assistance are the following:

(1) Certain improvement works estimated to cost Rs. 4 lakhs 
were approved for the port but theae works have been 
shelved and the amount sanctioned therefor transfer­
red towards the investigation in connection with the 
development of Paradip port

(ii) Gopalpur
It was proposed to survey the backwater at Gopalpur as re­

commended by Shri Nanjundiah in his report on the survey of 
Minor Ports in India. The Orissa Government has, however, de> 
cided not to proceed with the survey and has diverted the money 
for carrying out surveys in connection with Paradip Port Develop­
ment



APPENDIX 111

StatMMSt •kowlag tk« tralBc handled at Mime of the mlaor porCt 
dvriiis the period between 1950 and 1956

Year

I

Imports 
(in tons)

2

Exports 
(in tons)

3

Total 
(in tons)

4

M AD RAS STATE 

Cuddaicre

1950-51 « 70,920 71.789 1,42,709
1951-52 *• 93»i42 46,952 1,40,094
i95«-53 - • • 1,88,944 25.858 2,14,80a
1953-54 ‘ •« •• 1,70,821 42.104 2,12,925
1954-55 • >• 1,79,167 36,922 2,16,089

Nagapattinam

1950-51 •• • 4.463 3.512 7.975
1951-5* •• • 3.814 9.661 13.475
1952-53 - • •• 7.325 11,181 18,406
1953-54 - •• • — 1,185 5.496 6,681
1954-55 - •• -• 9,018 8,681 17.700

Tutisorin

1950-51 • 2,90,837 2,28,017 5,18,854
1951-52 - >• 2,70,032 2,45,462 5.15.494
1952-53 • 2,80,482 2,42,660 5.23.142
1953-54 - •• • 2,54,468 2,08,091 4.62,559
1954-55 - •• 2,27,082 2,92,588 5,19.670

Petmai

1950-5* - •• <• 13,688 11.323 25,011
1951-52 - •• 17.501 10,438 27,939
1952-53 - • 17.338 9.I2I 26,459
1953-54 - *• •« 16,036 6,196 22,232
*954-55 • • -• 19,084 7,701 26,785



WO'SJ
1951-52
1952-53
X953-54
1954-55

Hangarkatta

Coondapur

Dhanushkodi

BOMBAY STATE: 

Mandvi

7.067 31.611 38.678
6,881 25,17^ 32,055
8,778 25,710 34.488
8,805 20,008 28,813
9,248 23,106 32,3541

1950-51 3.144* 8.766. 11,910
1951-52 . 2,309 4.769 7.078
1952-53 • 2,159 4.597 6,756“
1953-54 1.744 5.290 7.034
1954-55 3.024' 3.155 6,139̂

P€unban

1950-51 223 2,828 3.051
1951-52 244 1.966 2,210
1952-53 • 56 3.478 3.534
1953-54 • 26 2.505 2,531
1954-55 175 2,528 2,703

1950-51 • • 4i88i' 13.998 18,879
1951-52 . 5.057 10,628 15.685
1952-53 • - 2,725 11,046 13.7*71
1953-54 2,103 M.457 13.560
1954-55 966 10,080 11,046

1950-51
1951-52
1952-53
1953-54
1954-55

Jakhau

1950-51
1951-52
1952-53
1953-54
1954-55

3,779
5»300
3.900
4»45i

60 9
691
335
89r

iiS
124

3,062
13.323.

14
4>044

13.038
16,517

3.894
5.424
6,963

17.774

623
4.735

13.3^
17*408



Kouahmat
1950-51
1951-52
1952-53
1953-54
1954-55

I
Nil
373
629

109
40

NU
66

no*
40

373̂
695

Lakhpai

1950-51
1951-52
1952-53
1953-54
1954-55

Nil
55

117
30

150
240
66
74

150

183
IQ4

Bhavnagar

1950-51
1951-52
1952-53
1953-54
1954-55

1,90,609
1,83*199
1,08,084

93,883
2,04^60

98,502
1,09,322
i ,35»o i2
1*25,015
1,06,409

2,89,111
2,92,521
2,43,096
2,18,898
3,10,669-

B e d i

1950-51
1951-52
1952-53
1953-54
1954-55

55*764
71,705
64,019
40,509
60,240

1,14,038
1,42,751
1,79,966
2,56,317
2,38,092

1,69,802
2,14,456
2,43*985
2,96,826
2,93*332

Vsraval

1950-51
1951-52
1952-53
1953-54
1954-55^

N a o la k k t

1950-51
1951-52
1952-53
1953-54
1954-55

66,780
80,572
52,828
66,743
88,326

69.743
2,06,360

80,087
as,«5o
18,120

40,738
34.037
58,002
80,332
87.089

65.935
77.365

1,10,803
1,01,246

76.333

1,07,718
1,14,609
1,10,830
M7.071
1.75.415

1.35.67*
2,83,925
1.90,89a
1,27,096
C94.453;



1 a 3 4

Porbandmr<»

1950-5* 45»?8o 1,11,932 1.57.712
1951-5* 54>4i 8 1,01,929 1.56,347
1953-53 34,752 1.20,977 1.55,729
1953-54 46021 1.09,939 1,56,160
1954-55 • 55»957 1,04,832 1,60,789

Sika

I950-5* M35 43,388 44,823
i95*-5» 1,422 52,499 53,92*
1952-53 4»400 53.017 57,417
1953-54 • 2,089 1,01,104 1,03,193
1954-55 3.204 105,297 108,501

Salqya

1950-51 . 4,881 3,862 8,743
1951-52 4,643 9,122 13,765
1952-53 2,953 10,432 13,385
1953-54 • 2,453 16,930 19,383
1954-55 2,717 21,076 23,793

Bherai

1950-51 167 771 938
1951-52 184 17.424 ■ 17.608
1952-53 22 829 851
1953-54 • 174 ’ 16,753 16,927
1954-55 166 1.559 1.715

Jafrabad

1950-51 3.433 * 37.535 40,968
1951-52 • 3.083 •52000 55.283
1952-53 3.425 63.767 67,192
1953-54 • 4.092 *5M50 55.542
1954-55 • 4.478 43.129 47.607

^angrol

1950-51 2,725 .6,638T 9,363.
1951-52 1,824* 7.027' 8,851
1952-53 • 1,798 3.934 5.732.
1953-54 • 2,360* 2,660* 5.020
1954-55 • 2,905* 3,010* 5.915



S a rto H fitir

1950-51 • 1,893 7.945 9.838
1951-52 1,906 3.894 5.800
1952-53 • 2,704 3.266 5.970
1953-54 • • 2.741 4.855 7.596
1954-55 • • • 3.067 8.635 11.702

Albert Victor

1950-51
1951-531
195̂ -53
1953-54
1954-55

1.936
1,630*
1,100*
I,i5 i
1.351*

1.037
1.503
2,054
1.292
1.651*1

a.973
3*133
3.154

3.002

Okha

1950-51
I95x-5a
1952-53
i<̂ 53-54
1954-55

Cambay

1950-51
1951-52
1952-53
1953-54
1954-55

Broach

1950-51
1951-52
1952-53
1953-54
1954-55

SUT€U

• 1,87,580 
2,83,667 
2,15,680 

' 2,29.213 
’ 2,78,039

2,520*
2,846
1.432
2,069
2,195

17.699
22,849
16,754
21,669
27,216

1,80,607
2,04,975
1.88,353
1,91.130
1.71.739

270
384

38
226
153

19.517
16,339
23.97J
2 W 5
28,005

• 3.68,187 
4,88,642

‘ 4.04.033
4.20,343
4,49,778

2,790
3^30
1,470
2,295
2,348

37,216
39,188
40,727
42,744
55 f»i

1950-51 10,260 8,680 18,940
1951-52 . 10,758 10,730 21, ^
1952-53 10.600 10,098 20,698
1953-54 • 10,852 9.380 20,232
1954-55 • 11,152 6,888 i 8»040



BHimora

1950-51
1951-5* 
i95»-53
1953-54
1954-55

4>33z
4,704
a,i3i
4*491

16,537

I5 W
ia»474
9»9T6

17.710
aa,669

19.55^
17,17^
11,107
22,201
39»ao6

Btdtar

1950-51
i95X“5a
195̂ -53
1953-54
1954-55

1,569
3,33a
2,801
4,6a9
5,285

3,972
5,664
5,097
2,544

14,306

7,898
7,173

19,591

Vmberĵ aon

1950-51
1951-52
1952-53
1953-54
1954-55

4,100
2,097
4̂ 429
3,918

928

280
162
36

320
108

4,380
2,259
4,465
4,238
1,036

Dahanu

1950-51
1951-52
1952-53
1953-54
1954-55

993
1,342

820
975
967

6,844
15,763
8,033

10,140
5>698

7,837
17,105
8,853

11,115
16,665

Satpati

1950-51
1951-52
1952-53
1953-54
1954-55

177
152
171
132
166

44
25
22

496
7

221
177
193
628
173

F«v«ooa

1950-51
1951-52
1952-53
1953-54
1954-55

7>77i
4,731
5.153
2,005
4,893

1.970
i.57»

905

I,x88

9.741
6,303
6,058
4.430
6,081



1 2 3 4

Revidanda

1950-51 • • 2,707 8,897 11,604
1951-5̂ • • 2,830 8,436 11,266
195̂ -53 • • 2,409 7,802 10,211
1953-54 • • 2,322 7.783 10,105
1954-55 • • 2,927 5.014 7.311

Shriwardcm

1950-51 5.444 5.435 10,879
1951-52 3,264 4,066 7.330
1952-53 4,501 4.294 8,795
1953-54 4,720 3.016 7.736
1954-55 3,258 3.965 7.218

Dabhol

1950-51 8,638 1,472 10,110
1951-52 13.751 2,125 15.876
1952-53 13.934 1,508 15.432
1953-54 10,915 5.903 16,818
1954-55 10,784 8,603 19,387

Ja^ad

1950-51 42,264 1.895 44.159
1951-52 32,267 2,065 34,332
1952-53 31.567 2,295 33.862
1953-54 • 34.500 1,160 35.660
1954-55 31,150 2,305 33.755

Ratnagiri

1950-51 19.290 4,280 23,570
1951-52 19.176 4,287 23,463
J952-53 20,190 ■ 5.160 25,350
1953-54 • 29,996 6,635 27,831
1954-55 •

34,881 6,719 41,719

yijayadurg

1950-51 1,558 5.695 7.253
1951-52 8,988 ■3.752 12,740
1952-53 8,632 2M90 11,122
1953-54 • 8,842 4.035 12,877
1954-55 • 8,697 3.652 12,349



Maivan
1950-51
*951-52
X952-53
1953-54
1954-55

5>«o
5*969
4.890
5»36o
4*490

3>oia
2/>37
2,431
1.855
1,268

8.133
8«o66^
7.321
7.215
5*75̂

Deagad

1950-51
1951-52
1952-53
1953-54
1954-55

6,943 9AIZ 16,356
6,149 ' 1,066 7,215
6,888 * 1,067 7,955
5,909 ‘ 1̂ 449 7,35^
2,723 2,014 4,764

Vengurla

1950-51
1951-52
1952-53
1953-54
1954-55

Redi

1950-51
1951-52
1952-53
1953-54
1954-55

Kumta

1950-51
1951-52
1952-53
1953-54
1954-55

cnmvco'

1950-51
1951-52
1952-53
1955-54 
*954-55

24»545
32,516
22,607
11,050
6,054

6,413
2,914
2,473
3.127
2,716

3.204
1.142
1.512
1,185
1,071

5.246
6,086
5.336
5,369
4.545

8,440
7.316
5,641
5,657

14,122

‘ 5,093
6,510
2,337
2,534

11,427

1,869
1,779
2,231
1.669
2,090

3,048
5.574
4,039
5*487
5.934

32,985
39,832
28
16,706
20,176

11,506-
9,424
4,810-
5,661

14,143^

5.075
2,921
3.745
2,854
3.161

8,294
11,660
9,375

10,856
10,479



KERALA STATE 
AUeppey

1950-51 1,034 31,124 32,158
1951-52 1,034 17.003 18,037
1952-53 545 22w»47 23,29a
*953-54 4S6 ao,8i6 21,30a
1954-55 651 19,806 20̂ 157

Quilon

1950-51 20,296 4,816 25,112
1951-52 15,299 1,862 17,161
1952-53 3,379 711 4,091
1953-54 45^114 1,377 46,491
1954-55 15,301 2,405 19,206

Kozhikode

195051
1951-52
1952-53
1953-54
1954-55

Badagara

1950-51
1951-52
1952-53
1953-54
1954-55

TeUicherry

1950-51
1951-52
1952-53
1953-54
1954-55

Cannanore

1950-51
1951-52
1952-53
1953-54
1954-55

49,342

58.0TO
75,324
71,700

3,304
2,571
2,967
3,624
2,997

8,889

12,466
10,737
7,MO

8^71
5.575

9.696
8,433

1,41,212
1,41,562
1,70.608
1,91,151
1,97,068

11,524
10,310
16,512
16,739
10,155

6,162
5,465
6,020
8,798
8,326

2,721
3,173
3,938
2,339
2,710

1,90,55^
2,37,618 
2,28,674 
2,66,47 
2,68

14,828-
12,887
19,479*
20,363;
13,152

15,001
I- 

h i

8,748
13,729
12,035
11,143.



90

AmHkkal
1950-51
1951-52
1952-53
1953-54
1954-55

I;
7»7ii
6,213
4.369

14,532
16,090
16,551
17.529
19,128

20,026
33>928
24,292
23,742
23.497

ANDHRA PRADESH 
Kakinada

1950-51
1951-52
1952-53
1953-54
1954-55

MasuUpacnam
1950-51
1951-52
1952-53
1953-54
1954-55

Narsapur

1950-51
1951-52
1952-53
1953-54
1954-55

JBommulipatnam

;i950-5i 
1951-52 
J952-53
1953-54
1954-55

K̂ dUngapatnam
^950-51
1951-52
1952-53
1953-54
1954-55

1,543
23,636
I9>4I7
15,5^
4>4^

Nil
NU

Ni:?

Nil
Nil
Nil
Nil
NU

NU
Nil
Nil
Nil
Nil

N il
N il
Nil
NU
N il

63,633
77,357
69,521

1,40,171
2,75,811

15,016
16,515
47,180
46,323
66,315

NU
23

212
333
214

723
4,540

1242
818
893

Na
2,370

65,176

1,55,715 2,

Nil
23

212
333
214

723
4,540
1242
818
893

NU
2,

N il
N il

NU
Nil
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ORISSA STATE 
Chandbali

1950-51
1951-52
1952-53
1953-54
1954-55

2,461
4.326
3,204
2,866

465

7,069
112

9,655
26,917

9,928

9,530
4>43«

I2,8S9
29,783
10,393

MYSORE STATE 
Mangalore

1950-51
1951-^2
1952-53
1953-54
1954-55

Malpc

Karzvar
1950-51
1951-52
1952-53
1953-54
1954-55

Bhatkal
1950-51
1951-52
1952-53
1953-54
1954-55

Pondicherry
1950-51
1951-52
1952-53
1953-54

_ , I 9 5 « 5

81,278
67,582
76,656
«5>397
91,225

2,10,522
1,70,540
1,94,868
i,31,̂ 6̂3
1,68,992

2,590
3,010
3,763
3,208
4>052

3,472
3,342
2,303
5,098
3,060

40.000
33.000
15.000
14.000
14.000

488
694
S09
714
792

542
564
231
278
245

8.000
9.000 

10,000
8.000
8.000

2,91,800
2,98,122
2,71,524
2,17,260
2,70,217

1950-51 8,570 8,432 17,002
1951-52 9,954 6,428 16,382
1952-53 7,266 7,254 14,520
1953-54 8,210 9,120 I7o 90
1954-55 6,894 6,417 13,311

3,078
3,704
4,272
3,922
4,844

4,014
3,906
4,534
5,376
3,305

48.000
42.000
25.000
22.000 
22;000

[ 484L.S.—7.



Survey Proipramine of Hydrosniplkic Branch of IndiJin Navy for
the last 9 Financial Years

1947 OSMARA—^Baluchistan Coast.
1947 Reserve Fleet Anchorage (Bombay).
1948 Sacramento Shcal (Coromandel Coast).
1949 Bhatkal (West Coast)— (Jan. to March 1949.) .
1949 Malpe -do- -do-
1949 Mangalore -do- - (March to April 1949.)
1949 Kandla Bar (Gulf of Kutch).
1949 Kandla Creek.
1949-50 Kandla Bar (Dec. 1949 to January 1950).
1950 Approaches to Kandla & Navlakhi (October 1950).
1950 Hanstal Creek & Navlakhi (November 1950).
1950 Approaches to Kandla & Navlakhi (Southern Sheet).
1951-52 Mandvi & Ranwara Shoals (November 51 to February

1952).
1951 Duncan Passage (Andamans) (February to April 1961).
1952 Phoenix Bay (Andamans).
1952-53 Mandvi to Navinal (Gulf of Kutch).
1952-53 Godia Creek (Gulf of Kutch) — (December ’52 to January 

*53).
1952-53 False Point—^Approaches to Mahanadi River (October *52 

to February 1953)
1952-52 -do- (Northern Sheet) (October *52 to February *53).
1952-53 -do- (Southern Sheet) (October *52 to February *53).
1952-53 Port Blair (Andamans) — (April *52 & February to April

1953).
1953 Elikalpani (Laccadive) (October 1953).
1953-54 Kori Creek (Gulf of Kutch) (November *53 to January 

*54).
1954 Port of Bombay (October to December, 1954).
1954-55 Approaches to Bombay Harbour (December *54 to March 

*55).
1953-54 Elphinstone Harbour (December *53 to April *54).
1954 Rongat Bay (Andamans). (April 1954)
1955 Port of Bombay (Northern Sheet). (January to April, 

1955).
1954-55 Approaches to Madras (November *54 to March *55).

APPENDIX IV
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1954-55 Madras Roadstead (November *54 to March 1955).
1955 Tuticorin Roadstead and Harbour (March to April 1955).
1955-56 Gulf of Cambay—Gopinath to Sultanpur ShoaL 
1955-56 Vizagpatnam Harbour.
1955-56 Approaches to Vizagpatnam.
1955-56 Coconada Bay.
1955*56 Nankauri Harbour and Entrance.
1955-56 Stewart Soimd (Maya Bunder Harbour and Entrance 

Andamans).
1955-56 Pondicherry Roadstead.
1955-56 Cuddalore Roadstead.

93



APPENDIX V

Statement showing the recommendatloiis at the U.N. Experts re- 
gardinĝ  dredginjf of minor Ports of Indis

1. “Planning is of primary importance for the development o f 
Dorts Dredging is a subdivision of port engineering; it is recom­
mended that port development in all its aspects should be considered 
first before adopting measures to make improvements by dredging”.

While dredging generally assumes a position of secondary import­
ance in the development of ports this is not exactly true of the 
ports of India where due to the nature of coastal sand drift and 
large amounts of alluvial deposits from rivers, periodical if not 
yearly or continuous maintenance dredging is necessary and fre­
quently the yearly maintenance practically equals the amoimts of 
capital dredging that was necessary for the establishment of a port. 
The result of the above situation is that dredging is regarded as 
the governing factor for port development in India; while this may 
be right the general attitude that dredging is the answer to all 
problems is a wrong conception and the mere fact that navigable 
channels and basin can be dredged does not mean that nothing 
else is necessary for port development. Dredging is one phase of 
the work connected with port development and operation; it is be­
lieved (at present) that it is second in importance, as far as urgency 
is concerned  ̂ to port planning in the case of minor ports of India.

2. “If the Central government is to contribute to minor port 
development, the National Harbour Board should have permanently 
at its service a technical organisation with representatives on the 
board”.

As a first step towards the improvement of minor ports the 
Government of India has recently constituted a National Harbour 
Board to advise the maritime states on important port matters. This 
is considered as a very essential agency if the Central government 
is to contribute to minor port development; the present board is 
constituted of non-technical men who must rely for their decisions 
on data obtoin^ from the more or less reliable sources of the state 
port organisations or from hired consultants on specific duties. It 
is, therefore, recommended that the National Harbour Board should 
have permanently at its service a technical organization with repre­
sentatives on the board. Such an organisation could probably be 
set up as a subdivision of the major port administration; it should 
consist of a capable port engineer, a marine officer assisted by a 
hydrographic surveyor and dredging master. The main duties of 
the organisation would be as follows:

(i) To c^ect technical information from state organisations 
to be classified and presented to the board.
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(ii) To advise the states through the board on procedures to
follow for port administration and development. (In 
connection with this and particularly with respect to 
dredging, literature should be obtained from dredging 
equipment manufacturers and distributed to the various 
state port departments also published material on port 
engineering works.)

(iii) To study and report on works to be sanctioned by the
board.

(iv ) To recommend for specific duties engineers, surveyors or
dredge operators to be loaned from the major port 
organisation to the states.

3. “ In connection with dredging, immediate attention should be 
given to following recommendations made in a recent report 6n 
the Minor Ports of India:

(i) That the existing ports be classified under Intermediate,
Minor and Sub-Ports.

(ii) That a decision be reached as to the size of ships that
would use the ports.

(iii) That some ports be closed and that the Ministry of
Transport be consulted before new ports are opened.

(iv ) That hydrographic surveys be made where required.
(v ) That technical advice should be secured by the creation

of a Central Ports Organisation (i.e., recommendation
(2) of this report).”
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At the first meeting of the National Harbour Board (August 1950) 
it was recommended that an officer be appointed to collect informa­
tion relating to minor ports and to make recommendations regarding 
improvements. Accordingly a port engineer from the major ports 
organisation undertook a survey of India’s minor ports in January,
1951 and submitted a report in May of the same year. This report 
was considered at the second meeting of the National Harbour 
Board held in November, 1951, it included some 23 general recom­
mendations which covered port operation in all its aspects. While 
some definite recommendations were made as to the purchase of 
the equipment and execution of port works the main subject of 
the report was the establishment of a policy for minor port operation. 
The attitude of the Central Government, the National Harbour 
Board or the State organizations towards the report is not known 
but it is believed that very few  of the measures suggested vhave 
been adopted, and in the absence of any definite object, the task 
of reporting on country wide projects in connection with any parti­
cular phase of port development is extremely difficult and can only 
lead to suggestive rather than positive recommendations.

4. Regarding the various state port organisations the following 
is a resume of the recommendations made imder “GENERAL 
COMMENTS” in parts I to V I of the present report:
(i) Bombay State

Should have a proper port department, much survey is required, 
*niprovement of port facilities principally at Okha for the present



0i«dgitig of port Oldia ^icnild be sivat ilr ft prlorttar; Use pmhaam  
w  rental of a suitable seaworthy <1 cubic yara sise) bti^cet ladder 
dredge and ancilliary macfainexy is the only equipment required.

(li} Saurashtra State
Improvematit of mechanical shop facilities principally at Bhav* 

■agar. Reconditioning of the equipm«it available at present. H ie 
purchase of a 24 inch cutter hydraulic pipe line dreajge should be 
considered for Bhavnagar. If a new machine is purchased either 
the **RECLAIMER** or the **SUDHARU** should be entirely rebuilt 
and sent to Bedi or Navlakhi on the gulf of Kutch.

(iii) Kutch State
Should dc^nd on services of the bucket ladder dredge recom­

mended for Okha.

(iv ) Madras State
Should decide on the extent of work to be done in the future. 

For the present strengthen the “backwaters” dredging fleet by re­
conditioning the equipment available and improving technical repair 
facilities. The purchase of two portable 9 to 12 inches cutter hydrau* 
lie pipe line dredges is recommended (to strengthen and aa 
replacement) also, but less important, two small portable clamshell 
derricks and hopper barges. If any work is to be done at sea for 
medium size ports (i.e. channel depths of 15 to 18 feet) the purchase 
of seaworthy 20/24 inches cutter hydraulic pipe line dredges should 
be considered; experimental channels should be tried first possibly 
with the “TUTICORIN” to determine the rate of siltation. It is 
recommended to proceed very cautiously if major developments 
are to be made.

(v ) Travancore-Cochin State
Should rely on services of either the major port of Codiin or 

the Madras State port organisation for dredging requirements.

(v i) Orissa State
Should set up a minor port organisation. The purchase of a 

portable 10 to 12 inches cutter hydraulic should be considered. The 
question of major port development would require a high capital 
outlay and should be studied in detail before taking a decision.

The above recommendations have been discussed in detail in the 
area reports and need no further comments.

5. “Where operation over entrance bars and outer approach 
channels is necessary, seaworthy equipment should be used; for 
*backwater* work 'portable’ equipm^t is recommended”.

Seaworthiness is the first requisite for equipm«it which is to 
be used for operation over entrance bars and outer approach chan- 
nels. It w ill be found that in most cases, especially for port 
development, approach channels w ill have to be dredged from the 
outside due to tne shallowness of the water and while dredging is
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still in prcMTess it will not be possible to take the machinezy inside 
the ports for shelter in case of storms. Also it w ill be necessary 
to take out this equipment at sea either for work at several places 
or for periodical repairs at a shipyard. Portable equipment is 
recommended for backwater work o^ause it is more flexible. 
Small equipment cannot be towed at sea and when purchased it 
Hag to be assembled on the work site; it would be an advantage 
if it was designed for that purpose as the assembly could be done 
more readily and without ship-building facilities. Also portable 
equipment can be dismantled and transported bv rail or road to 
otner sites if necessary. Manufacturers produce standardized 
portable machinery and can offer replacement parts from stock 
generally at a lower cost than for custom built machines.

6. **Dredging equipment should be designed for continuous opera- 
lion regardless of tides”.

It has been noticed, particularly in Saurashtra, that some of 
the equipment available at present has not sufficient digging depth 
capacity for operation at all stages of the tides. This Is a serious 
disadvantage which greatly reduces the output of a dredge and in 
the future, if new equipment is purchased, digging depth capacity 
should be given due attention. In connection with the above, there 
is no reason why dredging equipment should not be operated on 
a 24 hour-day basis rather than on eight hours, as generally practised 
throughout India.

7. “The cutter hydraulic pipe line type of dredge should be used 
as much as possible for dredging at sea and in backwaters of the 
minor ports of India. Where this machine is not suitable the bucket 
ladder type with hopper scows is recommended.”

For maintenance and development of ports in India it has been 
found that generally the materials to be dredged consist largely 
of sand and silt. The cutter hydraulic pipe line is the most efficient 
type of machine for the dredging and disposal of these materials. 
Other types of hydraulics, particularly the “hopper” dredges, are 
not very efficient, especially in light materials where it is never 
possible to fill the hopper even with overflowing. Where weather 
conditions do not permit, or where the use of a pipe line is not 
possible either because of traffic or length required; the bucket ladder 
type dredge with hopper scows should be used. (See Part I “Port 
C>]^a” , Part III “Kutch State” general, Part IV “Tuticorin Port” .) 
Clamshell derricks or “grab” dredges have a very low rate of pro­
duction compared with the small hydraulics and should only be 
used for very minor works as alongside wharves jetties etc. and 
in narrow places where the other types of machines cannot operate. 
The advantages of the hydraulic pipe line dredge for port develop­
ment and maintenance have been demonstrated in the past in 
connection with the development of major ports at Vishakapatnam 
and Cochin.

8. “Pooling of dredging equipment is not considered possible at 
present” .

The possibility of pooling dredging equipment for the minor ports 
of India has often been suggested in the past, the object beinj; to 
pnrwldie a source of equipment upon which needy ports could <&aw
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wlien required. The creation of dredge pools would be identical 
to the formation of state-owned dredsing contractor firms. A t 
present most of the equipment available is permanently needed for 
<meration at one site and there would not be any advantage in 
hanging ownership. Surplus equipment would be necessary for 
the creation of p^ls, i.e. equipment that could be used at more 
than one site during a season or over a period of years. At present 
major and minor ports administrations are reluctant to rent what 
machinery they have available even if this could be done occasional* 
ly, the reason is that they only have the bare essentials for their 
requirements and cannot risk to lose or unduly wear the machinery 
which is old and must be spared until replacement is possible.

9. “Pooling of dredging equipment is a sound idea and should 
be kept in mind if new machinery is purchased for the Minor Ports 
of India. At least two pools would be necessary one for ports north 
of Bombay on the west coast and one for ports south of Bombay 
and the east coast”.

While for the present it would be advisable to strengthen the 
existing dredging fleets before creating pools of dredgers the principle 
is sound and should be given due consideration in planning improve­
ments for the minor ports of India. It has been noted that a new 
dredge for port “Okha” could also be used for the ports of Kutch 
State, also the same type of hydraulic machine could be used at 
Bhavnagar and in Bombay State for ports north of Bombay. Identical 
machines could be used for ports south of Bombay, in Bombay, 
and on the east and west coasts of Madras State. The portable 
hydraulics recommended for Madras could also be used at more than 
one site and would be very useful tools to include in the formation 
of a pool for Madras State ports.
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Statement showing the summary of conclusions/recommendations

APPENDIX VI

Serial No. Ref. to Summan^ of Conclusions/Recommoidattons
para No.

3 Study of the problems of minor ports during
the post-Independence period and the steps 
taken by the Centre so far in their dc\’clopment 
has led the Committee to conclude, thnt the 
progressive port policy for India formulated 
by the Armstrong Committee, as tarly as in 
1946, has not been pursued with sufficient 
vigour by the Transport Ministry.

4 While considering the future expansion of Indian
ports, the Committee would like the Transport 
Ministry to bear in mind the observations of the 
ports (Technical) Committee 1946 referred to 
in para 4 of this Report.

6 The Committee note that the proposals put for­
ward by the Ports (Technical) Committee 
regarding the improvement of minor ports in 
the then Bombay Province have not been fully 
implemented and they recommend that sch­
emes covering these proposals should be in­
cluded in the Second Five Year Plan.

10 The Committee note that the recommendations
o f the West Coast Major Ports Development 
Committee regarding the development o f Bhav- 
nagar Port, (referred to in para 9), have not 
been implemented. The Committee recommend 
that the maintenance of 28 ft. o f water at the 
berths and the construction o f one or two extra 
berths should be done during the Second Plan 
period.

13 T h e suggestions made by the West Coast Major
Port Development Committee referred to in 
para 12 do not appear to have been given any 
serious attention.
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6 17 The Committee regret to note that some of the
recommendations of the Officer on Special 
Duty (Shri Nanjundiah) have not yet been fiilty 
implemented despite the fact that more than 
five years have passed since he submitted his 
Report. The Committee lay particular stress 
on his suggestion to form a competent Central 
Ports Organisation under a Director who should 
be an engineer with experience of ports and 
harbour constructions. Failure to create such 
a Central Ports Organisation on receipt of re­
commendations of the O.S.D. has resulted in 
considerable delay in the formulation of the 
schemes for the development of minor ports 
during the Second Five Year Plan.

7 19 The Committee regard the progress of preliminary
Survey of Minor Ports as unsatisfactory. The 
Committee hope that no further time will be 
lost in completing the preliminai^ survey at 
least in so far as the 150 working miiior ports are 
concerned.

8 22 The Committee hope that in future, unlike in the
past, minor ports will receive more adequate 
attention by the Ministry of Transport.

9 27 The Committee suggest that the feasibility of
increasing the elective element in the Landing 
and Shipping Fees Committees and the Port 
Conservancy Boards and also of increasing their 
scope should be examined.

10 44 The Committee note that there is a wide diver­
gence in the administrative machineiy for the 
management of Minor Ports in the various mari­
time States. Partly due to the lack of well- 
knit organisation and partly due to the limited 

% resources of maritime State Governments the
development and proper maintenance of minor 
ports have not received adequate attention in 
the past. The Committee have, therefore, 
following suggestions to offer in this regard :—

(0 The feasibility of transferring the subject o f 
minor ports from the ‘Concurrent* List 
to the *Union List* should be carefully ex-



axnined in consultation with the Maritinie 
State Governments. Pending the exami­
nation of this issue, the Committee suggest 
that the development of the i 8 Intermediate 
ports should be taken over by the Centre. 
The State Governments may, continue to 
manage these ports on behalf of the Centre 
on agency basis.

(it) As the transfer of the subject of ‘Minor 
Ports’ from the ‘Concurrent’ list to the 
‘Union’ list is likely to take sometime, the 
Committee suggest that in the meantime, 
the pattern of port administration foUow* 
ed by the Madras State might be adopted, 
with advantage, by other maritime State Go­
vernments , with such modifications as are- 
considered necessary to suit local conditions..

(m) Port Advisory Committee should be con­
stituted at each of the i 8 intermediate ports 
with proper representation to the local in­
terests.

(tv) The feasibility of forming Port Trusts 
on the same lines as at Tuticorin and Manga­
lore, at the important Intermediate Ports, 
should be examined.

(v) Landing and Shipping Fees Committees and 
Conservancy Boards should be provided at 
other Intermediate and important minor 
ports as well.

(vi) The entire coast line of India should be divid­
ed into a suitable niunber of zones and each 
zone should be placed under the jurisdiction 
of a Major or Intermediate Port for the pur­
pose of proper maintenance and develop­
ment of such Ports in each zone. The 
technical skill and equipment at the disposal 
of the Major Ports wiU thus be made avail­
able to the Minor Ports also.

11 4S The amount allocated for the development of
minor ports in the First Five Year Plan was 
only Rs. 2*4 crores» whereas the amount allo­
cated for the development of major ports was
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Rs. 6 i crores. When it is remembered that 
the minor ports handle about i/6th of the tra­
ffic handled by all the major ports taken to­
gether it would be apparent that the develop­
ment of minor ports which are sentinels o f the 
country has not received adequate allocation 
during the First Plan.

 ̂7 51 The ^ m m itte c  note that the progress o f the
schemes for development o f minor ports in­
cluded in the First Five Year Plan has been 
unsatisfactory, and that in a number o f cases> 
the schemcs were still ‘under examination*.

1 3  52 The Committee also note, with regret, that ex­
cept in a few isolated cases, no provision has 
been made for staff quarters. Th e Committee
suggest that this point should be given more 
attention during the Second Plan.

14 55 — 5̂6 T h e disproportionate allocation ot funds between
major and minor ports, in the opinion o f the 
Committee, is partly due to a general unhealthy 
tendency towards over-centralisation. It is 
significant to note that the schemes for de­
velopment of minor ports included in the Second 
Plan were curtailed on the basis o f recommen­
dations o f the Officer on Special Duty (Ministry 
o f Transport). This officer has, however, been 
?ble to visit only about 70 minor ports against 
a total o f 226 ports. Besides, in a number o f  
cases, he has curtailed the schemes on the ground 
that ‘no work should be taken up till the in­
crease in trade is well established*.

The Committee consider this very unhealthy
doctrine. In this connection, the Committee can 
do no better than to quote again the following 
pertinent observations o f the Ports (Technical) 
Committee, 1946:

“ While the establishment and expansion of ports 
will have to be related to the general develop­
ment of trade and transport in the country 
the Committee is convinced that the planning 
of ports and their construction and the 
services which they have to provide should, 
in the national economy of the country, 
precede the anticipated developments and 
needs of transport**
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15 57 Th e Committee are o f the opinion that minor ports
can be made to play a much more important 
role in the transport economy o f the country 
than that which has so far been assigned to  
them. They, therefore, suggest that the 18 in­
termediate ports, specially those among them
which arc all-weather ports and which have
berthing facilities, should be developed to the 
fullest extent possible. They also suggest that 
not only should additional facilities be given
to the working minor ports, (about 150 in number)^ 
but also efforts should be made to revive those 
minor ports which flourished in the past, which 
have now fallen into disuse, but which have 
some natural possibilities for development. A s  
it is, the Coast line o f India is very much de­
ficient in natural harbours and creeks. Where- 
ever such natural harbours and crceks exist,
special efforts should be made to give facilities 
for development o f ports. By so doing, we 
shall not be concentrating prosperity in a few  
major ports, but shall be distributing it all along 
the coast-line. T h e Committee, therefore re­
commend that the Ministry of Transport should 
convene a high level conference with the re­
presentatives of the maritime States to review 
the schemes for development of minor ports.

I f  the funds required exceed Rs. 5 crores as they 
are likely to be some adjustment might be made 
from the funds earmarked for the major p o m . 
Also, the Committee reiterate their suggestion 
made in para 47 of their 48th Report that the  
recommendation made at the Second Meeting 
of the National Harbour Board to create a Port 
Development Fund by levying a surchage o f  
one anna per ton on all goods imported or ex­
ported through all ports, should be implemen­
ted.

58 Local interests including Steamer Companies us­
ing the ports may be consulted while drawing 
up plans o f improvement.

17 60 T h e Committee are o f the opinion that with the
provision o f additional facilities and suitable 
rationalisation of traffic, the intermediate, 
minor and sub-ports can successfully handle 
much more traffic and thus relieve chronic con­
gestions that are occurring at some o f the major 
ports.
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18 6i The Committee reiterate their recommendatioci
made in para 30 of their 48th Report,* that the 
classification of other than Major Ports into 
Intermediate, Minor and Sub-Ports should be 
given statutory recognition.

19 82 The Committee are in agreement with the follow*
ing conclusion of the Officer on Special Duty : 
(A^istry of Transport regarding development of 
Tuticorin).

**In view of the present trade of more than 5,00,000 
tons per year, there is every justification of 
developing Tuticorin into a deep sea port. 
As most of the coasters and steamers at 
present draw more than 20 ft. a minimum 
draught of 30 ft. will have to be provided.**

20 108 Very little work has been done at Mangalore
during the period of the First Five Year Plan 
due to the fact that decision had not yet been 
taken whether the Port was to be developed into 
Major Port or not. Even as an important in­
termediate Port, it has to be developed. Facil­
ities with this view, could, therefore, have been 
extended, during the First Plan.

21 113 While the Committee have no objection to ftirther
model experiments regarding the superior de­
signs for developing Aiangalore into an all- 
weather port, they are of the opinion that since 
the feasibility of developing this port as an 
all-weather port to admit steamships with draught 
up to 24 ft. has been established, the scheme 
for adequate development of this port should be 
included during the Second Plan period.

Much time has already been lost in prelimi­
naries. Prompt steps should, therefore, be 
taken for carrying out necessary development 
works.

’  ? 119 The Committee suggest that the feasibility of
converting the Karwar Port into an all-weather 
port should be examined.

2!̂  124 The Committee are in agreement with the follow­
ing observations of the West Coast Major Port 
Development Committee :

“Port Okha will continue to serve its immediate 
hinterland and tor this purpose it is well laid 
out and efficient port. With the establish-
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ment of new and expanding industries in the 
vicinity, there is no reason in fact why port 
Okha should not continue to «cpand.**

24 128 It is significant to note that the rail route between
the west and east coasts of the Gulf of Cambay 
is very circuitous and tedious involving a bresdc 
of guage whereas the distance by sea is very 
much less(t.e., less than one sixth). The Committee, 
therefore, suggest that the feasibility of establish­
ing a regular ferry service both for passenger 
and cargo between Bhavnagar and Broach might 
be examined. I f  the scheme is found to be 
workable additional facilities required for the 
purpose should be provided in the Second 
Plan.

25 134 The Committee suggest that the problem of ero­
sion at Ratnagiri port, should be given prompt 
attention, causes therefor ascertained and re­
medial measures taken.

26 140 The Committee recommend that the recommen­
dations made by the West Coast Major Port 
Development Committee regarding the Bhav­
nagar Port may be given effect to early.

27 143 No serious efforts appear to have been made to
study and tackle effectively the problem of 
siltation at Bhavnagar port despite the fact that 
the officer on Special Duty (Shri Nanjimdiah) 
in his Report had recommended in 1951 that 
Okha, Tuticorin and Bhavnagar might be con­
sidered later for development as major ports. 
This question of development into a major 
port can be considered only in the Third Plan. 
In the meantime the Committee recommend 
that effective measures based on the advice 
of properly qualified foreign experts should 
be taken to tackle successfully the problem 
of siltation during the Second Five Year Plan 
period. In view of the favourable geographical 
position of this Port on the Gulf of Cambay 
and in view of a distinct hinterland which 
it serves provision of adequate facilities for the 
development of this Port deserves special atten­
tion. In particular the following facilities should
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be provided expeditiously in consultation with 
the Administrative Officer (Ports) o f ^jc-Saurash- 
tra State :—

(f) coal berth (*0 one or two additional berths 
for general cargo (tit) facilities for handling 
iron ore (iz») development work regarding 
lock gates {v) reclamation works {vt) im­
proved facilities in the Port workshop for 
undertaking major repairs to Dredgers and 
for building barges.

28 148 Th e Committee are of the opinion that works
relating to the development o f fisheries at Ver- 
aval Port should be executed during the Second 
Plan. T h ey also recommend that a special 
study should be made o f the boat building in­
dustry at this port as well as other ports where 
it is well-established and suitable encourage­
ment given in developing this industry. The  
feasibility o f converting Veraval into an all- 
weather Port should be examined.

29 152 T h e Committee are of the opinion that trade will
follow the facilities. N ew  cement factories and 
a big chemical factory now being established 
are bound to increase the importance o f Por- 
bander Port. Hence the provisional inclusion 
o f the works in item (c) in the Second Plan 
referred to in para 15:2 should be taken as final.

30 156 In the rapidly developing economy o f the coun­
try this idea o f delaying the provision o f addi­
tional facilities at Bedi Port till “ trade is firmly 
established” does not appeal to the Committee. 
T h e trend o f traffic handled during the las: 
few years and the increase o f industrial activi­
ties in the hinterland should be regarded as a 
sufficient indication for the purpose.

31 162 T h e Committee suggest that the feasibility o f uti­
lising Navalakhi as a transhipment Port for 
Kandla should be carefully examined.

3*  168 In the expanding economy o f the country the ,
demand for additional port facilities is bound 
to increase. It would therefore be a d v isa b le
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to plan steps for oonvcrti^ some of the more 
important intermediate ports into mafor porta. 
Due to limited ftmds available such a p^gramme 
can only be included in the Third Plan. In 
this connection the Committee are in agree­
ment with the recommendations of Shri Kan- 
jundiah. Officer on Special Duty (MinistTy of 
Transport) that Okha, Tuticorin and Bhavnagar 
may be considered &*st for such development. 
The Committee would also suggest that the 
port of Paradip should be added to this list. 
In regard to Bhavnagar the Committee 
reiterate their earlier recommendation made in 
their Seventeen^ Report that it should be pro­
vided with a B.G. rail connection, so that it can 
play its role effectively as an important port 
and relieve pressure on Bombay. The C ^ -  
mittee suggest that a B.G. rail Iw  should also 
 ̂be provide to Bedi.

33 169 The Committee ftirther recommend that the
list of Minor Ports should be examined care­
fully, periodically and more important of them 
should be brought in the list of Intermediate 
Ports.

34 170 One facility that should be invariably given to
intermediate and some of the minor ports is 
that they should be connected with a National 
Highway by a pucca road.

35 173 The Committee have, come to the conclusion that
the Ministry of Transport has not yet given 
much serious thought to the diversion of traffic 
from the congested Major Ports to the Inter­
mediate and the Minor Ports which can easily 
handle the traffic with a little increase in the 
existing facilities or even by providing a few 
additional facilities. The Committee, therefore 
recommend that the Ministry of Transport should 
give top priority to the rationalisation of traffic 
amongst different Major, Intermediate and 
Minor Ports and take concrete measures for 
diversion of traffic to ports whidi can eadly 
handle them. Some intermediate ports like 
Bhavnagar and Bedif can handle mudi Mtocr 
traffic, O’ B.G. rail connection is prodded. T&a 
will a ^  considerably to our Port capadcy and 
will greatW reduce congestion at the Port of 
Bombay. Special facilities should be provided at
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some of the Ports like Kandla and Bhavnagar 
where iron ore is being handled in an increas* 
ing measure recently.

36 175 The valuable observations of the Ports (Technical)
Committee referred to in para 174 of this Report 
do not appear to have received any attention.

37 181—182 The Committee regret to note that the hydro-
graphic survey of the coast line of India is pro­
cessing at a snail*s pace. At the present rate 
it would take several decades before the survey 
of the entire coastline is completed.

The Committee consider this very unsatisfactory 
and recommend that suitable measures should 
be taken to complete the hydro^aphic survey 
of the entire coastline of India within a period 
of ten years. The Committee also recommend 
that the conservation of the coastline should 
henceforth be the responsibility of the Union 
Government as recommended by the Ports 
(Teclmical) Committee, 1946.

38 186 The Committee would like to draw special attention
of the Ministry of Transport to the observations 
of the U.N. Experts* Committee reproduced 
in para 186 of the Report and recommend that 
the suggestions given in item (v ) therein should 
be implemented straightaway.

39 189 The Committee hope that the question of the pur­
chase of dredgers and formation of the Dredger 
Pool proposed in the Second Plan, will be 
pursued vigorously and that the benefits from 
the pool will accrue to the Minor Ports during 
the Second Plan period itself. The question of 
suitably esxpanding the pool to meet the require­
ments adequately should be reviewed periodi­
cally. The feasibility of stationing a unit at 
one of the intermediate ports of Saurashtra 
wliich may have proper tachnical personnel 

[ and advice available for the purpose should be 
r carefully examined in view of the numberlof 
Ports on the Saurashtra coastline. 13

40 195 Tile Committee are glad to note that it has since
been agreed that it would be worthwhile asking 
the'American <Bxpert Team to visit Geonkhali for 
Airther Investigations and submi^a preliminary 
rqport on the lines they had done for the Railway
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system in India. I f  the Preliminary report shows 
that the scheme of having a subsidiary port 
at Geonkhali is feasible, the Committee would 
suggest that steps might be taken for a detailed 
survey o f the scheme b e i^  undertaken for the in­
clusion of the scheme in the Third Five Year 
Plan. T h e Committee were given to under­
stand that Geonkhali would also eventually serve 
us a suitable site for locating a ship-building 
yard.

41 202 The Committee suggest that a quick traffic survey
may be worked out for the purpose o f examining 
the feasibility of developing point Calemere as 
a port and if  the trade prospects are bright, 
suitable facilities may be provided for handling 
the tr<iilic that could legitimately come to this 
port.

42 203 The Committee suggest that in view o f the delay
that has occurred in bringing out the uniformity 
in Port dues as suggested by the Officer on Special 
D uty (Shri Nanjundiah), the question may be 
finalised expeditiously.
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